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CENTRAL ADMINISTRATIVE TRIBLUAL 	 I 
BANGALCE BENCH, 

Second Floor, 
Comercjal Complex, 

.Indiranagar, 
Bangalore-38. 
Dated: 

• 

APPLICANTS :-Sri.C.R.Rangadharnajah and Others 

v/s 

RESPCJDENTS:- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Baflgalore_9, 
Sri.R.Bhaskaran,Advocate,No.40/2083,E1ku1 Road., 
Kaloor, Kochi-682017. 

Sri.P.Shivari Pillai,Advocate,Grass House,Monestary Road, 
arikkamuri, Kochi-682011. 

4'. 	Sri.Vijayriarayan,3-C ELIJOi- D01,I12,Nungambakkam High Road, 
Madras-.600 034. 

Chairrnan,Railway Board,}tail Bhavan,New Delhi. 
The Secretary,Minjstry of Raiiway,Rail Bhavan,New Delhi. 
The eneral Manager, Southern Railviays,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras -3. 
The Divisional Railway Manager, Southern hallways ,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Divisiori,Madurai. 
The Divisional Superintendent ,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway,Eangalore. 
Sri.K.R.D.Karanth,Advocate, -2,Mangalanagar,Sankey Road Cross, 
Bang alore -5.. 

. 	Sri.A.N.Venugopala GOwda,Aclvocate,No.8/2,Upstairs, 
R.V.Road,Opp;Eangalore Hospital,Bangalore-4. 

_2_2__E?2.&• 
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SUbJECT:.- Forwarding of copies iof the Oders passed by 
the Central kldminist ative Tribunalbangalore. 

-x-x-x 

Please find E hclosed herewith a copy of the ORDE±-c 

passed by this Tribunal, in the above mentioned applications 

on 16th Day of Decemb r,1993, for further necessary action. 

DEPUTY REGlSTHAt(J) 
JUDICIAL BRANCHES. 

gm* 



CENTRAL ADMINISTRATIVE TRI8UN#L 
BANGALORE BENCH 

SECOND FLdOR 
COMMERCIAL COMPLEX 
INDIRANPGR 
BANGALORE-560038, 

To 	/ dated: 
1 	Sri.Sanjeev Maihotra, 6, 	M/s.Servj.ces Law 

All India Services Reporter,No,108, 
Law Journal, 	No.22, Sector...27_A, 
Tagore Par,Near Model Chendigarh. 
Town,Delhi-lliJOOg. 

2. 	M,'s.Admjnjstratjve Tribunal 
7, 	The Chief Editor, 

Ueekly Law Notes, 
Reporter,rio.gO,Bhegpt Sirgh Khanda 	Falsa,Jodhpijr, 
Market,New Delhj110001. Rajesthan. 

3. 	The Editor,Administratjve S. 	The Dy.Secretery, 
Tribunal Cases,C/o,Eastern Indian Law Academy, 
Book Company,No,34,Lelbegh, Rajajipuram, 
LUcknow-225001 • Lucknow-22601 7, 

The Ed1tor,Pdmjnjstretjve 	9. The Manager 
Tribunal Law Times,5335, 	 Suamys Publisher(P) 
.Jawahr Nagsr,Kolhapur Road, 	Limjted,Post Box No, 
Delhi-110007. 	 2468, No.164,R,K,Mutt 

Road,Rj8  Annamalsipuram, 
The Administrative Tribunals 	Iladras-600028, 
Judgements,No.3857 	 (Sandhya Mansions) 
Sector-32.D,Chandigarh_1 60047. 

10. The Registrar,Central Adrninistra.- 
tive TribunalPrincipa1 E3ench, 
Copernicus Marg,New Delhi. 

I em directed to forward herewith a copy each of the 

undermentjoned Orders passed by e Bench of this Tribunal with 
a request for pubication in the journals, 

APPLICAT IONS NO, 	 DATE OF THE ORDER 

1. 	No.395 to 403 of 1991; 57, 
416 of 1990; 298,320 & 377 of 
1992; and 44 to 80 of 1993...... Dt:I6th December,1993. 

-x-x-.x-x-x-.x-. 

Yours faithfully, 
LI 

DEPUTy REGISTRAR 
3LJICIAL BRINCH. 

CM* 



Copy 

1. 

2, 

 

 

 

6, 

7. 

—:2;— 

with enclosures forurded fo inforrnatjor to: 

ThB Registrar,Centi Pdmi istrative Tribunal, 
Principal Bnch,Faidkct H use,Copernicus Marg, 
New Delhi... 110 001 	

I 
The Registrar,Centai R dmiistratjve Tribunal, 
Tamil Nedu Text Bo< Society Building, D.P.I. 
Compounds, Nun9ambkkecol4ege Ro2d,f1adras600 006. 

The Registrar,Cent1 Admi4jstretjve Tribunal, 
C.G.O.Complex,234J4JCBose Road,Njzam Palace, 

020. 

The RegistraroCentdmj istratje Tribunal, 
Gulistan Building,4th Floo Nae Bombay Gymkhe a, Opp:8.M.CENT Ho&ptal,pre CO; oad,Fort,Bombay4UQOOl 

The RegistratyCentdmirjstratjve Tribunal 
SsCI0.102/103Sectr 34A,nndjgarh_2? 

The 	
.dmijstrtjve Tribunal, 

23—RPo5t Bag No.013,ThornJHill R oad,18hEbad21 1001 

The Registr2r,çent ldmistratjve Tribunal, Rajgarh 

The 	
Tribunal, Kandemulafhjl ToueJrs,5th&tb 	

College, (l • G •Road,ErnkulamCochjn 8OQl 

 

 

 

 

The Registrar,Cetrjp1 Pdmii st  ra.tjve Tribunal 
Caraves Coplex15Cjvil Lnes32b21pur_432QQ1(Mp) 

The Registrar Central dmiistre.Ljve Trib(JnaJ,85_, Sri Krishna Neger, 	 001 (Bihar). 
The Registrarp Centrleldmirljstratjve Tribunal 

H N0s5_10_193,First Foor,,,C.A8evan 
Opp: PublIc 	rdens,Hyderahd 500 004. 

The Registrar,Centri dmirjstratjve Tribunal, 
FIFth Floor,B.D.pti HOUSCi,NeEr Serdaratel Colony, 
Navjjvan Post,Nereflpurehmdpb380 0144 0  

The Regjstrar,Centri Adrni4stratjve Tribunal, 
Fourth Floor,Rajesu BheuanCutt8ck_75300 

14. 

15, 

16. 

i ne RegistratvCent'a]. 
No.69 1, Paot,Post Bx 

The 

C_429Civil Linos,r3ht 

The Registrrrc0ntr  1  
o 9 (yij• M 

dmjnjstrafjve Tribunal 
1 tI,Jajpur. 

dminhjstretjve Tribunal, 'tltJL.L rtafle.L,n 
Lucknow 

Admjhistra.tjve Tribunal, 
No. 

I 	 • 

DEPUTY REGI5TRR 
I 

gm* 
	(UUIcIL 8RtNcH) 



CENTRAL PDMINISTRTIVE TRIUNL 
BANGLORE BENCH 

O.A.NOS. 395 to403I91.57I90.416f90.320I92 

THURSDAY, THIS THE 16TH DY OF DECE1BER, 1993 

C 

SHRI JUSTICE V.S.FV1LI11TH 

SHRI JUSTICE P.K.SHYI1&UNDPR 

.SHRI V. 1AfV1KRISHNN 

Sri C.Rngadhamaiah, 
5/0 Sri Ranqeish, 
aged about 68 yea's, 
Retired Guard-A Special, 
Chikkabidre, 
Chikkanarayekanahalli Taluk. 

Sri K.V.Sreekantiah, 
5f0 Sri K.U.Subremanyaieh, 
aged about 69years, 
Retired Guard-A Special, 
Ch-70,6t.h Main,Saraswathipuzarn, 
Mysorb 9, 

Sri 11.N.Narayena Setty, 
S/0 Sri K,Iiuniswamaieh, 
Retired Guard-A Special, 
2003/2,Rejkemal Street, 
Ilysore - 1 

Sri B,J.Nagarajaiah, 
5/0 Sri Jeyapela Nayaner, 
Rtjred Guard-A Special, 
158, Shankerenagar, 
J.B.Kaval, Bangalore-560 022 

CHPIRIIAN(J) 

VICE CHAIRNAI\J(J) 

... MENBER(A) 

Sri K.Seshadri, S/U Sri Krishna, 
Bhatta, aged about 69 years, 
Retired ivard-A Special, 
92, Lakshmipuram, Arsikere. 

Sri M.Channabasavaiah, 
S/U Sri Nadapa,agedabout 69 years, 
Retired Guard-a Special, 
964, 9th Nain Road, GthCross, 
Prakashnagar,BangElOre - 21 

Sri K.V.Srinivasachar, 
S/U Sri A.Venkata'amachCr, 
aged about 69 years, 
Retired Guard-i Special, 
699  III Parallel Road, 
Jayanagar Extension, 

.Shimoga own - 577 201 Applicants 

Contd./- 



, . 	2 	.. 

I. Sri Shiveswarny, 5/0 Sri Ti, 
urgachalam Pill6!, 	aged 

about 6 	years, Retired 
Driver-$ 	peciel, 	44, 	II - Ma4.n, 	Meáes 	Block, 	Nii 
Barnoo Bezar, 	Mysore-21 

9, Sri .J,N.Pheroah, 	5/o Sr1.P: 
Pharosh, Retired Driver— 
Special, 	2355, 	I Mein 	I 
Cross, 	K.G.Koppel, 	Chamao-'. 
—puram, Mysore, 

ppl1cants I 	to 9 in 
0.1.Nos395 to 40/91 

10. Sri R,J.Nahedeven, 
S/o R.Jeyararn, 
aged eout 67 years, 
Guard 	tht SpecIal (Retired) 
residing at No.157, 	IVth Cross, 
Nagappa Block, 	S'iiampuarn, 
Bangelore - 560 021 	/ Applicant .IJJ 	in 0.. 

No.57/90 

II, 
I 	 - 	I 

Sri R,Shjvejah 
Retired !uard 	5pecil, 
and •residjn9 at No,1153 
'Sri Ranga', 	II Main Rod, 
S.N.Caiony; 	Yesfiwarithpu, 
Bengelore - 560 022, Applicant 	1.1 	in O.A. 

No.416/90 

 Sri Papanna, 	 II  
S/o Nethevedu, 
aged about 63 years, 
Driver Passenger MR448,1  
Southern Feilwey, 
Bangaipre City(Retjred 
No.5/I2, 	Backside of 
Murtisuara Temple, 
Bhuvaneswainacr, Magdi Road 
Bengalore - 23. 

 Sri Ghouse Mohi1en 	I 
Sfo Azeen f1ohidee, 
aged about 63 years, 
Driver Passenger MR 23, 
§nuthern Railuay,Bang4ore Cit , 

etired) c/o Noor Moherned
.73/b,. K Railiay Querter, 

'?eswanthapur, Bangelor 	- 22. 

 Sri D.John Peter, 
Sfo Dpraisuamy, 

1
1 

aged about 58 years, 
Driver Goods fIR 612, 
Southern Reiltiiay, 
Yeswenthapur (Retired) 
No.62, 	III Cross, 	I Sage, 

4_flkliuram, Bangeloie 	21, ...APPLICANTS 



... 3 .. 

Sri Manickarn,:. 
S/o Laksrnenappa, 

.,.aged about 60 years, 
Driver Passenger MR 414, 
Southern Railway, Frsikere, : 
(Retired), No.286/h, 1th Cross, 
Bangalore - 560 $21, - 

Nerayene, 
S,'o Nyathevadu, 
aged aiout 72 years, 
Shuntjr MR 27$, 
Bangalore City, &euthen RaJ.lwEy, 
(Re.tired) No.53 6/0 Nauaz Stores  
12th CrossNagadi Road, 
Bangalore - 23, 

Sri M.S,Susainathan, 
5/0 Marisamy, 
aged about 62 years, 
Drlve± PasserWer MR 475, 
outhern Railway, Yelehanke, 

(Retired)C/o P.h.Joseph, 
45/SI Old Railway Qu•erter, 
Yeswantheur, Bangalore - 22 

1 	Sri Sidleish, S/o Siddeieh Gowe, 
aged 62 yars, iese1 Iasistont 
MR 523, Southern Railway 
Banoelore Dity, (Retired 
No.58, I Cross, 3rd Main Road, 
Ramachandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R., 
5/o C.S.Ramalingarn,: 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway, Harihar)  
(Retired), No.32/2, I Main Roai, 
I Cross, Oklipuram, 
Bangalore - 21. 

21. Sri Gulam Dastagir, 
S/o !ld.Ghouse, 
aged aout 69 years, 
Shunter OR 597, Southern Railway, 
YesuEnthapur (Retired) No.3, 
Star Building, Dharga Mohalla., 
Doorvanin8arf Old Mares Road, 
Bangalore - 56O $16. 

21. Sri Adul t*taheed, 
S/o Md.Haneef, aged 67 years, 
Shunter MR 539, Southern Railway, 
Bangalore Cantcnmen€(Retire). 
No.1i','th Cross, L-8, 	•. 
Shastr1nagr, Indiraneger, 
Bangalore ..P7PLICANTS. 

. .Cont. I- 



22 Sri D,John 
/o N,DaVtd Piliat, 

aged about 66 yeeS 
siataflt Gu8rd/EMT 	0 • 

southern RailueV, Baga1ore 
(Retired), C/c aete SUOI  
12th Cross M80aiRedp 
Barigalore 	2:36 	 - 

rt Shalk 1aktddaenEm., 

~

S/o MohommiA Khasirn iTe 
-aged about 63 yars, 
Railway Guèr kEf 5 2, 
Southern. Ra1luy, rikere 
(Retired); Maniipet, 
r8ikere' 573 103, H 

Hasan District 	H 

Srt Ke6.Krlshnamurth 

S/o KbGundePp, 
aged p1bout SO eei.'s 
Guard VAk Splu EE 99:', 

'South rrLRailWay, rikere, 
(Rat1reJ)No84, Yrapa B 
LaxMipur, 4nrsikere ...57'3 10 

Si ocTIthony, 
S/c Errte1appa, aged eout 6 
years, Nast, Guard LE 1317, 
Southern R.i1iUcy 
(Retired), Wo.29, E\J, 5th 
Kengeri Satellite To'r, 
Benqalore - 

afly, 

ity, 
air, 

24 

2 

2 ?. 

rnoge L 
rro-sa, 
hoknag 

it 
72, 

red), 
Ng r•, 

ugesh;, 

SrI NVrianda Rae, 
5/0 N,VerkoIa Rao, 

'aged abaut59 yara, 
FIremen P- MR 549k 
'Southern Railway, 5h 
(Rètired)'No.,121, TI 
8ahjd S,POf'fjce, P 
ShIrnga Toun 

'Srj M,tleni,. 
S/c MottaI, a g e d elbic  

yrs., Shunter MF 
Southrn Railway, 
BeiyappanehaliI(Ret. 
Rathaswamybalya', MS1 
Kemmena"halII MaIn R 
Ben9alore 33', 

21L 'Sri P114!6xman,, 5/0 1 
aged about 6 yeers 
Driv'r. Goode MR 410 
Southern R aliway, 
YesiIarfthapUr (Retir 
No.22, I Cross, Bh 
SriraMpuramt Bengal. 

yamflge 
re 	21, 

tontdJ— 



S 

Sr R - rniah, 
5/0 Uenkataramaneppt,, 
aged about 63 years, 
Driver Passenger MR 721, 
Southern Railway, Shirnoga Town, 
Retired, No.209/41, Reckernrna 
Building, Main Road, 
Yesuanthaptjr, Bengalore-22, 

Sri 5yej Abbas, 
S/a 5yno Dastair, 
aged about 69 years, 
Southerh Railway, Bongele CIty, 
(Retired) , No.41, I Cross, 
II 	catharyanapura 
(Near Srbremya Maaajid), 
Bengelo±e - 2 0 

Sri ?dul Rahim, 
5/0 f'ld.Bekshi, 
aged about 62 yecra, 
Shunter MR 349, Southern Railway, 
Sangelore City (Retired), 
Nb.22/k 114 Cross, 
Efoshalli MaIri Road, 
etharayanpure 
Bargalore 26. 

Sri K.M.i'avoortj, 
S/o K.l!.Mithe, 
.ageJ about 66 veers7 
Driver Goode i'M 7017 
Southern Railway, Veawanthapur, 
(Retired), No.517, 7th Cross, 
K.N.Extensioti, Yesuanthepur, 
Bangalore - 22, 

Sri B.Gehgadhataish, 
5/0 B.Siddeia, 
aged abàut 63 yeers; 
Guard $pl. EMT 428 9 
Southern Railway, Araikere, 
(Retired), Nc.Vesartha Nilya, 
?ieer 	alkies, Bahiri 
!um! House, Atsikere. 

Sri G.Rarneaemy, 
S/o A.Govimoereju, 
aged -about E4 years, 
Mail Guard T 117, 
Southern Reiuy, Banalure City, 

~- G%.*SeVthern 
etired), N264/Uy Qtrs 

Railusy, BancjeloDa-23. 

Sri A .Kumaran, S/o 
ad about 59 veers, Mail Guard 

E.176, S.R.ai1y, 8angalore 1ty, 
(Retired),, No.114, 6th.Me.iri.: 
II Cross, Shenkarnagar, Yeswanthatur !.O. 

/Benga'ore 

- 22.. 



,,. 

6. Sri M.Nagarej, 
S/o T1u6iswcmy Na14, 
egeda'aut 60 year, 
Driver Coods 11F 43 9  
Southern Railway, I  anyalor City, 
(Retired), No.61, othan1a emapuram, 
Vaiyalikavu1, 12-i Croec, 
angalore 

Sri G.Gopel, 
S/o Oangen, 
ged eLout S ye 12 , 

Driver GoogMR 59 , 
Southern Railway, eanth 
(etired), C,0 C.0 ekT:evcr 
No,42,, Railway 0 re. 
B a I yap pan ah sill, 
Bangalore -, 38. 

37. 

ur 
h y, 

39,, Sri Khudus, 	 - 
S/o NussojnSa1 
aged about 69 yer •, 
Driver-  Fass3rIg8z MR 112, 
Southern Railway, snalcr 
(Retired), Nc.1.49, 10th Crc 
Mathikere Main Roa., 
Yeswanthapur, 9arg lcr-221 

Sri Mayenna, 
S/o (ayanna ciwda, 
aged eout 71 year , 
Shunter MR 254, 
Southern Railway, bangalore  
(Retired), No.40, 7th Cros 
6ayathringar, S:i ampuram 
Bangelore-21. 

Lity, 

City, 

 

 Sri Gurusiddaiar, 
5/0 Siddapa, 
aged.. about .58 ëei- 
Driver Passenger Mf 3939  
Southern Railway, himoga own, 
(Retired.), ktth Gut dekaval 
Hosur Javagal cost  Arsikee 
taluk, Hassan Diet let. 

Sri Mohamed Hussal , 
S/o Moharued Eudensab, 
aged about 6E year 
Shunter MR 
Southerr Ratwav, flariher, 
(Retired), 	erave'hj Poct 
Harihar Taluk, h'ar.  her. 

Sri T.Duggn, 
S/o f.E.Dugga -i, 
aged about 65 year :, 
Driver Passenger MR 97, 
'Southern Railway, 82n9alorE 

,,Contd,/— 



.s 7 •i 

residing at :Munikaleppa Gerdei, 
Ramasuemy .Palayam, - 
Khe.rnmanehallj Main R6edy  
2nd Cross, Bangeloro-33. 

43 	Sri John Ross, S/o Noah, 
aged about 62 yars, 
Driver Passenger MR 359, 
SouthernReilwey, Bangalore C5.ty, 
(Retired), No.860, HMT i.eiri4t, 
behind Choudeswerj Temple, 
Mathikae, Bencmlore-54e  

44. Sri E.Hussey, 5/0 tilli 	Hissey, 
aged about 64 yeErs, 
Driver Passenger, MR 1931  
Southern Railway, Bengaloro City, 
(Retired) No.5,.. 7th Cross, 
SuedarpaIys, .Yeswantepur, 
BerTgalore-22. 

45, Sri B.Jayeram Singh, 
S/o Narayen %ingh, 
aged about 63 years, 
Driver Pessenyer MR 61, 
Southern Rej1way Shimoga To'p, 
(Retiroâ), No.1831, III Cross, 
Rathan Sinh Lane, .Mandi MohelJ.a1. 
Mysor 	570 021, 

46 	Sri Mrutt-1i .Po, 
5/0 Neelakante Rao, 
aged about . 64 years, 
Driver Passenger MR 422, 
Southern Railway, Bangalore City, 
(Retirea:;), No,23, I Main Road, 
Gundu tIuneesueraTemple Street, 
Matadhahelli, B8ngelore-2,  

474 Sri. Mohamed Besha, 
S/o Abdulla Sal, 
aged about 67 years, 
Shunter MR 423, Southern Railway, 
Harihar, (Retired), No.351, 
II Cross, Gendhinagar, 
Harihar. 

40, Sri.Kisten, S/o Govinden, 
aged about 59 years, 
Shunter MR 
Souf,hern Railway, Bangalore City, 
(Retired), No/2,. Suideram Reddy,  
Building., Backsjde of l'Inohars Mills, 
Magadi Road, Bangalore - 23, 

49 	Sri M.Mitrappa,. S/o !Iuthappa, 
aged about 72 years, 	S 

Driver Goods, Southern Railway, 
Yeswanthapur, (Retired) Ii. .FPPLICAN1'S 

...Co ntd. /_ 



do Cnptarir,e M. 
Grianelyotht'High Schoo, 
NO.61/I, IV..N Block, 
Raajinaga, 
Bangelore - 10. 

;Q. Sri Rengeish, 
5/0 Rengeswamy, 
aged about 68 yors, 
Driver Passenger MR 140, 
Southern Railway, Bane1.o 
(Retirod) Nov27, Chi BeE 
Røad Cross, ShivaEt?, 
Bangalore-51. 

51. Sri Ethirajan, S/a R, - em 
aged about65 years, 
Southern Railway, tyspro 
(Retired), Driver Pesong 
MR 378, No.1389, III Crcs 
Kaki Rbad, Mandl  
Mysore-21. 

Sri P..Xajier, 	Sb 	.ntbcr1y, 
aged abut 62 yoar, 
Driver passenger f"R 	143 2 
Southern Railway, 	rikere, 
(Retired),Nc 0 52/2/ 	flehirid 
$t.Marrys Church, 	rikea--1 3. 

Sri Linga, 	/o KarbaeppE, 
aged about 67 years, 
Shunter MR 253, 
Southern Railway, 	Haiha', 
(Reiired),C/o Kurvatihi Lnge 
mrpvathi Post, 	Harijhar. 

Sri Revanappa, 
S./o 5iddappa,aged ~bout E3 jye ar s, 
fireman First ML 11, 
Southern Railway,  
(Re 	 ri tired), 	C/o Revaappa, 
Challageri, 	Neilikajuie Extens1on, 
Amravethi Post, Rarfha. 

Sri A.Ethieraj, 
S/o hbbaiah Sundeie, 
aged about 73 yeas 
Driver Mail ¶IR 51 
Southern Railuy, i1noaiore Lit, 
(Retired), 	C/a 	1Sridhr, 
No.343, RaIlway 	trs, 	(ii) 
Bengalore - 23 

Snt.Kar].a 8ai PIroJji Rac 	ile, 
/o i@te Piroji!Rt 
Lll:Ll about 511yea, 

F. 43:S, 
Southern Railusy, 	i<erc 
No.223, C1d Rms 	rsiere. I APPLICANTS 

Contd./— 



57 	Srnt.R himabi, 
W,' 	tu C.Fezalur Rahaman, 
aged about 45 years, 
Shunter MR 592, 
Southern Railway, Yeewanthaur, 
No.11 2  4th Cross, Behind Yeramma 
Kalyan Ilantap, Mohenkumir Negar, 
Yeswanthapur, Bengalore-22. 

531, Smt.Sharadamma, 
/o late 5.Ganeshan, 

aged about 52 'ers, 	st;r MR5, 
Southern Railway, Ye sw'rt:'iur, 
No.5, 1 Cross, Mohsrkurnrn&;ar, 
Yeswanthapur, BangaJ.ore•-22, 

59. Smt.Sufia Khaun, 
l/o late Ariwar, 
aged about 53 years, 
Diesel Asst, MR 
Southern Reiluey #  8elor D.tty, 
C/o M.Irumai, No.U7/E KN Ex., 
5th Cross, Yesuarthaur 
Bangalore-22. 

Smt,Kenakarrnna. 
We late A&Subremany, 
aged about 41 years, 
DjBØlsst. f'iR 521, 
Southern Railway, anqalore City, 
No.4/C,I fl.00r, 1G Rly.Clcny, 
Bang al ore —23. 

61; Sri Shenthakumar, 
Sfo late Anendaraju.. 
aged about 25 years, 
Driver Passenger, MR 358, 
Southern Railway; Frsikere, 
(mbedker nagar, Holeriarsipur, 
Hasan Djst, 

62, Smt.Devamma, 
ti/o late B.M.Venkatesh, 
aged about 47 year.s, 
iese1 Asst. MR.12661  

Southern Railway, Bangalore city, 
No.91/B, Railway Qtra., 
Near Running Room, 
Bangalore-23, 

63. Smt.Gajalakshrni, 
/o late R.Srlrengappa, 

aged about 53 years, 
lJriver goods, MR 474, 
Southern Railway, No.131  
7th Cross, 6th Block, 
Rajejinegar, Eanalore - 10. P-PLICArJTS. 

. .Contd./— 
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64. Smt.Helen 
J/o late .S.Trist 
aged about 50 year 
Site No.17, Petel 
Jelahálli Post, Ba 

ml  

numaih's Flet, 
e13r-13a 

Sri D,Ramamurthy, 	 .o Applicants in S1.No.12 
S/o Doraisuamy, 	 to 66 in 0,A.No,320/92 
aged about 60 years, 
Driver Goods MR- 735, 
Yeswanthaur, No.3 5, '7t;i LOS!)  
III Mc!ri flod. G3ku. 
I1attikereLeyout& PDe -, 
Bngalore-54. 

Sri Abdul Rahim Kh ri, 
aged about 60 yeer, 
Driver Goods tR. 514, 
No.43, Kavika Layot 
Mysore Road, Bangaicre-26. 

67, Sri 	thu Ro S 
5/0 late S.N.rika taiah, 
aged about 63 year. 
Driver Goods !1R ?. , 
SaRailu&y., Bengaic e 
(Retired), No.1362, 5th M4.Rosr!, 
lind Staje, E-Eiirc ,. 
Rajajinagar, Bana ore-560 010. 

61. Sri R.F.Henderson, 
S/3 late F..Renderson, 
aged about 60 year , 
Driver Goods MR 00 , S,Rai1Jay, 
Bengalore (Retired), No.31, 
Pempanagei, Yesuan hapur, 
Bangalore-22, 

69. Sri Oheemaiah, 
S/o Chennaish, 
aged about 68 year ', 
Driver Passenger MR .10, 
S.Railway1 Mysore ivision,, 
(Retired), F'..Colony, near:  
New Railway Cr4, 
Shimoga Town. 

71. Sri Shiva, S/o Ven atasw 2T1 y, 
agedabout 64 years, 
Shunter MR 307, S.iailway, 
(lysore Division, (Ret.Lted) 
No.1722  ..Co]ony, nec' 
New Railway Colony, 

Shimoga Toi'n - 57•Y ZO1 

71. Sii Mohamed 1bbas, 
S/o Khalender Khs.t , 
aged about 62 yoara, 
Driver Mail, MR 426 

1. 	 H 
..4 PPLICMTS 

,Contd,/- 



S.Reilway, Ptrsikere DIvision, 
(fletired), Gopal- Singh 'Quarters, 
.B.H.ioad, rsikere. 

Sri E.Natarejan, 
5/0 Ekambaern-K, 
aged about 62 years, 
Driver f1il MR 429, 
S.Reiluey, 1rsikre Dlvs1ur, 
(Retired), No.291, Kumar2r- 
Nilayem Aessan Road, 
rsikere - 573 103. 

Sri Suamany, 
S/a tithandi, aged aboUt 55 years 
Driver Passenger, 5.Rpfl5y, 
rsikere Division(Rsttred), 

C/o Anthony, 15/is, Rai1'5ay Qurers, 
brsikere. 

Sri R,Purushothem, 
S/o a,Rarrachandra Ncidrj, 
aged abut 63 years, 
Driver Passenger MR 715. 
5.Railway, Frsikre DijisIci, 
(Retirec), C/3 R.Bhaskar, 
No.121/8, HU1C0 Colony, 
Bhedrevcth5. - 77 3131, 

Sri LEeter, 
S/o J.1'nthony, 	- 
agod,, ebout 64 years, 
'Dri'erflei1, fIR.135, 
S.Reilway

,  
, rsikere Division, 

(Retired) I Cross, Hassan Ro8d, 
Ur Line, Arsikere. 

Sri Kanakaraj)  
5/a  V.fnthony, Major, 
Driver Passenger MR 106, 
5.flailuay, A"ikie ivison, 
(Retlred)C/o fl.inthony, 
Crane Driver, No.4, Railway Quarters, 
ArsIkere. 

770 Sri Bheemsen, 
5/0 H.Mahedev, 
aged about 62 years, 
Driver Passenger ri.E59, 
S.Railway, rsikore Divisiun, 
(Retired), Muthilarnrnc Temple Road, 
5th Cross, Road, Near W:ptar Tar<, 
Shanthinagar, Doddaha)iepr. 

/ 

7$. Sri.R,Lakshminarayena, 
s/o C.B.Rangeppa, 
aged about 615 years, MR 
Retired Driver, tpt/412 .. ...APPLICANTS. 
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ttimeramemp1e treet, 
Cotonpet aenaioe 53.. 

79, Sri N.Channeppe, 
S/o Naresimhaieh, 
aged about 66 years, 
Driver Coods MR 571.1  
S,tailweV, rsikors ithio' 
(Retird), AdKhalli 
.lrifront of Railway S ati'.ri, 
Sulekree Post, Arsikeirb 	:. 

0. 	bi K0Suramaniyni, 
5/0 Kattamarl, 
aged ebbut 59 years, 
Shunter MR 801, 
S.Railway, Frikera lUvisic.nj  
(Retired), III Cros 
Upperlirié, Hassan Rod 
*rsikere-573 103, 

em 	Sii Jan! 5/0 
aged about 62 years, 
Driver Flail MR 102, 	,FaJ' 	•, 
irsikere Division(Re ired), 
Tholl.u'r P.O., Thirutlialli, 
rsikers. 

82,  Sri [l.'Jelayudam, 
s,10 Mtithari, 
aged about 61 years, 
Shunter MR 507, S.Ra lwvrn 
rsikere Division (n tired), 
No.2/21  Srirarnapurain III Cr sa, 
Hassan Road, Arsiker,. 

83,-,Sri G,Indre Singh, 
4/o B.Gopal Singh, 
aged about 66 years, 
Driver Flail IIR,101, S.Railwal , 
krsikere Division, 
No,194/, Railway Qurters, 
rsikere. 

84. Sri N.Krishnaiah, 5/ 	.Fluni!'a, 
aged about 66 years, 
Driver Passenger MR 4081  
Southern Railway, 1rikeri 0 vision.., 
(Retired), Cfo N.! Mnohr, 
No,49/Ft, R511wy Qurters, 
rsikere, 

85, Sri Kempa, Sfo rlunlyHppa, 
aged about' 63 years,H 
Shunter MR 248, S.R 5  lwy, 
Birur Division, (Retredi 
Bellary Camp, Necr P'lague—Amna Teriplo, 
Birur. 	 . . ,PPLICFNS 

,Contd,/— 
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BE. Si Kenchi, Sfotaredeirih, 
aged about 64 years, 
Driver Passenger MR 108 
S.Reilwey, rsikere Division, 
(Retired), No.221, 9th C)oss, 
Right Side Hessen Road, 
Ftrsikere. 

87. Sri P,Narayanaswamy, 
S/o Ponnusuamy, aged Ebuijt 36 yeets 
Driver Passenger MR 43 
S.Rai1uEy, Herihr Dij!.c,r. 
(Retired), Hessn Rcad Lwn 1.tn 
Ftrsikere. 

08. Sri C.warninathan, S/ 	hirtpp, 
aged about 58 years. 
Shuter fIR $04.0  S.Reiluay,. 
rsikero Division (FE.i1-3) 

Hasseri Rod, Dour Line, 
irsi'kere. 

89. Sri Rerna, S/o Beilery Na3y3EpPa, 
aged about 66 yer, 
Driver Pessenyer, Mi. 148, 
S.Raiiw&y, C*tckjjur iiisLr, 
(Reted), Bellery Cmp, 
Near Plaguo PMn,a  TemplE, 331ur. 

90. Sri Fe). Pli Beig, 
S/c Miizan Baig, 
aged about 66 years, 
Driver Passenger Ilk 382, 
S.Railway, Shimoga Division, 
(Retired),. Tank Ilohalle, 
6th Cross, Shimoga Town - 577 201. 

91 	Sri Bheerna Neik, 
S/o Henump Naik, 
aged about 68 years, 
Driver Pass3lger NR 363, 
S.R9jlway, 4rsikere. Division, 
(Retired), C/o Rtd. P.Baaavsnne Gowda, 
Badavae R'eragere P.C., 

avanagere-3. 

IJ.Babu, S/o Venketappa, 
92. 	aged about 51 years, 

Shunter fIR 630, S.Rei14'f, 
rsikere Division, (Rcti'er), 

C/n Govii,daswarny, Ex.!inicici 
President, K.M.Rod, K3d1;r, 
Chickamagallur District. 

9. Sri Lourdunethan, S/o Thangevelu, 
aged about 67 years, 
Driver Passenger fIR 252, 
S.Railuey, Bangalore tiy, 
(Retired), No.103/3, 1st Lross, 
lid Byappanahalli, Bangalore-3. RPPLICANTS. 

.. ,Contd./— 
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Sri K.Suremariy, 
g, 	5/o Kumarasuemy, 	I  

aged aliout 62 years, 
Shunter MR 779, 
S,Railuay, Bangalore 
(Retired), No.23/5, 
Megadi Road, Bangelol 

Sri J.Daniel, S/c jo 
aged about 62 yers, 
.Shunter MR 577 
Bangaicre City (Reti 
No.5/I, tEt Stree 
f1agadi Road, Bangalo 

SrI Idu1 KhaI.eel, 
96. S/o Shaik Rah:m, 

aged about 6R years, 
Driver Passenger MR 
S.Railway, Bançelo12 
(Retired), No.19, 1 
Magadl Roid, 9angolo 

511 •Venuopl, S/c 
97. aged about 63 vcrs, 

Driver Pissenger fiR 
S.Ralluey. Bangaloro 
(Retired), Nc.12/t, 
3rd Cross, F-{onunanth 
Srirampurem, Berçja:I' 

Sri ShEdk Apce 
S/a Md.Salar, 
aged about 66 years 
Driver Passenger MR 
S.Railuay, Bnga1o'r 
(Retired), No.786, 
nnepalya, Bengelor 

Ganga Hanume, S/o C 
aged about 66 years 
Driver Mail MR 31, 
S,Railuay, Bangelor 
(Retired), No,4/4 
Dayananganagar, Sri 
Bangalore-22 

Sri Basheer Ahmed, 
S/o Azeem Mohideert, 
aged about 62 yers 
Shunter MR 221, S,R 
Bangelore City, (Fe 
No.3, SBfl Colony, 
Brindavarianegar, St 
Mathikere P.O., Ben 

70, 
City, 
h Crcs 

g at h u d 

City, 
II Cro 
am p u r 
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iO. Sri L.Nanjaieh, 
5/0 Lingaieh, 
aged about 62 years, 
Driver Good,,P1R 691, 
S.Reilway,,Yeswanthapur Division, 
(Retired)m C/o i1Jrumai, 
No.1075/a, K.N.Extensiot, S'sh Cross, 
Yesuenthapur, Beng31ore-2. 

1O. Sri K.Dasappa, 5/o Krisnr,rp2 
eoed ehrijt 66 ye9rs, 
Driver £f4t MR 37?, 
.eilway, Yesucui1hap: 'ivi'n, 
tRetired), C/o P.nandi, 
Z1.B.Export, 6th Mair, Inrl6st-~Iel  
Sub.-Urb Peenya, Beiigc]orz-5 

IOL Sri A.DJnto, S,0 8.DJnto, 
aged about 64 years, 
Driver PasBerg6r MR 217 
S.Railway, Beng'lor' '±ty, 
(Retired), No.1094, Piline, 
III Croas, Yeswanthapu, 
Bangaloro-22 

104. Sri Syec Hameed, 
S/o Gulam Jilani, 

Fe

aged abcut 65 yers,. 
Shunter MR 7599 S.Rail.wey, 
Yesuanthpur Division 
(Retired), C/o P.T.Sto, 

p.to Railway Station, 
swanthapur, Bangalure-2 . 

Sri A.Yesudes, S/o .rokyesuamy, 
aged about 65 years, 
Driver Passenger, MR 510, 
S.,Reilway, Bangelore C3.ty, 

kR
etired), No.267, 4th Square, 
irphy Towri/Hoysa1anagr, 

IJisoor P.O., Bangclore-56D 008. 

Sri M.\Jeera Raghavan, 
S/o lluniswemy, aged about 6 years, 
Driver Passenger MR 502,' 
S.Railway, Bangalore City, 
(Rettred), No.1., Brindavennagar, 
Extension, Near I0f'eet Fad; 
Mathikere P.O., Bang1or-. 

lqpf 	Sri.K.Subramanlyam, 
S/o G.Kenni, aged but 65 years., 
Driver Passenger MR 304, 
S.Railuay, Banoalore City, 
(Retired)t C/oNetarej, No. 79/, 
Railuay uerter,s, YasuanthapLlr, 
Bangalore-22. PPLIE4N1S. 

, 
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106. Sri M.Negaraj, 
S/o LE1urugesh, 
aged about 62 years, 
Driver Psssonger MR 
S,ReIlwey, Bangelore 
(Retired), No,33/2 )  
9th Mciii Road, Srir 
Bengclore-21. 	I  

lij. Sri M,Munisuemy, 5/0 
aged ckcut 62 verIs, 
Driver Pcsseng2r MR 
Southern Railway 3. 
(Retired), No.9/A, I 
I Cross, F-{eriumanthep 
Srirarnapuram, Ueng.J. 

1j 'Sri A.F'ru1neth€n, 
Sfo A.Arokyaswemvp 
aged about 65 veat'c 
Driver Passongex MR  
S.Iai1Uay, Bangalcr 
(Retired), C/o leme 
No.139fI1, Railway fl 
Yeswahthapur, Briio 

IlL Sri T..Kr1,shnamurt 
5/0 T.C.':y P 
aged about 63 years 

'Shunter MR 662, 50 R 
Yeswanthapur(Retire 
6th flat, 4th Cross 
Mo}enkumerncger, 

Ite 
Mathikere, Bangalor 

112. Sri H.Honnaiah, 
/o, Merigowda, 

aged about 61 years' 
Driver toods MR 6I0 
,i1Uay, esuanth.pur 
fletired)No.2, II FHLn Roci 
rd çioss, B.K.Ncge, 

Yeeuanthapur, Banga ore-22. 

11 3. Sri WJA rumai, 
Sfo MannarsJamy, 
aged about 62 years 
Driver Passenger MR682, 
5.Railway, 8engalo  
'(Retired), No.1075/, 
K.N.Extensicn, 5th Crc.s, 
Yeswarithpur, 	fl9Dr3-22. 

I14. Sri N.Doretswamy, 
5/0 %JNarasimhu1u 1$du, 
aged about 75 year , 
Shunter MR 213, ,,1ai1way, 
Bangalore Conton'Ht(ietir d, 
No .52—H/A, Lakshmi .araarura, 
Srirempuram, Bane]ore-21. ••• APPLICANTS. 
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Sri K.Hanumeia, 
115, SI0 Thimmarayeppa, 

aged about 66 years, 
Driver, Mail MR 339  
SReilway, Bangelovo Cib,'r--'1  
(Retired), No.SF..N.Colony, 

Road, Yesunthapur, 
Bangalore - 22. 

Sri Matheu, S/0 Krisha-, 
1l.. aged about 63 yeara 

Driver Goods MR 66$, 
S.Railway, Yeswanthspur. 
(Retired), No.11, II Mein,, 
III Cross, B.KdNaçjar, 
Yeswanthapur, Benalo:c-'2. 

Sri A.Perumel, 
117. 5/0  S.Arumuqam, 

aged about 64 years, 
Shunter MR 447, 
S,Railway, Yeswentha,ur, 
(Retired), No.69/G, 
Railway Quertcrs, Ie suanhpir.. 
Bangalore-22, 

Sri Shanmuqarn, 

ii 	S/o J.Suhrarrye tUdq11: 
aged about 63 years, 
Driver Pssençjar, MR 772 
Bangeiore City, S.Riluy. 
(Retired), No.586/I, 5th 1air. 
Basavanagai, \Jibuthipuram Lxtension, 
Bangalore - 37. 

bdul Gaffoor, 

11' 	S/a Ballery kbdul Khadar, 
aged about 62 years, 
Driver Passenger, MR 387, 
S.Railuay, Shimoga Town, 
No.105, 6th Cross, 	

pplicants in Sl,No. 
Basavanagudi, Shirnoga Town - 577 201. 67 to 119 in 0.14.No1  

298/92. Sri B..Thyagarajan, 

120 	S/o F'nentharaju Pilley, 
aged about 73 years, 
Driver Mail, S.Railuay 
Bangalore City, C/o 	 at 
No.29k  Old No,5 1  CKC ardcn, 
Lalbagh Cross Road, 
Bangalore - 560 027. 

84  F'ntho fly, 
1210 S/a Madura' 

aged about 70 y3ars 
Shunter MR 3432  S.Roilways, 
Bangalore City, C/o Phillip Moses, 
No.18/B,' Railway Duarte2s, 
Chicjajur, Chitradurga [iist.rict. 	... APP1.LNTS. 

.. 



Rangeieh, 
S/o Thirumelleiah, 
aged about 59 years.. 
Shunter, S.Rsilwey, 
Shimoga Town, 
Hosahalli, Fmruthur, 
Hobli, Holagunda Post,. 
Kuigel Taluk, Turnkrr Distri.c 

K.Reju, 5/a  Kuppari, 
aged about 51 years, 
First Fireman ML 1141r 
S.Reiluay, Banga3rta C!ty,. 
C/o Station Maste', 
Nayandahalli Railway ttin, 
Bengelore-39 4  

L.F.Fleury, a/o J.L.Fleury, 
aged about 54 years, 
Mail Driver MR 58J, 
5.Railuay, Hsrihsr. 
No.161  Ramaiah Laynu , 
St.Thomas Tours Pont, 
KhamminaheU.i, 8eq210re-8. 

PJaga, S/o Siddppa, 
aged about 68 years, 
Shunter MR 282, S.Ra:Uusy;  
Chicjaju 	<orehrE Dtdon, 
Chicjajur-577 523. 

Varadaraj, S/o Kuppu Wamy.. 
aged abut 62 years, 
Driver Passenger MR 495, 
S.Railuay, Bangalore City, 
No.24/16, 12th tross, 
MagedRoad, BangaloIe_23. 

Smt,Ppamma, 
ae:.bout 51 years, 
W/o1ate 
Driver Passengor MR 133, 
S.Iai1way, Arsikere. 
Oehind S.Marrys Chu ch, 
1rsikere-573 103. 

K.R,Seatheramajah, 
5/o K.flamaswamy 5hastri, 
aged about 73 years, 
Shunter MR .587, S.ai4luay, 
Mysora, No.921.9, Aaok Easter s-350  
Hallethkerei, Mysoro. 

K.Srinivsaalu, S/o V4Kiha 
aged about 62 years, 
Driver Goods MR 747, S.Railu y, 
Byapenahalli, No.8, st Stret, 
Markham Road, Cross, 
Rshoknagar, Bangalor.23. ,., APPLICANTS 

4 



F.Sh1Jappe fleo, 
Sfo H,nentha Reo, 
aged about 63 years, 
Driver Passenger MR 47E, 
S.ieilway, .rsikere. 
No.496, Bunny Mantap, 

Layout, Shivarethri Esuaranagar, 
(lysore, 

Smt.Oebbie Rezoric, 
aged about 44 veers, 
t/o late P 	zorio. 
Driver Passenger 	461, 
5.Railuay, Bangelore City, 
No.932/3, Opp.Kiran But11cn, 
2nd Main, 5th Cross, 
K.N.Extenicn, Yesuanthapur,  
Bangalore-22. 

139 	mt.B.S.Sushee1amrn, 
ed about 50 yeris 

tt/o late 3.Shankar, 
Driver Goods MR 492, 
S.Reiluay, hrsikerc, 
C/o V.S.Lexrni amana, Nc2/L, 
Railway ¶uartcrs, Arsikarc. 

Smt.a.5rthrnma, 
aged about 58 year3, 
/o late A..Srinivasa R3o, 
Driver Goods MR 773, 
S.Railuay, Veswenthapur, 
Barigelp.. No.794/A, 9ti 
K,Ntcnsion, Trivani Roads, 
Ysinthapur, Bangalore-22. 

rnt.Hansaba1, 
ed about 55years, 

W/o late G.R.Srinivasamurthy, 
Goods Driver MR 760, 
S.Railuay, Frsikr, No.?3fJ, 
New Railway Quarters, 
Yeswanthapur, Bangalore-22. 

Smt.P.Savithri., 
aged about 52 years, 
/o late P.iI.Panduranga, 

Driver Goods MR 712 9,  

S.Railway; Yeswanthaur, 
Bangalore-22. 

Smt.flesten 61, 
aged about 50 years, 
J/o late Mohamed 5herifi' 
Driver Passenger MR 419, 
5.Railuey, Shimoga Town, 
Near Anjaneya Temple, Has8an Road, 
1rsikere. 

V 	 V  
1 RpPLIcNrS 

V 	Cotd/ 



130. Smt.Noreen ri.etche4 
eyed about 62 yeers 
W/o late V. Fletcher, 
Mail Driver, 5.Raiiiay, 
Bengelore City, No.1, 
Deuker flopd 9th Iieiin, 
Methikere, Bengelor-560 0 

131, Smt,Lekshmarnme, 
aged ebout 42 yee's 
V./o late K.Siddajh 
Driver Goads, 5.Raiijluav, 
Hariher, C/o5.Reva'nne, 
Pointaman Subramery,13 Roi1, 
Railway Station, Nattane Pu 
Puthux' Telurk, South Karnr. 

£nt.Shenthamrna, 

0ed about 43 ycas, 
o late Thippaswm', 

First Fireman ML 1211 7, 
S.Railuev, Chicjju 
Jenethe Càlony, Hos r.CQCr, 
Chicjajur-577 523

1 1  

Srnt.S.R.Susile Ba,' 
aged about 54 years: 
V/o late S,Rema  Ro 
Diesel Arsistant 
S.Reiluay, Vesuenth pur, 
C/o 	No.731:3 

i Reiluay Quarters, Ysuanth 
Bangalore-22, 

r. 

Smt.harademme, 
aged about 53 years 
/p.4ete F.Remoo, 

flfiver Goode FIR 45611  
-.Railway, Mysore, 

14o.2065 lkbar R08d 
. flandi IIohelJLa, FIysoe. 

S4nt.Kerithamma, 
aged about 51 yees 
Lfo late Rajcmanick 
-Driver Goods fIR, 5i 

rsikere, No.9012, 
Lecha Nalk, Quarter 
Hessen Road, Ars1ke 

136m Kompaiah, S/a Range: 
aged about 68 years 

i
l 

Driver Passenger FIR 
5.Reilwey, Chicjajw 
Singenahelli. Singar 
Gubbi Taluk, Tumkur 

)rn, 
aiJ.uey, 

e. 

Iah, 

10 , 

ll . Djstrjc ••• APPLICANTS 

. , .Coritd,/.- 
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Sri Presed Kiren, 
aged about 24 years, 
S/u late. Covindasu any, 
Shunter MR 386, S.Raili'ay, 
Rrsikare, C/a Srinivasan, 
Railway Ticket Collector, 
Near Railway Under Bridge, 
Hassart Road, Arsikere. 

Smt,Rechel D'f'lonte 
aged aboit 58 years, 
W/o late H.R.DY Mcnte, 
Driver Mail MR 25, 
S.Railuay, Bangaicru, 
No220.. .VST Roac, 
Opp.Banastadi Railway 'teio.i, 
Bengelore-84. 

1.46. Smt.Nishajen, 
aged about 58 yiars, 
U/o late Syed Ablul 
ssiatant Guard, S.i1y, 

Bangelore City, 
C/oSyd Chouse Pasha 
No.304/I, Railway Qie.itcrz, 
t1.G.Colcny, Bgelcre-2. 

147. Smtjsiyann, 

0
ed about 60 years, 

late Tajpeeran,  
Passerer t'ivi 
S.Railuey, Mysore. No.6, 
R • V . L.yciut, Sash ac4r i'r N;:, 

Bangalore-20. 

148. SntJnnamery, 

0ed about 43 years, 
late A.Ghandran, 

Shunter MR 369, S.Railway, 
Bangalore Cantonner!t, 
Muthamma Garden (Chinnappa  
Muriireddypalya, E3engalore. 

Smt.lyothilekshmi, 
aged about .50 years, 
J/o late Chinnevenkata Rarnnepa, 
Diesel *asistant MR 567, 
S.Railway, Arsikefe, C/a Jayeppe, 
retired postman, I Crosa, 
Doun Line, t-lassan Road, 
Arsikere. 

Baleren Singh S.R. 
S/o SJnejeneyeram Tivr., 
R No.811, S.Fieiluay, 
rsikere, f(osemare 4th Cross, 

Shimoga. 	 .. PPLICANTS 



151.. K,tladurai, 
S/a Kelu Moudaliyer, 
aged allout 	years, 
oocs Driver, TR 680, 
ft4'luay, ShImoge To 

Co1ony, ear Rail ay Stet3 
Shimoge Toun-577 201, 

152. H.S,Sathe sreyanc 
5/0 	 AB.a  

aged about 63 yec1re 
Shunter

*' 
1R 7971  

Bangalo 	City, S.Ri1iiav, 
No.17, Ramakrishriaiah Straet, 
Se shadripüram, 
Bangeloro-560 020, 

153% Kousalya Bal, 
aqed 52 years, 
iifo late 	K.Keroji Rro, 

Drlvar Goods 1R 63k, 
S.Reii4ay 	rysora, 

Co1y, 
Railu 	1uertor, 
Yadaveri Poet, 
('ly 80 r a— 2 J. 

 R,Pran4le Eel, 
aQed about 50 years, 
W/o late J.Sathyanerpy r 
Shunter NR 748, 
Bengalqte 	City1, 	S..Rltiir.y. 

Beeradevaru Gudj 
Raneighpet, 4th Cros , 
Banga1.Qe City. 

 Khamrunrilse, 

a)
ed about 43 years, 
o late Yusuff Sherjf' , 

Shunter fiR 835, 	S.ai1aiay, 
Bange.lore Cantonment, 0,99, 
c/o Sajjed Sheriff, 
Jadidasnagar, 	3rd Crôs , 
D.JsHa11I, 	Bangalore-43.  

 B.N.Nagaraja Rao, 
S/o 	8.N.tioorthy Rao, 
First Firemen fiL 152'5, 
S.Rallwey, 	flysore, 
Kariekagiri, 	Liunicipal Frarm 
Vidyernyapurern, 
Myaore-570 008. 

Arokya fiery, 
aged about 60 years, 
/o late N.Chlnnaswamy, 

Driver Passenger fiR 821  
,5.Rai1way, rsikere 

I.. PPLICNTS 

Contd,f— 



.. 
Residing at 	

a..  
No.152/79, PushpegirS., 
Belvethagrama, 
ysore-570. 015. 

V.h.&elverangam, 
5/0 V.8Jppaiah fludaliar, 
aged about 53 years, 
Driver Passenger lIP 489 
S.Railwey, Bangalore City, 
No.63, Pillenna Serden, 
III Stage; RailJey L.ycut 
Bengaloro-560 ti43, 

F.rokya De88 
S/o M.Francis (ieie) 
aged about 24 years, 
Driver Pessan;er MR 234, 
S.Railway, Herihcr, I Cross, 
Old Arlepur, Cuthor Post, 
Harihar - 577 603. 

M.Sundare, 
aged about 55 years, 
fo late C.Eth1rajuIi NaiGL, 

Driver Passenger MR 911 
S.Railuey, Bangaicre City, 
No.2O8,TBH Colony, thite?ield 
lIadhevapu'a Poat, 
Bngiore-560 04. 

L51,45eroja, 
aged about 54 years, 
k/o late D..rumuga, 
First Fireman, S.Reiluey, 
Bangelore City, No.U/41 2  
Selvanagar, Okalipurarn, 
Srirempuram P.O,, Banga1ore-21 

162. Shanthamme, 
aged about 50 years, 
ifo late Sunder Cj!.., 
Driver Coods MR 7051  
S.Railuay, Herihar, 
No.79, tid Arlapur, 
Her.  ihar. 

- .-.MsthorlianTma, 
aged about 45 years, 
Wjo l.te B.Sarid1eo, 
Shunter MR 9051  S.RaiIway,  
4r8ikere, Mar-Ian Villa, 
Behind St.Merry's Church,. 
Prsikere. 

164. PI-jilomina, 
aged about 57 years, 
J/o late C.bnthony, 
Shunter MR 537,ifaivay,. 
rsikere, Behind Stars, 

Church, rsikerc. 

Road, 

s:.. PPLICANTS4 
, Contd./— 
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165. Sallath Mary, 
aqed about 58 years, 
U:,10 late...rokYa Swam , 
Shunter fIR 2191  
S 4 [ai1way, Harih8r, 
C/o Thomas, TXR's  Uftice, 
S,ailuey, Biru.r... 

165, PDhanalaxmi, 
aged about 49 yeels, 
U/o late P.Munisiamy 
Driver Goods lIti 683, 
S,ai1t.Jey, Hrihar, 
C/o late Sunder 61ti. 
No.791  Old briapur, 

Harihar, 

 

 

Mazbool Jan, 

Ped about 4 years 
o late Ahmed E3aig 

Shunter •1fl 621, S.R liway, 
Bangalore City, Cfo Afroze 
No.99, 3rd Cross Ro d, 
ladidas Ngar,. D,J. alli, 
Oangalore-45. 

KV.Surapa, 
Sb Venkatanaryen2 Pc, 
aged about 72 years 
Passenger Guard EM2 887, 
S.Railway, Hassan, t3.83, 
9th Main, 4th Block 
Jayanagar, 

167-4 

 

 

Karnakshiamma, 
aged about 58 y'ars,, 
W'/o late Chokkalingth, 
Shunter MR 227, S.RH11UaJ, 
Yesuanthepur, No.48k  
Selvanagar, Behind evi Ti !t, 
Srirampurarii, 8angalo-21, 

C Fletcher, 
So T.Fltcher, 
aged about 62 years. 
Driver ?3sscnOor' tiR 
S,Railuay, r1ysore, 
No.58/59, Kennedy Nest, 
Pushpegii, fljsore. 

flazia Khanurn, 
aged about 28 years, 
Dfo late Abdul Name d, 
Shunter MR S.Rajlw y, 
Rrsikere, ;/o Md.Pb as, 
Gopal Singh Quarter , 
B,HRoad, Rrsikere. 

.. 	iPPLCNTS 

.. .Contd./' 
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172. R,Srinivasan, 
5/0  Ramesuamy, 
aged about 64 years, 
Driver Goods MR 755, 
S.Railuay, Bangalore City, 
No.52, III Cross, 
K.N.Extenslon, Yesuanthapur, 
Bangalore 	22, 

173, S,R.Sarasuathi, 
aged about 50 years, 
t/o lao S.Ra1grpala PLC. 
Driver Goods MR 737, 
Yesuanthapur,  
No.28, Anajana Nilaya, 
II Maifl Road, B.K.Nagar, 
Yeawan'thapur, BengaJ.or-2i. 

Fends E3ar.u, 
5oad about 35 yeats, 
W]o late Syed Ni3sar, 
Oissel Assistant ML 14i, 
S,Railuay, Arsikie, 
soka 1st Cross-20. 

Mysore. 

C.N.Sareeranga, 
.S./o C,Narasimhachar, 
aged atout 59 yearç 
Assistant Guard EIIT 726, 
S,Railway r1kDr. 
No.46/21  ild RMS Road, 
Arsikerc. 

E.Chandra Bai, 
aged about 54 years, 
W/o late Y.Ekambararn, 
Driver Goods MR :379, 
S.R8ilway, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, 5ubrPmnyanac,E1r, 
Bangalore-21. 

Philomiia, 
aged about 58 years, 
WJo late T.Lrokyasuamy:  
Driver Mail MR II, 
S.Raiiway, Bangalore City, 
No.21, Hanumanthappe. Road, 
Kamrnanahalli, .Ramsweny Plyc, 
Bangalore-33. 

lvhK s Penkaje, 
aged about 55 years, 
/o late K.Krishna Iyenai 
Passenger Guard EMB 371, 
S.Railway, Bangalore City, 
No.15629  Milk Cntre, 
VidyaranyapUrem, flyse-3'C 008. ,.. RPPLICN1S. 

Cotd./- 
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179, 8,Jayamme, 
aged about 57 years. 
/o late N.Basaverj 
Driver Pessenger MR :9.1  
S.Railway, Arsikero, 
C/o B,VasanthekUmar, 
No.6/C, Railway Quar]ter, 
Near Children's Par', 
Bangrpet. 

180. Zeilunnie, 
aqed about 69 yera 
U/o Syed Yaseem (i 	.), 
Driver Goods MR 4!01 
S.Railuay, Mysore .'o.2599 0  
5th Cross, Mouse [Di er Khan 
(endi I1oha1lc Mysoe. 

151. A,Rahimai Knari, 
S/u ImLnKhaP, 
aged eout 69 yoar3 
Shunter MR 300, 
S.Reilway, Harihar, 
No.452, I Cross, Ga .diiriqe , 
Harihar. 

1R2. Prapullakshi, 
aged aha'jt i1 years 
14/o lets Chrisophe Andriu 
Driver Goods, MR 570, 
a.Raney, 1ysi'e  
t4o.94/B, Loc?o Colony, 
Reiluay Quartera, Ya: 
Mysore-20. 

183. Gayetri Shanrnugam, 
aged about 38 year 
W/o late S,hanmug m, 
Driver Passenger MR 205, 
S.Railway flysoro, 
No.91 9  VRC R8i3.uay Qert 
Mysore-2O. 

n 

N.Narayan.aswamy, 
S/p Narasappa, 
aged about 62 year 
Shunter MR 440, S. aliway, 
Yesuanthapur, N9.5 6/47.,, 
Laxmipurem, Near R. ilway S 
Hindupur. 

N.Mohiyudifl Khan, 
Sb t1,?hdul Nahikh fl, 
aged about 63 year , 
Guard Passenger EMr 461, 
S,Railuay, Ilysore, No.2244 
Sawday Road, Laskher Moha 
Meene Bazaar, fiysoc. 

la, 
PPLICNTS 4.. 

.Contd./- 
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186. Victor, 
Sf6 joseph, 
aged about 67 years, 
Shunter t'IR 315, 
SJai1Wey, Bangalore City, 
C/o F.C.Nathan, No.2, 
Muktha Garden, 
Spur Tank Road, Chetpet, 
Madras - 600 031. 

Applicants in Sl.No.120 t 
186 are applicants in 
0. .377/92. 

187. K.K.eatath1ien, 
S/oK.. Raghavan, 
retired Eriver 	Gred, 
Staff No.P.5521, 
1tRjfleesh%m Shoranur. 

lBq. K.Veli S/o Unnri, 
Retired Guard It Gr6e, 
5,No.6314, 	 rn Devaki Sadan, 
Nedungathoor, Sh2r3r1u 

19. K,Kesavan, 5/0 Kthy, 
Retired Guard 
Si, No.6066 
Sienthi 9havafl, 
Veloor. 

190. P.Pararnasuarafl Nair, 
S/o Kri&hnan Nair, 
Retired Guard 	Specia1 Grade, 
S.tio,5077, Pedinchare Chonal House, 
Shoranur-1. 

191, V.C,Sankunci Nair, 
S/o Achuthen Nair, 
Retired Guard "Alt  
Special GNg, S.No.6172, 
Fiyikkara House., Kevalappara, 
Sho r anu r. 

P.Sundaresan, 
Sb Kunhikoran, 
Retired Driver ft3tI 

S.No.P 6439, 
Vanajas, 4/71, 
I!posite Providence Higt Sctiool, 
Gandhi Road, Calicut. 

*.Dorai Sarny piliai, 
S/n N.Aruchala 'illni;  
Retired Guard A' Grade, 
SNo.10713, Gift House, 
Manjakkad, Shiranur. 

i'pplicafltS in Sl.Nu. 
187 to 193 are 
applicants in 0.F'.44/93. 

,•. PPLICArTS. 
. .Contd,/— 

I 



I 

28 

R.RarTlar, Nir, 
S/o K..Nareynafl Nsir, 
Retired Driver t3t Stff 
Ne,P 2314, 
Rviyakandth House, 
Chuduva1athCr, Shcr nur - 1 

E..K.Ramankutty Nair, 
Sf Kannen Nair, 
Retired Guard Specie 
S.Nc.6096 l'iunderiath H.u, 
Cheruthtiruthy Pcst, 
Trichur District. 

R.Krishns Naidu, 
5/o Ramekunhari NiáL 
Retired Driver P' 
S,,N..- 6445, 
Mailisseryparambil H ue, 
Mudaliar Street, 
Shoranur 

L.NanikRm 1uda1y, 
Vc C,LakshmanRn 1iud1y, 
Retired Driver 'T 
S.No.P 40261  MdnickaiVas, 
M.G.Riiiad, Shoranur-3 

T.UbSreeman Pilisi, 
S/i. T.U..oman Pi11ai 
Retired Uriver 1W Gade, 
S.Nrl1  1794 9  
Sunil Vihar, Laneshgtrlt  
Shoranur-1. 

E,Parameewaren, 
5/. P.N.Sahrasanama lyer, 
Rotir'l 'Ps' SpeciIl Irace Guard, 
5.Ni.1495. Devi Niva, 
Nedungatur, Shoranur-1. 

T.Sankunny Neir, 5/. M,P.chuthan Nair, 
Retired Guard A', 	.N..6459, 
Padmalayam House, P .'uthipr , 
Sh.rariur.  

C.Balakrishnari, 	 ipp1icaritS in S1.No. 
S/o TSankaren Nair, 	 194 to 2.01 are 
Retired Driver f  e.', 	 app1iants in 0.Fi.45/93. 
Staff No, P 5702, 
Krishna iihar, \Jell ith1 
P. 0 • Cheru thuru th y, 
Trichur District. 

V 

194. 

1954k 

196. 

197 

191. 

1919  

APPLICANTS 
II.. • Cont.1/- 

t 
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K.G.viran Kutty Nair, 
S/r, C.K.Achuthan Neir, 
Retired Driver, Staft No.P,2833, 
"P Special Grade, Vadakkeknnnerath 
House, Chuluvalethur, Shoranur - 679 121. 

P.Remankutty Nair, 
S/c Z.K.Sankaren Ncir, 
Retired Guard IWL 

Special Grade, Steff No.  
E 14671, 7ullcorni Ho.ièi 
Chuduvaiathu Shoraiur•- 

P.Narayana Pillai, 
Sb P.krishnan, Retired 
Driver UCU Staff N.P 35L'i, 
Poovethingal House, 
Kizhaketlil, Psnntiipra, 
Shoranur-1. 

215. S,Raman Nair, S/n..Kr.nar; 	.r, 
Retired Driver 
Staff N,,P 7065:., SrBrnLico1 
Cbennthur1eithi PJ:t 
Trichur DistriL. 

V.Narayanafl Ezhuthachen, 
S/o 01.Ve.0 Ezhhc'ia ;  
Retired. Lice Shunter, 

- 5.Ns P 8117, Oevasarnperatbii House, 
Nannanur Post, Via e ipa e, 

K.Chellan, S/c T. Ker.ipri, 
Retired Driver 110 9  S.N..U31  
Muthukurssi, Kunnath House, 
Geneshgiri Pst, Shoranur. 

208., K.P.Gopalan, S/i K.Nareyanan \iambiar, 
Retired Guard tBt m  S.No. 7525, 
'Lee1a Sadafltt, 
Railway Booking CN'ie Rczd?  
Shoranur. 

2Th1 	.Kesavan, S/.,Perugan, 
I.F.Man 

5.No. PQ 10026 9  
Thetathil House, 
ç'-c1aku1am, Shoranur. 

210. 	5nkaren8tay8fl3r1, 
S/u Govindan Nair K. )  
Retired Drivei 	Specil, 
5."o. p 2911, 'Rarre Nivas' 
Ring Road. Manjaka'i, 
Shorenur-1 APPLICANTS. 

.. Contd./- 

I 
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uadern P.O. 
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211, 	K,Ichuthan Nair, 
S/o &chuthan Nair, 
Retired Locr Shunter 
5.No, B 6054, Kadambt House 
Mundamukam Arnsom, 
Post Ganeshqiri, 
Shore nur-3. 

212.. 	C,Manimuthu, 	S/o ChaçTIbaka 
Mudaliar, Retired Driver 'E' 
S,Nn.P 7492, 	Nambjntiodi dcu 

No.179, 	E1udaliar Stret, 
Shoranur-1. 

213. 	K.P.Govindankutty, 
Since deceased by Leqal Rep; 
Smt.Sulochana Amma, H.Nn.c/ 
Netnben Thodi, 	!1ude1ier trae  
Shore nur-1. 

214, 	E,Balasubramania Meron, 
Sb 	Madhava Rao, 	fl2tir#ci, 
Driver "B' 	grade, 	SNrj. V 	6, 
"Geetha .Njvas", 	Ponremiqa1 
Shoranur, 	 I 

215. 	K,Senkarari, 	/o 	dvan 
Retired, Driver "A' S.No.Ir, 
Kayenathuthodi House, Ka1li 
Shoranur - 2. 

V.K.Velukjtty, /rt eiu I'1 
Retired Driver lII?L,,s.No.y7, 

Karthika, Kanaleppa'a, 
Shore nur. 

M.'Jelu, S/0 Velu, 
Retired Driver tLBfh rade, 
Staff No, P 7936, 
Naikankunnathu Veed.j, 
Kovaippera P.O. 

sent ?tive 

K. 	 Sl.Nos. 20 t. 
.0, 	 216 are applicants 

in 0.146/93. 

216, 

217. 

 

 

 

V 

P.P.Velukkutty, S/o Shanku 
Retired Driver II4BIL, 

S.No. P 7192, Padircharvet 
Karakkad, P.O.KaveJeppare. 

P.T.Ouseph, S/o Thtmen, Re 
Guard tBb Grade, S.LN0, 943 
-'e/)tappilly House, Vappala 
Angemali, Ernaku1erT. 

P.Krishnan, S/o Irnichyed1 
Retired, Dri,er " 	Grades 
SNo, P 5730, Krisneqhr, 
Nedungethur, Shore ur-679- 

1 House, 

ired., 
, 
sery P.O., 

I. I 
MPPL ICFNTS 

.. .Contd./— 



M,Chendukuhefl, 
S/c M. Inihichikutty, 
Retired-, Driver 'A' 
Special Grade, S.N'.F 2897, 
Pilassery House, P..Vençeri, 
Via Calicut, 

M.P.Kasavan Neir, 
S/n P.K.Chandu Nir, Retired., 
Firemin B', S.Nr,.94611  
Chemrnanassery Padinhar'd 'L) 
Kottnol P.0.1  Ce1cUf 

5l.N.217 to 223 are 
applicants in O..47/93. 

P.K.RamapeniCker, 
S/c Chamy Penicker, 
Retired., 	dA'. Grade p  
S,Ne.8284, Nevaratna, 
P.O. Kunniampur am, 
Ottapalam-4. 

K.Balakrishfla Menon, 
S/m P.Madhave !1er3n, 
Retired Driver 
Special Grade, Stafl' N.P 2437, 
Krandathil Hcu se 
Trichur - 1, 

IS.P.Chinnan Menrn, 
Sho P.Sankury Mtr.n, 
Retired Guard 	' 
Sreci'l Grade, S.No.9333:  
lQrnt Ushas, P.O.PUlaK.d, 

\Jia.Chelakare, Trichur. 

M.fl.GrpalaPsharrti, 
S/e C.P.RahaVa Pishareti, 
Retired Guard Special Grade, 
Pnnriima t1ejakkd, 
Shranur-679 121. 

C.ChandraSekharafl, 
S/n M.K.Ilennn, 
Retired, Special Grade Guard, 
S.No.7618, tGkUlti, 
shnk Nagar, Kamboni Road, 
yyanthle, Trichur3. 

228, V.M.Abdul Kadir1 
S/a 	fNohamed .Heji, 
Retired, Guard fJ%I Sp;cu.tL 'irHG, 
S.Nu.9826, 20/1632 t1TUpa;hi, 
P..thol, Trichur. 

22,.Bh.askaran, 5/n 0.S.Paren, 
red Coeds Guard, S..D 193O, 

Irayempureth House, P.O. 
KiokenCherY, Via, Trichur, 
Pjn-680 007. 

Sl.No.224 to 229 are 
pp1icants in OJ.48/93, 

S .. APPLICANTS 
C.ntd./- 
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230e P.Nerayenan, 
S/o Sankaren, Retirec, 
Special Grade Guard, 
S,N.EE 86, Ushas, 
Rayeroth Pa'emb, P.0Paral, 
Tellicherry-670 671 

231, Vr.Sankaran Nair, 
S/o T,Narayanan Nair 
Retired •, Guard ' 	Sec1 
5Nn.127461  shi'vsd Piel, 
P.C. Koo thupar ar'ba 
Pin-670 643. 

1.H.Balan Nernbior, 
5/0 KL'nhi1<rishrlafl tdiod1 P, 2  
Retired Guard, 	 : 
S,No.997, Lisha Bhavan, 
P,0.Kottayampoil, Via. Te11iTh3rTy. 

M.Padmanabhen Nai:, 
S/c P.U.KrLshna Mermo, Rtred, 
Driver W Special, SJ. P 57', 
Davi Niv, Kottara humpara, 
P.0.Azhlkode, Cer3rla ora, 

K,K.Susheele, /u Late 
Cnanthm. Retired., O'icr :L!, 

S,2E35, 'Anand 'Jiher 'JlaVil, 
Kannur 	670 008. 

M,Nrayani, 	/o Late K,P.a aY2fl3fl 

Nair, Retired. Guard C1, 
S,No1903, fadthil House, 
P.Othirakkal, Cannncre— 6 0 011. 

K1Kunhambos, S/n Ap u, Reti1ed., 
Shunter 	S,N6.P,5331, 
Peckkedam House, 
P.0.Trikkripur, Kazharqad. 

K.M.Vanajakshy W:/o  Late C. i.Gopalan, 
Retired :uard ¶At Secial, 
5,N9498, Chettiyam Veetci , 
Near Railway B Cabir, Badagra. 

I 
A.K.John, 5/. 	nan, 	 Sl,Nu,230 to 238 are 
Retired., Guard 'As, 	 applicants in 0.D.49/93. 
S.N..9e$3, Ariyathu PaiL4 
House, Pa1lrnP.O., 
Kottayem - 7. 

239, R.Marappan, b/u Racflã Goundn, 
Retired D*iver, 1 C' 
Staff No. P.2718, q—ie 0, 
Railway C.l.ny P.O 
Erode - 638 00?. 	 ... APPLIC15 
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240. K.C.Nallappan, 
S/o &.Chinnappa 6.under, 
Retired Driver A Special, 
S.N. P 2946, Door IT o4, 
Parvathi Krishnan Street, 
Kollam Pelayem, 
Erede - 2. 

241, P.Karuppannan, S/n Pnngic i'r.cr :  
Retired., Driver t?, 

p 3583, 
Korakattu Va.LaSil, 
Door IcJo.5229/A 14, Cap J;)r)' 
Erode-?. 

M.KenJasemy, S/u !Vlarappa cwr'dc' 
Retired Drir tCI 

'
S.N6.p 240. 

6N' Aoad,, Er.da-8 302. 

, Muthusarry, S/o Plani L'ndr, 
Retired Driver'C', S..P 31CC, 
Raghavend& Naçjr, 

244, A.Ramesamy, S/o Ay6áurn 
Retired. 8á*tr't31, S.Nc.23316, 
Pudhupalcyam, Door 246, 
Alampalayern P.O., Erode-B. 

S.Kandasamy, S/c Seriqedan, 
Retired, Driver 'C', 
Staff No.P 4103, Ragevanaidar 
Negar, Door No. PA8 18, Cav€ry R.S., 
Erode-?. 

C.Kurnarasarny, 5/0 Chellappa Gounder, 
Retired., FiDeman t6T S.No.P 7865 1V  
Door No. PPI •283, Pudupaleyam, 
Al1ampala'arn Post, Erodn-8. 

247, T.J.Peerakhan, 5/o T.J.Jamal.LutheeH, 
Retired,, Driver E, 
S.No, V.38, D.No.94, Railway Colony.  
Post, Erode. 

Veleppa Gourider, K, 
S/c Kolanda GoTjnder 7  
Retired, Shunter 'B', 
S.No. P 370, 
Puthupalayem, Kattoor, 
Alema1ay&m Post, 
Erode-I. 

P.Keruppannan, 
s/o Pa) en! Goundan, 
Retired., Shunter 18?, 
S.No.P.4084, Door No.197, 
Pudupalayarn Akkarkarn, 
Alampalayam P.O., rocc-!. .. b  APPLICANTS. 

. 



'. 34 

250. Pt.Nallesamy,. 
5/o 	Gounder, 
Rc:de, Driver 'B' 
a,No. PT3 10237, 
D,No,280, Puthupalay 
Plampalayam P.O., 
Erode-C. 

m t  

251. N.Kaliannan, 
5/0 Nal1a'ounder, 
Retired. Diesel Fs t a n t 
S.No. P 4011, Sastri Neq. 
D.No.55, Near I4Iter 	2fl:' 
Erode 638 002. 

252 K.Remasamy, 
S/o Kali8nfls Coundan 
Retired. Shunter !B* 
SNo,P 3958, DNo,6 
tldappalli R.11j. Prst, 
Cavery, Erede-7. 

P.Senooda Gounder, 
S/n Palani 6ounder, 
Retired., Shunter B, 
S,Nn, P 44291  D,Nm56 9  
cIapalli 'Jtilago, 

Pappapaleyam,Cavery R.S., 
Erode-?, 

P,Iluthusamy, 
S/o Pai.ni Gurcc, 
Fetjred- Shunter 
S.Np.P 500, Pudhupehiym, 
D.No.263, graharam, 
Alampalayem P.O., E ode-8, 

\J,Sengodan, 
S/n Velappa Gounder, 
Retired, Shunter'B t , 
S,No.5133, D,No.2/60 7  
Ottapalli, Pillayer V,il St 2flt. 
Cavery, Erde-7, 

K.Chinnappan, 
5/c Komera Samy Cru der, 
Retired., Driver 'C 
S.N',P 3531, P4vaket u, 
Cavery P.O., Colony Road, 
Erooe-7, 

P,Venkkatachiam, 
S/a Peruma Counder, 
Retired., Shunter 'I 
S.Nn, P 4097, d i/it 
Karuthuveli Thottarn 
Odapplli, Cavery RS, 
Er,,de-7. 

V 	 H 
APPLICANTS. 

. .4ontd./- 



/ 
.. 35 .. 

25$. N.Velappan, 	 51.Nu.239 to 258 are 

5/0 Nalla G.under, 	 applicants in OJ50/93. 
Retired., Shunter 1 13' , 
S.No, P 2647, 
D,N..1/20 Odapalli, 
Cavery R.i., Erode-7, 

T.P.Gcvindan, 
S/o P,Kunhambu, 
Retired Guard Special 
Grade, Stf? No.111591  
Prasanne W1v&s, PO )  
Chlrekkel, 
Cennanora - 670 01. 

K.Sreedharan, 
S/n B,Achuthan, 
S.N. P.3180 

'Thenai House 
0pp Railusy Station, 
Chirekkal P.O., 
C annaPorc 

M.Belakr5shnan, 
S/o Nemtikutty, 
Retired., Guard'A', 
S.No, 1570, 
Mankketh House, 
Good Shed floac, 
Tellicherry, 

P.K.Rarnan Nair, 
S/o P.Kurharnbu Nair, 
Retired., Driver 'A 1  Special 
Grado, S,Nè. P 64461  

Kavinchalil, P.O., 
Pzhikode, Cnnanore-670 009. 

V.M.Karthiyani Amma, 
kt/o Late K.P.Jenardhanan Nair 
Retired., Special Grsde Guard, 
S.No.9650, Ashok Shaven, 
Thamarakuzhi, 1v1alap urem, 
Pin-676 505. 

K.Govindan, 
S/o K.Aruvan, Retired., 
Driver 'A', Preethe Shaven, 
Kaliadathode, P.O.J1avfl., 
Cannanore. 

C.Kunhiksnnan, S/o Rarnn, 
Retired., Guard, S.N,.1554, 
Azhathu Veetil House, 
P.OiKademboor II Uard, 
Vie, Etakkat, Pin-670 56Z. 	 APPLICANTS. 

V 	 ... Contd./- 

I 
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N.Vasu, 5/0 Renujoth 
Retired., Shunter '. I, 
S.No. p 5024, 
Kottiyath House, 
P0 0.Muzheppi1anged, 
Pin.- 670 663, Canna ore. 

P,K.Kanner, Neir, 
S/a Appu 1Nair, Ret.i•ed., 
Shunter 	5.Nc.P779, 
'Jerkulathu Vayil, 	I Near Ak1yth Ternp1 , 
P.0.lzhik6ie, 
Cannanore-670 009. 

P,'P,Rchjpj,• L/o Lat ,K.The 1 

268 	Retired Shunter ItBtl 

p 7173, 
Chambakachaill Hous , 
.0.Nuzhapi1nged, 

Cannanore District. 

- C.K.Chendan, 

	

269. 	S/o'rnbadi, Retired Shunt Htf3', 
S.tt...8223, KnavJ !ousc 
Ekkchj P0O.Pe1ioci 
Via., Trikkeripur, Kezharood, 

I.Neryeni t/o Lee K.Kri 'hren, 

2 
Retired.. hunter,.No.P '490, 

	

70, 	Mach1flurrn House, 
P.O.Cheruvathur, Kjzargod 

P.1.Hmavathy 
/e. t.ate 	 dmri ', 
Retired 	AS jecial, 6! erd, 

t1qi0 	 G.iTL 1t 	Sc ho 1, 
Cann Unore. 

T.P.Leelavathy Ammill  
U/i, Late P.V.Kesav:n Nambir, 
Retired. Driver 	pecia1, 
S.iD:.4654, Kesve fives, 
Near E1ayasor Tem1e, 
P.0Jlundayad, Cenn' nore.. 

\/.X,,Belekrishflafl, 
5/0 V.Dernoderan, Rti:ed., 

273, Driver W Speciai, 
.5. No. ..! 43611  

Reshmi., 	N.N98r, 
P.00Thottada, Cann nore-7. 

V. 

S1,N.251) tn 268 are 
upplicants in 0.A.51/53. 

kPPLICANTS. 

OS ,Contd. 1- 

el 
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P.M .Sreenivssan, 
S/n P,Govindan, Retired. 
Guard Special Grade, 
S.Nn,12054, 'Srnrithi', 
Post Jenqeri, tiethoth Paremba, 
C8]. icut. 

P. Krishnan, 
S/o K.Per'jrral NaJdu, 
Retired., Driver 'P' Sps:i., 
5.to.P 4360, 3/275, 
app. Spares L8nd, 
Vadakkañchery, 
Trichur-680 528. 

A.Bhaskaran, 5/o Appu, 
Retired., Diiver TC' Gted 
S,No. P 4301 1  

Ayyanatu Parambu Hcus, 
Ayyepparikavu Road, 
Kochi-18, 

K.Chnyikutty Kannoli, 
5/0 Kandan, Retired., 
Driver 1C', S.Nc. P 940, 
Kannoli House, Kacheri Amsor, 
Desorn, P.O1Calicut-673 011. 

C.Madhavi, u/s Late 
C.K.Kri&hnan)  Retired., 
Driver 'C', 5.Na,P. 373 9  
Krishna Nias, Poolayil Psremba, 
P.0.Kallayl, Calicut-673 JE3. 

T.Kesavan NiD, 
/o N.Govindan Neir, 
Retired., Guard tBt, 
S.Ns.4956, Santha Sadan, 
Chuduvalthur, 
Shsranur-67 121, 

M.ElIas Prnn Raj, 
S/s S.Ilariadsss, 
Retired A Special Driver, 
S,No, P 3702, ED 196 E, 
Railua Colony P.O., 
Erode - 638 002. 

C.Raseppa Lovindan, 

281, 	C.Chinnappan, Retired?  
Shunter, S.No. P 3631 7  
414 ARailway Colony P.O., 
Erode-2, 

5l.No.269 to 279 are 
applicants in O..52/93. 

.... 	PPLICMJTS. 

Contd/- 
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!1,Kesimir Lsuis, 
.22, 	/0 K.Maria Louis, 

Retired,, Guard A 1pec iRl, 
S.No,1211, Annadurai Stret, 
Ndedt , 
Erod 763e 002. 

K.Muthusamy, SI. Ksiandai 
283, Gjunder, Ret'Ired., Cuarl 

S.Nn,12011 0  IZ Rmmcor:hy 
Street, Kollampelaem, 
EroJe 	002. 

K.Sundare san, 
284 	Sb N.Kalyanasunda a Mudal ar. 

' Driver A Gradp, SN.. r 
N.48, Lenin Street. 
Eride Railway ClonyPoet, 
Eroje-2. 

K .R a Lekshma nan, 
285. 	S/O i1.Rengasany '<.rr, 

Retired., Driver 	' -'pcci 
5t2f No,P 44670  
'orth Ede Straet, 

Bheema Nagar, 
Tirüchirapcially, 
Pin-620 001. 

K.Subramaniam, 
25, 	S/c, S,Krishasamy, cettir?d 

Driver 'A' Special Grade, 
.S1No...P 1781, 4:3, [enir St*e+ 
Rai1wy Cnlony Pos, 
Erode-638 002.. 

R.tethureman, 
5/n Ratiinam, Reti4.ed., 
Driver 'A' Special 
S.No. p 2888, 
Ilarnathi Illam, 
.106, Bharathi Pa1aarn, 
11ola3palayam P.D. 
Er. do-2 

I1.Chinnappan, 
S/i C.Mo.kkn, Retired., 
Di.eI Shunter, 
5.Nrv. P ?785, 7/B 
Rdily Colcny, 
Erode-2, 

M.Marappen, 
S/s M,flathan, Retjad. 
Driver 'A' Special 
S,N, P 3779, 1071,1 
Kamalagam, BarathyPalayarn 
Str.ee€, Mulepe1aya P.O.  

4/ Erede-2. APPLICANTS 



G.Samual, 5/. Gnanamuthu, 

	

290 	Retired., Driver 'A' 
Speóia!, S.No,P r1224p  
403-c; Railway Celony, 
Erode -2, 

Il.Lingappan S/o S.Gyyavo., 

	

291 	Retired., tAl Specia) 
Driver, S.No.P. 1714, 19, 
Kcthjkarari Street, 
K)lampaiayarn, Erode-2, 

T.S.Sriniv-sen, 
22 	S,/r, R.Swemjnathan 

RetirGi, Driver 'A' Specj3. 
S.N..1 4339, 
Railway Quarters, Railwa, Cro. 
Erode-638 002. 

'P.Namasivayarn, Sf. 	J.Balr,dm. 

	

293 w 	Retired.,  Driver  tA' 
S.Nj, P 5511, L 11, 
Housing Unit, eriar pager, 
Erode-633 001., Tarnilnau. 

K.fl.Ili'nirej, 5/. K.unuswariy. 

	

294. 	Retired.,  Diesel Asitat 
S.N.PTJ 102121  
lanickkavasagar street, 
Sest1 Nagar, 
Railu" Ca) rny' P.O, 
Er.de-2. 

L.Anthoni SWamy, 

	

295 	S/o Lourdu Swamy Pil'lai, 
S.tj.. 8 1419. 41/A 
Railway Col.ny, 
Erode-631 102. 

1'l.OLupethy, S/ fl.P,Mooka 
Gounder, Retired. Driver 
'B' Grade, S.N.. P 9478, 
17/F tld Railway Colony,, 

V,Belaraman, 5/. Verikkatasuamy 
Naidu, Retired, Driver 1 8 1  
Grade, S.Je. F' 9420, 
Railway C.loey, Er,d-2 

P.Rangaswamy, Sfo Perumal Nidu, 
29t. Ret1reà Dr F ivr 181 Grade, 

S.N.. V 223, No.17/B, 
Namisivayam Street, [roO-2. 

S.Pjl, S/c Swami. Nathan, 	S4No.280 to 299 are 

	

299. 	RetireE, Driver 101 t.rede, 	applicants in 0J1.53 / 9 3, S.N..P 5513, Doct 414/D, 
Railway Coitny f.0., 
Erode-2. 	 ,• 'APPLICANTS. 

.Coitd.f-. 



s.4n, 

J.Pangunni flenon, 
S/a T.C.K.Nair 
Retirid Guard A' Seci1, 
S.N.. 15200,'Fournmi ll  
Nangappe Nagar, P.O 
Olavakkot, Pjn-671 002. 

M.Krishnan Npir, 
51• Kunchu Nair, Retired., 
DrFjer, A Special, 
S.N.. P 6444, Srshi.lem, 
P,0,018vakktit. 

 

 

V.Sreedharari Nait 
S/o -.R.Krishna Pfl•1ai, 
Ret.iied, Guerc1  A 5çenia1 
S.Nc.15202, Thuruttjie1 

ymanam P.O., Kcttyaip. 

PA.Rajar, S/n P.E Appu, 
Retired Guard P' 3 c.!i, 
S.No.16144, Hous 
"Reshm1", Neai P.t,to.tny, 
Ccc hn-$.. 

3 4 

306. 

C.Kutty Nrayanen,1  
S/n U.C.Nerayanan Nair, 
Retired, Guard A Spaia.4  
5,No.762E, Chernbr House, 
Shorariur - 675 121. 

P.K,KrsFy, 5/0 P..Koshy,  
Retired Guard, Sr.157196  
VazhakalEyil, Gñgdika1 V.  
Chengannur, Pin-69 122. 

K.L.Kurien, 
S/n K.P.Loneppen, 
Retired Guard AStecia1, 
5.t½, 152169  Chatdir.i", 
High School Road, 
PitLrreppur, Jia, Trichu 
Pirt4tSf 552. 

N,Rarnakr1'shian Nmbidi, 
5/9 Chjtan Bhatthiri 
Retired. Guard 
S.NQ.404, "Karhika', 
Ramavrniepurarn, 1richur- 

Oil 

Rfl 631. 

308. /o LeteR:engei, Retiri 
Orivei A puc1al 
s.To•,r 4367, Sre Rarigrn 
Punip Engir'e Road, 
rlaj&.&.t-6?8 

dii; 

 

  

PPLICNTS 

V 

  

.Coritd./- 



.. 41 a, 

r.m.Ramaohandran, 
3090 'S/w C.8.ilennadjer, Retired., 

Quard rm., S.N., 15210, 
'ianikkath House, 
K.11eng,de, Paighat - 676 506, 

,Mb V.1sdhavan, 
. S/o 	lucham1, Retired., 

Driver A Special, 
S,No, P 21Y3, 
°allath Hot.se, 
Kuthupamba, Et1cthar D,,, 
Paighat, P.-678 611. 

K.M.Kunhimohamrned, 
S/c K.floideen cya, 
Retired, Guat'd rC, 
S.No. 6633, Chr.dath HUUSE., 
Kuttamassery, Aluaye-.#e3 10

o 

 

i2 	R,NerayanarySf. b.Rr.i9rarr, 
etireu Drives Giois, 

S.N$.PTJ 10505, 11)0, 
Jeevanar.thpi Street, 
Poonthursj; Ripril, 	,c!e-2. 

C.Kurnarasamy, S/o Chinnppe 
' Counder, Retired, Diive• 

S.o, P 4206, D.1\0.6 1  

Sholap Pruva., Suthar.re PLIr- am, 
Er.do-, 

T.S.Revr)..rthy, 
S/ T.K.S.-idaraja1u, 
Retired., Driver A' Speci8l, 
S,N..P 3540, 15, Sundaram 
Street, Erode-2. 

T4.Jbdul Jaffar, 
S/9 Abd6l Keder, Retied.,, 
Driver, Gaods, SNn,V 44, 
235 Kelyanasundaram Street, 
Er.de-. 630 002, 

S.sngamuthu, 
V.Sjtji8 f'Jajcker 

Retired., Driver 's', 
S.N.. 8 1365, D.No.411 D, 
Railway Coicny,P.0,, 
Eroáe. 

Sj.Nos. 300 to 311 are 
eprlicents in O.I. 54/93 

- V.Selvarej, S/p \Je1lirm, 
3170 -Retired., Driver tAT 

SpeCia.L, S.No, P 3542, relQphonu Nagar, 
!looldpalayam P.O., Erode. 

V APPLICANTS 

Ccritd,/-. 



, 

318. 
K, C h inn 2 ' al Cfl, 

5 1q. P.numan, Retired 
Shunter 'B', 
S.N.P 7458 7  76, C. 
Colony. V.O.C. St,re t, 
Knilampalayem, Erfid ;- 

e 

M,Krishnen S/c flunsamy, 
31 Retired., hunter 

S.N.10072 9  P13,  
Railucy Colony, Lrn o. 

R.Thiaciarjan, 
320. S/s Ramesuamy, Retired'. . 

Guard 'A' S,Nc.1433 
Thangapattalaikarer Ga&, 
Popnthurai Road, 
Era do. 

A,Chinnaiyen, 
S/a Arumugam, Retr: 
Drivei 'A 5.No. 

, Railuay Ci1 cr.'. N..331 A  
ErLdR. 

P.Subrernan.ari, S;'o v'L T 1 i ni, 
322, Retired Guard iA', 

Staff No.748, 112. 
\Jinayqer K'il Stroe, 
Sastrl Nagar, Erade 38 	2 

5.K8nnimuthu, 
323. 	Subbe Thevar, Ret.ird 

Guard ' 	S.No.l6Qbo, 
Sundarammal 111am, 11/8 
Kill, Nanjappa Leinut, 
Sulur, Coimbat.re-q41 402. 

R.nganna Pillai, 
324, 

	

	/, Rangasuamy Pillal, 
Retired. Guard, 
S.No, 15271 9  20 Ne to Chinr 
flariamman Koil Str et, 
Karungalpalayam, E cde-3, 
Perryar District. 

\J.ulari, S/s Venkatdsari, 
Retired Ciard, 5,N.12563, 
No.111, "Thera I11rn, 
Kurikaranpalayem, 
Mulapalayam Pest, 
Erode2, Periyer Dstct. 

\iJakshmanen, S/i 5. 'Jadiu 
Retired Guard. S.N •1iO; 

8harathipR13y8m St aet, 
Kurikaran pelayam,H 
Mulapalayam Post, rode-2. 

V Periyar Djstr let. 

LNv.3i2 to 321 are 
ep1loarts in 1,3..No.55/93 

AP'PLIG4NTS. 
.Contd./- 



- 	- 	 -__ 	-- 	
--- 	 .-.---- 	____ 

AZ t.e • 

V,K.Shunmughasundararn, 
S'r 	SKaruppanasamy, 32? 	
REtir3d., Special grade Guard, 
S.Nn.J/T 35, 194 E, 
Railway Colony, Near Railway 
Colany Post Office, Erode. 

V.K.Uni Nair, 

328 	S/u K.Raman Neir, 
Retired., Assista,it C'jer.. 
S.No.1902, Ccntchery  
Ehde. 

R.Lakshmenan S/r:  

329 	Retired 	' pecil G1!arL 
S.N.7210, D.No,1%3, 
Sstri NBgar, Sadayamrl'-y cip 
Road, Erede. - 2. 

\J.Swamyappah, 
Sb G.Uisuvasarn, Retired,,  
Guard, S.N-. 1411, 
5 Karuppanasuarny Koil IU 
Surampatti Road, £rode-6E. CG 
Periyar Cistrct. 

R. Veeraroghavn, 
V.RFma Iyer, Retired 

Guard, S.Nc.152i, c.9, 
Tayumanavar Street, 
Pundurci Read, Erode-538 002. 

K.Ramalingarn, 
332. S/o 1I.Kandasamy, Retieb., 

Driver 'P.', 5.Ne. PTJ 10052, 
Door. N.16, Est PFttakarr, 
Street, Erae-635 002. 

G.R.Samuel Ral, 
S/n G.N.Anandhem Pillai, 
Retired. Driver TfI  Specil, 

P 2836, 23 t, 
Panchayat Union Street, 
fv1 anihpe, Podanur, 
Coirnbatere-23. 

K,Kader Ali, 	
I 

S/o Kader Batcha, Petirel., 
Driver 'It' Special, 
S.Nn, P37261  168 f1an H., 
Podanur-23, Tamilrdu. 

i.[1arirnuthu, S/o NEfljBIP2 
Gounder, Retired., Driver '', 
S.N. 18751  95/11 ArthiI1Lam, 

ella1ore Road, Psdanur-23, 
Tanil Nadu, 

SJ.N.j.322 to 332 are 
applicants in 0.h.56/93. 

PPLICANTS. 

.. .Contd./— 
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S.Velusuemy Pillai, 
S/'i,.,Sankara1..ingarfl Pillei, 

	

336. 	Retired Driver 'B' 5.N..643', 
D,N.,360, Se1vapurarr, 
North Peru, Main RIad, 
Coimbat.re-641 

K.R anasUemy, 
S/c Kuppusuarny Naid337. 	

y 
etireI.. Driver, ' 

Specia, S.N..P 9464, 
D.N..24; Maf

l
h Rc 

Podanur-231  Tamil 

K,Ahamed $herif, 

	

338. 	5/9 A.Kader Btch, R 	rtt, 
Driver 'Al &pcciei, 
S 4 N,P 434, Main Red :  
P.danur-23, lamil Ndu 

. 

Nanappa 
339. S/Venkettaswamy Nidu, 

Retired Driver 
S.N.•. 1 348, Bjari Kcvi 
Street, P.darlL'r-23, 
Tamil Naiu, 

K.P1iEpar, 
Sf., Kuruppanna Goun4er, 

34% Retired. 	 'Ii', 
S.N. 	433, fU•$A1., 
J11angattur, K.dachspa1].'jr. 
Erde - 1O. 

11.Palartiappan, 

341 	5/. flarappa GaLJndea, 
Retired, I Firemani BI, 
5Ns. p 4312, 
Vellaikattur, 
Kadachanai1u P.O., 
Thiruchengcdu Ta1u, 

M.Chelleppar-i, 
S/c Marappa Gounder, 

342.. Retired., Shunter, 
&•N.,9454, Aiampa1'ari, 
Pallipalayam, Er.de-6. 

S 

A.Palaiiiappan, 
343. 5/uthathappa Gsuder, 

Retired., %cater,. 
S,N...P.74651  Ns.34 , 
Velankatior, :r 
j(edaChflnai1ui, Eroe-10, 

S1.Nn..333 to 339 are 
zpp1icentsin O.F.57/3. 

... APPLICANTS. 

.. .Contd. / 



P.Guru5emy, 

344 	
S/c Palaniappe Gounder, 
Retired. Drive 	'A'4, 
s.r,. r 7160, w.1..041  
L.G.G.S.Colny, 
Kllempalayam, Erlde-2. 

R.Kurnaraserny, 
345. S/'o Ramasamy Gounder, 

Retired., Shunter Lot.o, 
S.No.P 6315, 

vindancalayar, 
Alampalayam P.fl 
via., Erode. 

G.Ssmuel Durai Sa,'y, 

346 	Gnanadurai, 
Retired., Driver 
Spi. S.No, r  3107, -32 
(ipetair 4th CrcsF Roo, 
Paremasivapuram, Liloudi—fi h. 

V,Sengodan, 
S/n 1'OlBJ.i8 'Go'jrier, 
Retired., Shuntr/L.oco, 
S.No. P 3510, Vilankal 4 ;jr, 
DJ"s,54. Pulapalaysm '.0., 
Kadachanur (Vi!laqe), 

C.Nachimuthu, 
Ste Cheilanpa Gnjne, 
Retired,, Shunter, 
5.No.P 4384, Pnclape3ev 	Pns ;  

Kedechanellur, Pa1ipalayrn, 
Erode-6. 

T.S.Alimoicleen, 
5/o T.J,Shiruddin 
Rcti.red., Driver tAt, 
Spi. S.No. p 3260 0  
47 T.J.Shirfuddin Street, 
Sastri Nagar, 
Near Railway Celony, 
Erode-2. 

V.N.Rarnankutty Nair, 
/0 V.Narayanan Nair, 

Retired., Driver 'I'', 
S.No. P 2310, Puehpalay, 
H,No.7/587  Cilleqe oau 
Paighat, pin 678 Cal. 

V.N.Mehadevan, 
fo \J.R.Nerayana lyor, 

Retirel., Guard !P! spi., 
S.No, 1047 2, N..1/7801  
Vidya, Single Street, 
Old Kalpathy P,fl., 
Kalpethy, Palgiet - 

67.8 003. 

Sl.No340 to 349 are 
applicants in O.F.5853. 

PPc..IC.r'JTS 
Contd,/— 
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C.Chathu, 	Sfo Appø' 
Retlr'd,, 	Driver 	19' , 

352 "0.5267, 
Kuruncjad KQUSe, 
Marutha Toad, 	PEigh t. 

. 	Krishnn, 
S/o 	A.Arumughan, 	Re, li-ed., 
Drivcr 	'6', 	S.N. 	P,' 
Chunath Husé, 	KaJlped 
P0., 	Pihat-7p 

P.Sukumai,n 	N1r, 
354 S,0 	P,Senkara 	eno, 

Retired,, 	P.sst. 	Gst, 
S.No.15394, 	Palekkott House, 
Thenur via. 	Parli, 
Paghat-67C 616. 

355 
.Govindan, 

S/o 	P.Ser.kara Mar, 
etired., 	Guard 

S,N2024, 	Srivairn, 
H,N',f1./33, 	indir:ja. 
Kallpil1y, 	Pa1cha1j-5. 

R.Narey3in, 	•1 

356, S/'1 	\J.Ramen, 	Retirei., 
Driver 	', 	S,N. 5847. 
Chand-.ika 	Nilayam, 
Korathodi, 
Kuk'kurnam, 
Pelqhet-678 	005. 	-: 

N..\Jelukutty, 
/a 	Narayanasuerny, 

• Retired, 	Driver 
S.N,PTJ 	10113 2  

mbalaparembu, 
Near Iladrasse, 
Kavilpad, 	Plghat- 7. 

35F3S/n 

T.Velayudhan, 
Theethy, Retir d., 

• Guard'C', 	S.Ne. 	1623, 
Devi 5adan, 	Pcjttak ilam, 
Kavilpad P.O., 	Pal hatL 

V.Visuanehan, 

359 S/o 	Kuhhna,', 	Retir d., 
Loco Shunter, 
S.Mo. 	P 	5184, 
Vallarkd, 	Kr;ilpa 
Palghat-17. 

J.Vasu, S/c 	'ieleyu hen, 

360 • Retired., Driver 
S.N. 	P 31641 	Chan rasoudhim, 
Tannisseryq 	Paigha APLICANTS. 

Cmntd./-. 



.. 47 .. 

V, ii eUh ev an, sf. \JelAyudhan, 
Retired.,, Driver 'B', 
S.Nt... P 2496, Rhendre 
Sadanam, flelepurem, 
1avekkct, Pin 679 002 9  

P1ght. 

T, V. Uelayudhan, 
S/a P.Veeran, PeLir -4., 
Guard 'B'. S.No.68E, 
Thurakad Ho'jse, P.O. 
Perunj.ttukur issi.. 
Paighet. 

t.Sivararan Nair, 
S/o K.Kesavan Nair, 
Retired., Guard 'P', 
S.No.5852, 72/a, 

	

Instrumentation to 	ship 
P.O. Kanjkode est, 
Pelqhat. 

S,Jeerrghavan, 
S/s P.Sin rini, 
Guard 'P.', 5,N.14522, 
H N.. H-2, Housing Urdt, 
Karamnadai Road, 
i1ettupm yer, 
Pin.-641 301, Tamil Nadu. 

1l.Narayanan Nair, 
365 	MS/s Thevit.ta I,er, 

Retired., Oiee1 Asst, 
S.Na.P 94441  
fluflakkara Hnuse, 
Puduppariiyaram P.3., 
Palghat-67S 733. 

K.K.Suramania Iyer, 

' S/o K.S.Kujhna Iyer, 
Retired., Guard 1e, 

&.Nn1149 2  N.3/1261  

L.N.Puram Ji11ge, 
Paighat, 

P. Belakrishnar,, 
S/s I.Ukkanda \Larier, 
Retired., ai1 Guard, 
5,Nr.14067, HBL'IVSS, 
KeJ.lekulángare, 
Palakkad-579 009. 

T .14 .Kuarari.. 
 

Retired., Driver 
:SjJ,. r 9436, 
Thothuana1 House, f11epurern, 
P.O. 01avakko.., 
?alghet-2. PPLICANTS. 

.Cont. I— 



Reranesiva Menon, 
S/i M.N.Faman Meno'n, 
Retired., Drir P.1 Spl. 
S 0 Nc. fl 4684, 
Shfvesjlam Medathil Hoijsc 
"ennakkara P.O.,' 
Nu.rani, Palght-, 

,Thenkaraj, 

3'r 	/c S.Prrian, Retired., 
I 	

Driver'A T Spi., 
SINu. P 2760, 2.6 
Behird Rem Th9atr 
P. O.Suramangelam, 
Salem 	636 005. 

Remakrishnan, 
5/CD lpu, RetireiJ, 

37 	Guerd'A' Sp1. 
S,No,6806, 
Ramanchenati Hrjus, 
10/360, test Vakksrr 
Pa1qht - 67e 001 

IopalaKr$nen L1' 

372. 	S/u,J.i1adhavai. "~aj- 
' Retired, Driver 	Spi. 

p 6440, 
Cherukara KrishrIE, Ni3, 
P.J.Rannadi, Plg at, 
Pi - 61I! 

Sauurirajan, 

33 	5/a T,K.Sundararealu, 
Retjed,, Driver IAI 
Specials S,Nr. p 2M7, 
2J3/Vinayakarkoil 3treet, 
Nadarinedu, Errde-38 002, 

K.randur3nqan, 	I 
374 	S/n NKasthuri Na4idu, 

Retired,, Driver 	Spi. 
S,No,P 29022 17/4, 
mmamandjam Road 

I 	Srirangarn-620 0064 

\J.G.Veerasamy, 
375, 	S/u C'ovinriasamy Pl1.ai V 

Refired, D'iver 
S.Nt. P 1641p 48/1 
Subbaiah Street, 
Sanglia6th3purarn, 
Tjruchj-520 001. 

V.ithan, 
376k 	S/u Vaiadt'ri, Retirea,, 

Driver !? S.Nc.40 /775, 
I 	D.Nr24, Jeevanca•Stréet, 

Puondurel Rs8d, .de-2, 

1.N 0 '50 to 72 are 
pn.icants in 0,b.5/3. 

'I. 	PPLICPNTS 



- 	P. aionisamy, 
37. 	S/o R.Angemuth, 

Ret'r., Driver 
S,No, PTJ 10027, 
Velleler Street, 
flunicipel Colony Raad, 
Erode-4. 

Prokiasaruy, 
3713. 	S/c 3.Arulanandam, 

Retired., Guerr 
:S.Nc . 5253, 12, 
Kamarejar Street, 
Nader Meclu, 
Vinayakar Koil, Er.de-2. 

[,1en9es2my, 

379 	S/c C,Muniai, Fetjrd.. 
Driver 	pl. 
S.No, PT:) 1344q, 2, 
Golden Street, 
Thengavil lias Mun.iry io Fi d, 
Dhar'aDur-636 702. 

K.Ilunusamy Neadu, 
380. 	5/, C.Krishnasaniy Naidu, 

Retired., Driver tCt 
PFG. '8' 	.Ns. r 61i3, 
D 5, Kallyarina Gounder Thtttnm, 
7erundL'ri R,ad, Err. 

P.Deniel Jayarci, 
3131'. 	5/. Paul Pillay, Retired., 

Driv'r 	5.Nnj 6441, 
No.400 B Re1luj Col.ny, 
E:ode. 

.manickam, 
S/c M.f%ramuthu Naicker, 
Retired., Driver 'Ps' Spl. 
S.No. P 2901 1  22/25, 
Chinnd Nariamman Koil Street, 
Karungel Palayem, Er.de-1, 

R.Pongiannan, 	 S1Nc.373 to 383 are 
5/0 Ramasamy Gsunder, 	 applicants in 0.14.60/93. 
Retired., Shuntei', 
5,Nr, P 7454, D.N..3/691  
Rajaji Nacjer, Ca;ery 
Erode-683 007, 

)v1.Kriohn3samy, 
5/0 K.i1uthusrrny, Reted., 
Driver 'Ce. S.N..P 15i1, 
Ke'ialarn Nvas, 4/3901  
Bharathi Nagar, 

Salem. 	 ,•• APPLICAFTS. Jah'r mmapalayern, 	
.,.Contd,/- 

OA 



38!!'. 

390, 

' r 

,• JL) ,( 

3B5. 

3F6. 

387. 

Kennin, 
S/. OacinierejelU Nicu, 
R e tired 	Driv,3r 

S11., .Na. r 3042 0 
N0.420 K. REilway 
Erode-2. 

RRengasay, 
RE'masamy, Retire, 

£rver 
SGN. PT 10238 9 
Kiingryer P:.lPyEm, 
ruthjr Bheveni 'ost, 
jjp Erode-638 301, 

K.Gvinden, 
/c Kndha Gounder, 

Driver Bt , 5,Nc, 
N9,102 0 Type Fei1i 
Erode-2. 

G,Neray3neSBmYp 

381 	
/m Goirderajaly C J IJ! 

Retiei., Shuntirq rlver., 
SN.PTJ 150.J, 3R1 
NadarMedJ, Poon :i 
Erjde-2, 

K. VaeCiheiPjan, 
s/ Kruppen, Retir d., 
guard tAt c ,NP .2122 ~  

Thirumurutar Street 
estri Negar, 

\J.I\rjunan, 
S/w Venketàchalcm,Retired. 

P. Gudrd '' S,N,,1248, 
38, arnesiveyem St4ee, 
Kullempeleyern, Er6de-2. 

1.flunisuemy, S/o Mul thu, 
Retired,, Driver 
S.NOD p 9389 1 M/52 
E.V.R.Periyar Naga, 
Eride, 	

1 
N,Nuthusamy, 
S/p $ellape Goundr, 
Reired, D:iver 
S,No,80851 1/113 
Gddpp8llt, CeuveryR.S. 
Erode. 

P,Vlsuenathen, 
&/' S,Paleivelu, .:tii.2d, 
Guard 1P.t, Spl. 2 
S.No.7620, 324 
Old Railway Clon , 

Railway Col.ny Poilt, 
Erode-2, ... PLICA1JTS. 

1 



, 51 •, 
R.Venkataswamy, 

394 	S/o R,Remakrjhna Neidu, 
Retrpj., Driver 
Spi. S.No. p 2852, 
126, 0 Reilusy Colony, 
Erode-2, 

M.Chinnippan, 
S/' Iluthusamy Gorjidgr, 

'• Retir 	4-  d., Shuner, 
SN.. P 6965, 
Odappalli, I Uercl 37, 
Ceuvery R.S., Etvr.7, 

K.Cherinimalei, 
S/i Kuppannan, Retir, 6. 	5h'jnter 'C', S.N., P. 
Nethaji treet, 
Kil 1erna1eyam, Erod,'-. 

K4S.abd1 Sstha', 
397 	S/rA.KhoderSharief, 

Retired., Drivei ii 
S.No, P 22071  74, 
Ambedkar Stret, 
Spatri Nagar, E:ocle-2. 

1LChinn2 Covindan, 
5/oMuthusarny, Retired, 391. 	Guard 'A' Spi., 
S.No.672, 8  
Hcusiñq Unit, Sampath Naar, 
Erofe-1 1. 

I: 	F.Kannen, S/c R,A.Hammantha Gounder, 
3990Retired., Driver 'A', 

S.No. B 1318, 26 B, 
Khadei riahideen Sahib Street, 

N.Ramasarny
Ounter, 

I0 N1I GoinUcr, 
400 	Retired,,  

S.No. ! 4230, No.1/56, 
Puduppa1ayar, Kattur, 
1ampa1ayam Pest. 

R.K.Subramenlatn, 
4C1, 	5/. R,Kannjah Naidu 

Retired,, Driver 1 Sp).. 
S,Nc, p 5509 N4.361, 
Valayalkara tret, 
Erode. 

C.Sengodan, 
402. 	/• Chin,-iappa Counder?  

Retired.. Driver. fAl 
S.N..57,. No.273 
Karr Roa&, Sukkan Thottern, 
Erode. 	 •.. APPLICAS. 

'4/ .. 



,. 	52 

P.Palenieppan, 
 S/o Pongia Gounder 

Retired., 	Shunter, 
S.No.4019, 	85, 	Govindampalyam, 
1arnpa1ayam P.O., 	Erede. 

• K.Nellathambi, 51,N.384 to 404 are 

 
5/. V.Kumarasamy, R€tird 
Guard, 	S,No.15721, 

aoplic2nts 	in 	fl.F.61/93 

1/2 East Street, 	1ernain, 
Ercde-e. 

P.S.Krishnan, 

 
Sb 	Subramania Iyer, 
Retired., 	Guard 
S.No.11723, 	1/500, 

• Chethapuram P.O., 
KaJ.pathy) 	Pa1çhet.-678 	605. 

• .reghavan, 	S/. 
 Retired., Driver 

• .Nc,4105, 	Alangojeo  
01avakkct, 	Pe1cjht11Y7fl 002 

qydney 	tnjt 	flell.',, 
 Sf. 	H.V.D.'riei1., 	J 

Retired., Driver 	'B, 
Ns.• PL1 	10361, 

Carsvjn- R.bjsrn Read, 
Palghat-678 014, 

V. Frumu qh an, 

'fUC, 
S/s Ayyapoa, 	Fatl 
Driver 	'B', 	5.N..236, 

H •  

Prasantht, 	Sree SaLhya Sal 
Nagar, 	Ka11eku1anqra P.O. 
Palqhat-.6?8 009, 

R.Palaniappan, 
439. S/a Rangasuamy, Retired Gupird 

'C' 	5.N.,1791,. 
Sha,lni Nlvas House N..36/6i 4/1 
ttlangsdé, 	Olev&kko 

, S 

°alghet-678 002. 

P.Krishnankutty, S 

410. S/o Cheriathu, Retired., • 

Guard 	'C', 	S.Nc.603, 
Paoinjakkkire House 
P.O. 	P!a1ur, 	vle.Lkkid! 

- 679 302. 

• KdV.Ramanathan, 
411, $/. K,V.Vjswanatha Iyer, 

Retired., 	Guard 	'A m 
S.Nri35G2, 2/137, 
Now Kalpathy P.0k, 

VKa1Pathv 	Paighat- 78 003. . 	APPLICANT 5 



Eh 54 •• 
K.Belakrlshnan Neir, 

420, 	Sb T.Govindan Nair, Drivjr Is: S.N,p 749, 
Thekkumcherod P.O., 
Vadakkum Mangalern, 
via. flttapp8, Paighat DIst. 

P.K.Ramachandran, S,o Kanner, 

	

421 	Retired, Guard 1A 1  
S.Nn. 7192, Alangod House. 
Olavskk.ot, Palghat_.57 

K.Balerj, 5/0 Karirer,, 

	

422 	Retired,, Guard tA 
S.N9.6121, Sri Naryanjj 
Nilayem, Alangod, 
Olevakkot P.O., Paighef - 

678 002. 

C.Krishnan, Sb Chupr. 

	

423 	Retired Ast, Guard. 
S.No.6333, Kalathi1Hij: 
Alngodè, Olavakkot P.O., 
Palghat_.575 002, 

R.Krishnari, •.No,675I, 
424. Dst. Guard., Famc1an, 

Krishna Nivas, Alanqod, 
Olavakkot P.O., Pelgh+ 

C.J.Coelho, Sb F.Coelho, 

	

425 	Retjr, Guard tA,  Sp' 
S,N(.14493 Chjnnmpiai Street, 
Noorebaci, rocianur_641 023, 
Cojnbetore Djst. 

K.Dhanashu, 
SI0 K.Il.K.Gangajya, Retired 
Driver !1? S,N,P 6804, 
147/n Anthonipuram P.O. 
Suramangelam_635 005 
Salem. 

K.1ayan S/ Kandu, 	 Sl.No,405 to 427 are 
Retired...,  Guard(8), 	 applicants in O.h.62/930  S.No.12181  Kozhangotti HOLsO, 
Atirked, P.0,Gandhisov8 Saden, 
Perur, Palhat, 

R.Laxmaan, S/u ErCRenqsy 
Naidu, Retired., Shunter 

	

42P. 	iesel, S.N,954 
No.5, Keersikara Stret 	

. PIPPLICANTS V 	
.Contd./— 



I. 

S 	M,Ktishnan, 
S/e Mayendy, Retire ., 

412. Driver' Sp3..., 
S.No. r 1871, 	1 
'Sal Nivas t Thekkeprambu 
Puduppeñiyenrn P.O. 	S 

Palghet-'678 733. 	S 

T.P.8a1ekrlhnan !ieir, 
4136 	S/u C.Sekharan Ni 

Retired,, Guard 'F' 
S 	 •S.No.10525, rioutbet 

Mankurissi P.O., i:ta.. 
Markarai, Pe1qhat.67C6, 

K.11,Kunchu, 
S/u Manicken, Retir d., 

4I'4 	 V Drjve 	B , 	 S 

S.. P 4461, 	S 

Kallingal House, 
Pruthl5u11j P.O.. 
Pelghat-678 573. 

P.Reghaverkutty, 
415 	S/c, V.Pedrnaah'n N61t, 

Retired., Drj';r ' 	Spi. 
S.No. p 6977, 
Sarayi,Pudussery P.O., 
Palghat-678 007. 

\J.K.P.merisbrn, : 
416. 	5/a  K.Sankaren Neir, 

Retired., r)river  'A', 
.NLP 7791, ArupuZ!e 

Cheruva€hur House, en! °O 
Pe1ght.678 612. 

KP.Krishnan, 
417 	Sankaran Neir, etired.,, 

Guard 'B', S.No.6766, 
Venkatestjera Ill 
P.O,Pampadi, Via TLruvi1et; a1a, 
Trichur Dlstrict_69p 597•. 

K.\Jasu, s/o Kunjunny, 
41. 	Rtired,, Ecdwr7fihunber 'B', 

S,NL, P 53013, Jenka athodi, 
flelepurén, O1avkkd P.O., 
Pelgliat-673 002. 

R.Koppan, Sb Rariian, 
419. 	Retired, Driver "L 

S.No.F 5248, 
Kakkarakunnath House, 
Kakkanni P.O., NS.6.Engg. 

,College, relghat-67, 008. 0 APPLXCANTS. 
. . .Cont.d. I- 



S. 55 • . 

N.Sengodan, 
429. 	S,/o Nenjeppa Gounder, 

Retired. Shuntet, 
Loco, S.No. F 5250, 
East Thoti ipalayam, 
Door No.431,Kadachenur Uillego 
Pallipelayam-4 

\J,Perurnel I, 

430 	Venkatasamy Njd, 
Retired, Goods Driver s  
S.NL. V 12 D.No.91 C, 
Le1ghbaze&'r Surámangaom 
Main Roed, Salem-'a4 

V.Kumarasemy, Sb 'Jelapp 

431 	Gounder, etired, Stjnr3' 
5,Nc. P 4433, No.119, 
Alempalayem Post, Frode.G, 

S.Uelappan, S/o Sengoda 
Gounder, Retired,  
Locc, S,N. P4292 3, 7/.-'11, 
Puliamarathu House, 
Gsvirdanpuieyem, 
Pla,ipalaysrn P•C., -roda-3. 

P.Kolandai Gdunder, 
s/o Paini fcjndcr, Pticd., 
Fireman t, 5.No.P 5E62, 

Nadárudu, 1-rodt3--2. 

.Sengocis Gounder, 
5/c Merimuthu sounder, 
Retired., Fireman Pt, 
S.No.P 5041, Alampa.ayam, 
Pudupelayam, Periakadu, 
Pallipelayam, Erodo-6. 

S.\Jeradharaj a fludal iar, 
435, 	5/0 Sunder Mudaliar, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158, 104/0 
Railway Colony, Erode-2, 

K.$engoda Gounder, 
436. 	S/c Karuppana Gounder, 

Retired., Driver 'Ce, 
S,No. P 4778, No.16 C Ty 

Railway Col'ny, E3:-o-2. 

R,Muniswemy, S/a Rmaarn',' fiidu 
437, 	Retired., tsst. Guard, 

S.No.'1656, 35, Rajajis Stet., 
Erode-2. APPLICANTS 

...Cnntd./- 



P,t.Ba1ekrjshnen Nel 

43 

	

	S/o Reman Pilla.., Re 
Guard, .No.6966, 
Manqaleth House, 
Nedungottor, Shorano 
Pin-579 121. 

.. 56 . 

ired., 

K. Nar ayanan, 
439 	Sb K.Unnamen, RetirLJ.

'  Driver, S.No.9251 
Karamanna H.jse. 
Vadanemkurusei, 
VBdenam Rurussi, Vid. 
Shoranur-1, 

N.Chinnan, S/o RemcriI 
440 	Retired., 	a Retired..,:. 	1url, 

S.No,7040,•' Meichithd1 HULa' 
Nedungotur, Sh.renur.i. 

T.Velukutty, Sb T.Nryanr 
Retired., Driver t8,I 
S.Nsi.P77, ThU?vakkat.tt). 
House, Nédur.gnttror 
Shorenur-1, Palghat iitiic. 

 
K.V..Oopinethan, S/a Rumaran, 
Retired., bsst. 

S.No.15447, KallozhiIVattat.ii 
House, Pauthipr, Srarlir 

6?9 121. 

R,Balareman, 	I 
S/b K.Rejemennar Naidu, 
Retired., Driver 'I5pec1a1 
S.No.P 4660, Sastri PJagar, 
Railway Colony P.O., 
Erode, 

UnAchuthan, 	 I 
S/c Venketaraman, 	ired. 
Driver 	S.No.822 1  

Railway Crlony, ErodL 

C0T.Heuett, S/c A.1't.Aewott, 

445 	Retired., Driver tAtl5pece1 
S,No. P 2942, 278—H—Type, 
Railway Colony, Ernd- 

63 602. 

11.,Chelleppen, 
44, 	S/c Muthusamv Gound.er, 

Retired, Driver'B' 
S.Na.P 6774, 31 9  
Thiruchengandu Ro*d, 
Pallipalayam, Erode, 

51.No.428 to 442 are 

di
licaiits in 0J.63/93 

01 APPLICANTS 4  
.Contd./— 

I 



I. 57 •1 

D.D.Rozeria, 
S/c P.D.Rozaric, 

''' 	Retired., Drjvlr 'A' 
Specia., S,No.P 3029, 
30 A, Sastri Nager, 
Erode. 

K.Marimuthu, 
S/c Karuppanne Gounder, 
Rtired, Driver 1 P.1 , 
S,No. p 53331  1,36, 
Kesipa1yarn, 
Annadurel Sret, Eroc. 

K. Pelaniappan, 
51° Keruppannan, 1etircd., 
Assistant Guard, S.No.?E5, 
9 Sadayan Pe1ayamRoed 
Sasthri Nagar, Erodi. 

V.Ramesamy, 

450 	S/o \Jeleppe Gthurdr, Retired,, Loco 5huntr 
S.No.4919, Pallipelayani, 
Alampalaj8m,P.O., Ere, 

P.KanoeEamy, 

451 	5/0 aramasi'sja Gounder, 
Retireu., Shuntr 
S,No.P 9405, Nc.422, 
larnpalyarn, •Pallipa].eyern 
Erode. 

C.Palaniappan, 

452. 	Chinnathambi, Retired., 
Shunter, S.No.4379 9  
East Thollipaleyam, 
S.P.B.[lill Colony, 
Erode. 

11.Dakshinemoorthy, 

453, 	S/o Ilanickam, Reti:eU., 
Driver 'B', S.o. p 9511 9  
Kumaramanqslem P.O., 
Thuthiputtu Pi.-635 811. 
mbur (N.A.A..Dlst). 

N.Balakrishnan, 

454. 	5/0 I1.Narasimhan, Retired., 
GLerd 	S.No.12E191  

54/1 TNHB Flat, 
Kamaraj Nagar, SouthPven'je, 
Tiruvanriiyur, Iladres"600 C'41 

C .Chellapnan, 

455 	/0 P.Gopelen. Retired., 
Special Guard, S.N.1L573, 
118. Lenin Street, 
Sestri Negar, Raliwa,' Co1or,' 0.0. 

Erode'. 
••• PPLICNTS 
., .Contd,/— 



H 	
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P.S.Sanjeeva Rao, 

456 	S/n P,N,Servr'thme Re, 
RetiredT, Guard 'Fit peci.I, 
S,No,12522, 8,301 	4 
Housirig Unit, Periyat Nagar, 
Erode-638 001. 

.S.bdu1 Jabber, 
457. Since deceased by Lea1 ReprHsentative, 

Srnt.Heerejan, 67, 	 H 

Kovalam Street, Teacers Cr11"py 
ERODE - 11. 

R,NarasirnhHr, 

458 

	

	N.Renasemy '':• 
Retired., Driver k 
S,ND, P69789  Shestri Naqar 
Kamaraj Street, Erod. 

R,Thangavelu, 

459. 	S/o P.Ren9oserly, Retii, H 
Guard 	S,No,10918. 
498, Agrahara Stret•.. 
Erode-638 001, 

K,Palniaopen, 

460, 	Kendappa Gounder:, 
Retired1, DrivEr '3', 
S.No. PTJ 10070 Dr.No,10/I. 
KRPD Roid, Karunkarin Mec1;,'  
PellipaJayem, Eroie-63B G 

.Jarne, 5/3 J,rnkasuE -' i11i, 

	

461'. Retired., Driver 'I 	Spl. 

	

S.Nc. P 2819 9  B/13 	loe' 
Rangam Paleyam Post 
Erode-.638 009. 

.Karuppannan, 
ppbji Gounder,jRetired, 

Shunter, S.No. P  512,1, 
Odapplli, Pellipal4yam, 
Erode-6, 

 

N 0 Sengodan, S/o Na1a Gound14r, 
Retired., Shunter, $.No. P :295 
East Tholliya Palaym 
Kadachanallur Post, 
Erode-5, 

51,Nos.443 to 463 are 
applicants in O.F.64/93 

••• PPLICNTS 

. . .Contd,/- 



K.K.Krishna Iyer, 
454.• 	S,'u K.Krihne Iyer, 

Retired., GuarJ/ Spi, 
S.No,1374, Chembei Village 
P.O., K.tteyi, Pelakkad, 
Pin 678 572. 

M, Veemban, 
465. 	S/o M.Nakelafl, Retired., 

Lco Shunter, S.i'1•P 5329, 
Ilullathody HouEe, 
Karianorle,P.O 	ott.y 
Palekknd Distrist. 

C,Ciangadharefl Nail', 

	

466.. 	S/a K.Kunhan Nambiar, 
Retired,, Assistant Gu:i, 
5No.I864, Lakshmi N1'JS, 
P.O.Puthiperiyram, 
Paighat, Pin-67 'p33. 

G.,ParasurEirnafl. 

	

467. 	5/c P.Gopai Pilla!, 
Retied., Driver 'B', 
S,No,P 306?, 	aresJihi 	PS 

Reyappafl Street, P.1. 
ThahemaflQalsm, 1elghat- 

67E 102. 

C • Narayeflen, 
s/o A,Chencu, Retird., 
Driver 'A 	S.No.P 7479 0  
'Leela Njva8' f P.O. 
Pudupp±'iY8t'8m, 
Palghat-678 733• 

K,Reghavan, 
S/a M.Krishnan, 
Retired., Driver 'Ps' 
Spi. 5.No. p 2400, 
fuilarith0di House, 
Karimgode, P.O. 
(Kottayi, Pa1qhat67 572). 

P. K.Sivasaflkarefl, 
47f, 	51° P.C.Krishnafl, Retired., 

Guard, S.No.14108, 
Puthukulaflgal'8, 
011 Narèyafla House, P.O., 
i9nnur-676 642. 

S.Chidamberem, 

471 	
SAbapathy Pillel, 

Retired,, Guard S.No.14117, 
Old Karur Road, Lalpet. P.C.., 
Triôhy 01st. 9  Temil NedL, 
Pj-639 'tOE. .. PPLICNTS 

...Cotd./- 



T.R.Unnikrishnen Narrbier, 
S b  Reman Nembier, Retired. 
Guerd IBtm 
Ahilésh, Ravipurem 1, 
Kochi-1 	 I 

 

KU.Saraswethi Amma, 
U/0  Late K.8alakrisrie Meno, 
Retired., Driver, 	] 
S,NoP 3512, Kal12zf1i HOUFE is  
Pudussery, Cheruthuuthy. . 

,No 0 464 to 474 	sre 
rpi.caflts in 0..65/93. P.Kunhikrishnpr 

474. 	S/a P.K.Sarikeran t'[r, 
Retired., 	Grac3UP1c, 
SN..96t5, Krishna :yiai. i 
Paruthip'Jlli, Palght 

475 A1I1arimuhu, 
a/p M.Pngarnuthu Noic.kr, 
Retired, IAt Spi., 
5,No,. P 35741  10 9  
Dhen3lakshmi Illei, 
Kumaren Street, 
Kavungal Pelaysm, 

t1,Natosan, 
-5/o fluthusamy Gounder, 
Retired., D1ve 	Spi.. 
S,N.. P 4369, P.L. 1612, 
I.C,Poltce Quarters, 
Dhaltcdndhiri 
Pond icherry. 

G.K,Pbdul Sathet, 
5/0 G.Khader Badshe Sehib, 
Retired Guard 'P' Spi. 
S.Nu. 11786, 17 Syod 
Jelal Khan Street,Fort, 
Salem, pin 636 001: 

R.Ramasamy, 	1 
S/.Chinnakesavan,Retired. 
Driver 	S.No. 	1297, 
176, Mand.spe UeethL, 
Erode—i. 	 I 

F.Ibrahim Khen, 	I 

S/a E. 1ohamed Khafr, 
Ret1r'd., Driver 'r', 
S N.. P 3028 9  L 2 , 
Shamshad fanz5.12  Pereer NE 

Er.de-1. 

I  

ar, 
PPL1CNTS 
Contd./— 

e 



( 4fl0•  L.Ilarudappan, 
S/c L:kshmanen, Retired., 
Diesel Shunter So No.V.85, 
93, Thkru \J.K.Street; 
Ko1lampalyam, Erode-2 

481, G.Dav!d, $/ D,Gabriel, 
Retired., Driver 'At grade, 
S.No. P 229,, 223, 
Sasthri Nagar, Sadsian  
Palayam Road, Erode-2. 

C.Subrananien, 
S/o P Chinnepperi1  
Retired., Guard 
Spi., SNo, 12327, Plot 31. 
16th Avenue, I3an6 N3g2r, 
mbathur, 11adra-600 10:3. 

C.Arokiasarny, 
S/u P.Chinneppan, Petird., 
Driv3r A' 5,Nc. P 25 
D, No,??, New Street, 
Eroe-1. 

K,Palaniappa!i, 
S/a Kaappa Cuundp.r, 
Retired., Driver 'A', 
S.Nr. P 7 882. 
Ala Gounder Kdu, 
Menienur, Salem-lU. 

45. C.Rengasarry, 
5/. R.Chinrisarny  
Retired., Driver A' Sp],, 
S.Ni, P 28319  32, 
Ghoüsethcttam, Udumalpet, 
Pjn-642 126, 

S.F'bdul Kareern, 
S/o Shaik Jarnaludeen, 
Retired., Driver IAt Sl. 
S.No, P 28L5 1P  30 Burrah 
Sahile'Street, Mount Road, 
Madras-2. 

R.N.Govindarajalu, 
S/c R.Nareyanasamy Naidu, 
Retired., Driver 'A' Spl.. 
S.No. P 4661, 51 Nurt.h St;'e, 
Thiubuvanam, Kurnbakoram, 
Pi-612 103. 

A.Rejamanickam, 
U/c Late K.P..Anthonysem'j, 
Retired., Driver IE3, 
S.No. P 3105, D.Nc.6, 
Sasthri Nagar;  Pillayer Yoi1 
street, Erode. 

1,No.475 to 487 are 
applicants in 1J..66/93. 

.•.•. APPLICNTS. 



,. 62 , 

/2OO 	Kenril, 
Ur, i¼e KSjnoodan 
Retired., Driver 'T 
S.No, p 6826, 
Meligai Natesen Stor: 
Nader Medu, Poonthur: 
Erode. 

Spi. 

3S, 
i Road, 

A.yalakshmi, 
W,'n Late P.P.ngamuthu, 
Retired., Drivef 'Ti', 
S.No,P 2904, Nc.27. 
Pilliyar Koil Street, 
Sengliandapuram, 
Tiruchirappalli. 

 G.P,hilendam, 
U/o Late T.Govindo, 1t1tPL., 

Driver 'P 	Spi., S. r c. F 4E 
No74, \iandikarer.thrtem, 
Kollampelayem, Eio4-.2. 

R.Jaya, U/n Late 'J.I 
Ramalin?arn, Retired!, 
Driver At 	 •! 

, P 3'?89, ED 2E 
'Ht Type, Railway 9lonY 
Erode.'  

Dhenalakshrni, 
U/n LE'tC S K.Sv8pI.k2sE', 
Retired,, Driver tPt 

Spi. S.No.P 2e95, 
ED 352 B, Railway Cbiony 
Erode. 	 1 

 Parvathi akthivel,j 
U/n Late M. Sakthivel, Retired., 
Diesel Assistantp 
S.No. J/rl 6481  422 H 
Railway Colony, ErOde, 

Nallainmal, 
ku/n Late C.Tholasieppefl, 
Retired., Driver 
S.No. p 6579 2  29 1  
Kumeran Street, 
Kollampalayam, Ero d e, 

K.Lakshmi, 
U/n Late K.Raje, Rhired, 
Driver 	S.No 	1 22 
212 F Railway Ccloiy, 
Erode, 	

I 
_.. APPLICANTS. 

.Contdo/— 

C. 

tF 



,. 63 ,, 

497, Sampoorriam, 
W/o Late P.Arumuh.arn, 
Retired., Driver 'A', 

J/M 818, 
ED 194 D. Railway Colony, 
Erode1  

498. 5.Geeja Be* 
U°/c Late M.anesan, 
Driver Il Spi., 
S.No. P 239 1  D.N.16, 
Lenin Street Church Ne 
Railway Colony P.r., 
Erode, 

499, Pappa, 
W/. Late K.Krishnan 
Retired., Drivcr 'C 
S,No, P 7945, 
Mooppaner Street, 
Old üramangal.tn, 
Sqlem-636 005. 

:1NS8 to 499 are 
ppLc&rit in O.A.67/93. 

500. P.M.Aiokia3amy, 
5/0 R.Iluthu, Retii:cd., 
Driver 141 Spi., 
S.,No, p 1718 9  No.752, 
5th Main, 8th Cross, 
f1.C.Layout, \iijayanaçar, 
Bangelnre-40, 

N.Merappa Dasary, 
S/c Nar'en' Dasary,  
Retired., Driver 181, 

- 5:N,P 110839  V3/489  
Peria \Jec1agampatti, 
Via., Danishpet R.S., 
Omaur T.K,, Salem District. 

Pushpavalli, 
u/c Late V.R.Veiumv; Retired 
Diesel Assistant, 
S.No. J/11 1242, D.No.64, 
Vavooce Street, 
Kollampalayem, Erode.--2. 

M.Kannian, 
S/c K.S.Nadha1aimuhu, 
Retired.., Driver 'e', 
5.No.V 50, D.No.15 F/3 
Ex—service man Colony. 
Susiapuram, Truppur. 

504. 	K.P..ntony, 
S/c K.V.Pau., Refired., 
Guard 	Qpl., S,No. 15212, 
1/90 SEED - Colony, 
New Feirlands, 
Salem-636 016. PPLICANT5 

. . .Contd. /-. 



6' 

5 0.5 	A.Krishneswamy Neidu, 
S/e N.rurnanetha Neidt, 
Re-.±red., ipl. Grade Cuerd, 
S,No.4310, KendampeUy Pt, 
Selem-636 005. 

P.K.Sulschene, 
W/a K.[1..Pai emSWarafl, 
Retired., Driver 'Ce, 
5,NoP 4800, ED 397 B 
Rallwy Colony P.O., 
Erode-2, 	 I 

P..Rnmen, 
S/s A.Paththorane 1ye, 
Retired., Guard ?B?, 
S,Nc.15243, Dhsna1akshm 	lit:n, 
Upstairs, Near Temple 
Subramenie Nagor, elen-5. 

508. K.S.Georg, 
S/o K1 Simpson, Retircd,  
Passenger Guard, 
S.No.13413, Plot Na.42. 
:ouse N..157 f, 
Thrujakavsrdanur, 
Se1em•636 005. 

509, R,Venkatewrarn, 
S/c N,Hemiinirth*jcn, REpiruU, 
Guard 'A', S.No, 1583, 
5/1 37, AJhk 
JagirP'mmapalayam P.1J., 
Salem-S. 

511. C.ongia Gownder, 
57o Chin'iappa Gownde', 
Retired,, Lecc Shuntr, 
5,t..1  P 4374 Per-ia ottur, 
JagirAmmapalayam P. 
Salem-2. 

K.S.Somasundaram, 
S/n KaK.Subha Rathinem Iyer, 
Retired [uard '' Spi, 
S.N.,6711, No,75, 
Vinayakar Koil 3rd Sftreet, 
Moolapalayem, Erode-2. 

Julia, W/n Late 5.8cjgyesam 
Retired. Driver 	S.1.. 
S.l'..P 3261 9  3/1 Sot4th LikEEm )  
Coimbetore, 

K.Kandasamy, Sb 	Ka1L!pparna , 
Retired,, PssistentGuard, 

C3 5,No.161, 0dsikir1thuouth' r, 
Remedevam P.0, Ramdevan J ulage, 
via,Kandanpelsyarn, ¶iarnakkai Taluk, 
Salem District. .... APPLICANTS 

.Contd. I— 



514. S.Koselei Chandra, 
U/n T..Suciminethan  
Retired., Guard 'P.' Spi,, 
S,No.7619 5  ED 353 P, 
Railuy Colony P.O., 
Erode-2. 

P.Pdamelu, 
ij/0 Late M.PalanLappan, 
Retired., Driver 
Spi. S.N,P 2893, B 1P 
JeevaNçr, Renqompea\'ar :  
Erode—J, 

C.V.Narayanan, 
5/o C.V.Krishnan, Retired., 
Guard W S.No.32831  

Mythri, South 3azar, 
Payyenrur. 	 - 

Smt. R.K.Parvithi, 
W/o Late K.S.Ranasar:'i 
Retired., Guard 'P.' Sr). ,  
S,No, EA 1124, Elayo tre, 
Subramanici Nger, Salem,  

51. /.Regupathy, 
S/c S.Vejiravel, Retired., 
Driver F. Spi,, C14 
Kannan Nagar, V..O.C.Nager 
Post, Thhjavr-613 007. 

R.f1ahabookhafl, 
S/n A,Rahimankhan, Recire1., 
Driver '' Spi., 
S.No,P 30531  No.82, 
Rangañagar, Surarnangalam, 
Salem—S. 

11.Chinnu, 5/o M.flechery, 
Retired., Driver 
S.N. P 2815, D..No.?, 
.6th Dherma Nagar, 
Suremenqalam, Selem-5. 

A.Abdul Uahab, 
5/0 S.11.Abdul Azeez, 
Retired., Driver tAl Spi., 
5.No.P 3691, No.101, 
Kennedy Nagar, 
Highways Nagar Road, 
Suramngel, Salem, 

Pi-636 0U5. 

:iNo.500 to 517 are 
cppIicnts in O.F.68/93 

522. 	K.Yusuf P.ii, 
S/c Khader Mohiduen, Retired., 
Driver 'A', S.No.P 21151  

32 Nehru Street, Old 
Suramengalam, Se1em-66 •JOS, .5. .P.PPLICA1TS 

,qcontd./— 



523, 

 

 

526, 

--- 

. 65 .. 

M.Ramesamy, 
&/o Munusemy Retired J~ 
Shunter(Loco5, S,N..P11J 10196, 
D.No.122, Peryar StWt- Old 
Surernanqalem, Selem-5 

K,Palani, S/n Kolanda, 
Retired,, Loco Shunte, 
S.No,P 5256, 5/89 
Anna Nagar, Jaqir Amepaleyam. 
P.O., Salern-6:36 302. 

K.Gcvindasany, 
S/a Kendasarny Naicker, 
Retired., Loco Shur.'er, 
'B', S,No.P 9477, 	1 
D,N..21, Dharmaner 
3rd Street, $alom--b. 

K,RamakriEhfle.n, S/c .Kuppai, 
Retired., Drjjer tAt Sp.i., 
SNo.P 2764, u/es, 
Lekshumi 111am, Jogi 

mmepaleyam P.O., 4rn-2, 

I'l,Annamai2i, S/a V 

527 	Retired., Dr:tver 
o S.No. P 5192 9 r).NrL'49 

Periyar Street, Old' 
Surrnançlarn. Sal.em-rj. 

Perlannan S., 

528 	S/a S:eraryan, 
First Fireman, 5.No.jP 745., 
15, F1ar±.amn:an tri1 
Salem Pallam, SalemJ5. 

P,Subremani, 
S/a Plani Gownder,Retired., 

529.LooH51nunter tBt, 
St'Jb' P 7455, !111• Street 
Solempellam, Saiem4, 

M.Arumugam S/rn Mar :PP8 Go ide', 

530 	Retired., hunter 
' 

SNo. P 8078, A/65 eel SLret, 
Ariyagoundar Patti, 
Suremenqalam P.O., 1alen-5 

fl.Chellakannu, 
531. S/n Munusamy, Retired., 

Loco Shunter 'Be, 
S.No,P 79461 B 39. 'back Lif 
the Rem Theote, H 
SuramanqalaiTi, 
Salern-5, .., APPLICAT!TS 

. ,Contd .1— 



.. 67 .. 
P.Jaganatheri, 

532 	S/a R.D.Ponniya, Retired 
Driver 'A', S.N.5551, 
D.No.50, Iluniappan 5tret, 
Kichieleyam P.O., 
Selem-5. 

A. Perumal, 
533 	5/0 8.Hanuman Retired. 

Loco Shunter 
S,N., P 80791  131 A, 
R9i1wy Colony, 
Salem-5,, 

R.Ammasi, 
534 	5/a  K.Raman, Retir 1., 

1 	
Driver .'A' Spl. 
5.No. .PTJ 10057, D.No.81, 
A Ilasque Street, 
Old• Suremanqelarn, 53151: 
Pin- 636 C05. 

V.Kendaswamy, 
535, 	S/c \Jellaiya Gounder•  

Reti"ed., Psstt. t'uard:  
S.No.7246, Thirjmagal 5i'et, 
D.No.13'., Occlinaick3n citt:, 
Salem-5. 

Ye sod a, 
536. 	U/i LacE T.S.Srjpjvepr, 

Retired., Driver 'A' Spi. 
S.No. P 1846,  10 Nehru Street. 
Old Suran9ngbi.rn, Saim-. 

Janaki Thailammal,. 	 to 537 are 
Id/a Late A brjunsn,. Retired., 	applicants in O.-.. 
Driver '8', S,No.P 3080, 	 No.69/93. 
4/248 A, Bharathi Negar, 
Jaqir AmmGpaleyam P.O., 
Salem-2. 

P.'J.Pachamuthu, 
S/o P.Uelusamy Ratircd., 
Guard 'A' Spi., S.N..12230  
386, S.akthy Vinayagar Koil 
Street, Psonthurai Road, 

Erjde-2. 

Id.H.Gilhnoly, 
S/a R.S.Gilhosly, Retired, 
Driver IV Spi., 
S.No, P 2903, 36, 
Parei'attam, Alaeprern, 
Salem-1G. 

/. A11.Rengasacy Retired., 
Driver 'A' Spi.,  Lwo. P :3052 2  
P1st No.8/2, lInd Cross Street, 
?rithivipakkam, Ambsthcr, 
medras-53. 	PPLItANTS 

'ti 



R,Thirurnalei, 

541 : 	Reoresented by Lokaneyaki 
as GuardiBfl, 
S/o R.Rengasamy NaidU, 
Retired., Driver tAt Spi. 
S.N.. P 2864, 2 A North 
Vellalsi Street, 
PEndemergalem, Worivr, 
Truchy-620 003. 

f1.Anthonv, 
542, 	S/w L.fthaiairnutii 

Retired., Driver IAI 

Spi. 5.No.3030 9  Nu 510, 
Netaji Road, farapairn, 
Erode-21  

Savarinayaqaui D, 

543. 	S/nP.roklam ), Recired. 
Assstent Guard, 
S i Nr,. 7122, Uest 
Marianathapurarn, 
Djndjal-6. 

Jo.33 to 543 are applicants 
,r  U_1.Ni.,70/93. 

V,Achuthari Nair, 
S/,'.P.Narayenan I\ai', 
Retired Guard ' 	Special, 
S.No.7628;  5/1584 tflg.qt 

Asokapuram, Laliit-673 Cci. 

T,Kunhtrsrpn. 
5/. Narayenan Nambiar, 
Retired.., Guard 'B' 
S.N..6302, Kuttiyil House, 
P.0.Meladj-673 522. 

11.Viswanathar, 
5/0 K.Balakrjshnan Nair ., 
Retired., Guard 1 A' Spi. 
&,No,15164 7  HNo.1/4599, 
tt Asuathj L  East Nadakavu, 
Cal icut-6. 

T.P,Padmenabhan Nair, 
S/c T.V.Appu Nair, Retired., 
Guard 'A', S.No.19371  
Lisha Matdir, P.0.Marikavu, 
Caljcut-673 007. 

K.Krishnankutty Nir, 
S/c Unnichathari Nei, 
Retired., Guard 's', 
S,N..1502, Jadakkeyil Ht 1  
P.O. 1l.I.E.Kunr8mantdLrn, 
Cal icut. 

V 
... APPLICANTS 
. . .Contd/— 



V.Rehevpn Nair, 
S,c. Gitidn Neir, 54g. 	Retired., Brakesman, 
&.Nc.3024, Raghv8 Nies, 
ChiremanQelarn, P.O.Nezluve, 
Pereppenangadi, Ila.Lebar. 

U. K. Bhe sker en, 
5/n U.K.'Jelu, Rered., 

551, 	Guard 'P' Spi., S.NO./oL, 
Urpekendy Hoise, P.C.Tz?fli' 

—6,6 302. 

K.0 Gmvinden Nair, 
551, 	5/. .C.Raman Neir, Retired. 

Driver 'B', 5U1 71 
Ed8vath House, 
P.D.ThalEkulathur, 
Calicut - 673 317. 

K,f'.hendukutty, 
S/o K.Cnekku Rercd,, 

552. 	Asst.Cuai, i.Ni.-161, 
Koyimakndy Hcusc, 
P.O.E1thur, Ce11t,u..- 

73 u:. 

r •  Suhrrrciian, 

5530 	S/o PJuden, F'etrei., 
Guard 'A' S,N., GP .68B, 
Nenickem fouc, 
Near Water Tank, 
P.0.PuUiiyeie, .ahiLt- 

673 C04. 

K,K.Perernesuarari Nai, 
5/o P. K. Esuaren Ncr, 
Retiree., Brakesmen, 
5.Nn.146G, Kulenge, 
P..0.Lakkidi, Pelgh. 

A.thuthen, 
S/r N.Koudan Neir. 
Retired., Guard 	' 
5.Nc, V 144, 5revelsath, 
Menkera P.O., Pe.ghet - 

67$ 613. 

51.No,544 to 555 are 
applicants in O.F.71/93, 

 
C • Je sarrunal, 
W./n Late C.Sol.mrn, Rcire1., 
Fireman, S.No,P cr819. 
D.I4..37, 5.K.C.Rad, 
Sunarnpathi Nell FCe3, 
Erode-638 009. ... ?IPPLICF1TS. 

.Contd./— 



K.Pitheppen, 
S/o Kelieppe Gound 

7• Retired Shunter 
S.No.P 6453p D.No. 
rup'U Meles near, 

peipass Road, 
Poondürai Road, 
E:oáe-2. 

M.Zulekhebi, 
U/s Late S.K.Syd 

	

558. 	REtired., Driver 
S,No.P[J 1012E., L. 
fleriyér Naç)er, Hc 
Erode-638 DLII. 

S. ru nec lam 

	

55. 	5/c P. Sub1e P.11ai 
Retired., Guard .t4 

Spi. S.No,8995 0  D1  

New Street Lane, 
Trchirape11y, c. 

p 

10 

our. 

N.P.Veàivclu, 

560. 	

I 
I,  

5 / SP..flnIJSPrT,y. RetL 
Driver I B' S.Nc,V7 
Ntchipe1eyem, L.Pijthur(P.D:  
Ercde-638 002. 

C.7asupethy, 	
I 

561 	5/c T,ChinneRarny Desiket. 
Retired., Guari 'k 1 , 

S.No.121521  73, Kosarneds 
Tiruvennernelci 
Tiruvsnnanelei, N.F.Distr 
Pjn-606 601. 

1'.H.bdu1rahimen, 
I 

562 	5/, Nihammed Hussein, 
Retired., Driver 
S.No,r 2294, Ilenrjarkulsrn, 
Near Indian 0veiac Bank1  
Tiruchircppolly-620 020. 

K, Netchiniuthu, 
563 g . 	5/0 Keruppen, Retired., 

ssistent Guard, 
5.No.7118, Periesmy Hous 
P81eiepuram, Five 
Karur, Tiruchy 0it. 

M.V.Peulrej, 
5/0 M.Jedhenoyajam, 

564. 	Guard 'B', (R.etird), 
S.No,13856, P.rul 111am, 
Ii?, Cauvory 
K1it81ei, Tiruchf-539104 

re2t, 

RPPL1CAT5 
.Contd./- 
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K.M .Devanathar, 
Sb P.Meenakshjsunderam, 566, 	Retired., Guard tAt Spi., 
S,.Nn.10438, No.222, 
Lenin Street, Railway Colony 
P.O., Erodo-2. 

,John 
s/o A.Leminatha Pn:lai, 5 6. 
retired., Guard pl., 
S.No.14326, No.25 9  
5th Cross, Parmasja 
La1gudi, THohy Disti,.t 

piri-621 6'Y. 

- - V.Srinivasen, 

5'7 	S/a R.Venkaterame Iyei.. 
Retired Guere tAt  Spi. 
S,No.9456, No.18, 
Dr.Ambedkar Road, 
Bhuvanesuari Nacr, 
C.imbatoro. 

\J.1iaritiuthu, 
568, 	S/o Venkatt.icns1am T. 7  

Retired., Dfiver rEt, 
S.Nn.P 4G9, Kalilkedu, 
Omelur Pest, Salem District. 

E.Perissamy, S/o Ellppari, 
565 	Retired..As-st. Guard. 

S.No, 7545, Avinshi, 
Coirnbetore District. 

K.Ragothama R8., 
570, 	"/ X.Kupu Rao, Retired,, 

Guard 'A', S.No.10694, 
Pl.t No.80, Flat Nc .93, 
Kalyan Nager, Sanjiva'fleddy 
Neger P.O., Hyderebed-500 038. 

K.\J ,Mohan, 
S/c P.K.Veratharajalu, 

P' Retired., Driver '' Spi. 
S,No.PTJ 10372, 19/6, 
Mariemmankàil Street, 
Salem, Pjn-636 005. 

N.Thangaraj, 
s/a L.11enickern, Reired, 
Diesel Assistept, 
65/A Marlammenkoil Set, 
Saem-636 005, 

R .Muriammai, 
i/. Late P,fvlurugassn, eti;cd., 
Guarc 'C', S.No.16321, 46, 
Fnna Street, Old Suramarigalem, 
Salem-51, 

Sl.No4 556 to 570 are 
applicants in 0.I.72/53. 

0• PLiCFNTS. 
I.jntd./— 
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5740 

575. 

K.H.Rahime, 
W/v Late C.N8gsundeIe, 
Retited Diesel Pssisienk 
S.Nc).J/M 497, 30, Nerutrt, 
Old Sjramenelam, Saternb.  
K-ishnemme1, 
\J/th Ltd Knrthan, 
Retired,, £-.ssistant •ugrd, 
SNo,6O5, D,No,5,fljee4 h 
Stree€, Old Surarnanc lctI 

Saiem—, 

C at acre e , 
U/o Late D.K.Pcte:, 

IP.  Retired., Driver 	I 

Speie1, S.NnJ3  179(  
130 4,  Fnthoniapuri1Ti 
Suramanalam, Salcm1 

N. ('.palascmy, 
5/s NareynasemY F. 

577, 	Retired., GuarcL 
5jJo,13OflE, H:C 338 
Hnisin6 Unit, Anqla• 

Trichy-620 01, 

1 

N,Kuppr 

578 	
5/c Narcyana Naiker 
Retired,, Fireman, 
S,No, 94291  /2 

Sivethpurem P.O., 
Salem, Cin.636 307. 

 

 

IPvindamrnel, 
W/ Late KPrumugan 
Retired., II Firem, 
S,No1  PTJ 174499 	H 

mmape1ayam, SalemH 

araye3 mmel, 
W/o Late R.Thangm.thU, 
Retired., Driver 	' Grade 
5.No, P 9437, 60 Z 33!, 
S.K.C.RVad, Erode-38 C09, 

l.N..571 to 579 are 
epplcants in 06A.73/93 

 

Kousalye, 	 y 	H 
\J/n Late G.Pnnnuse FY, 
Retired., Guard 	, 
Spi. S,NO.15313, 3,F, 
LID Nagar, M.lep ai ayrn P.1 
Erode-2. 

• ,PPLICNTS. 

.,. 

 

0 00ntd./— 



..- 	 •' 	 •"• - 	
.-v 

• •• 
k. - 

E.Raman, 5/a  E.Sam-i 
- Retired. 	Diver 

S.No. P 4242, Edethottethil 
- House, P.O,Kadelindi Nyram. 

Malepurem Distiict, 
P-in-676 312 9 	Keral's. 

K.Ramen,5/s Chnu, 
53• Retired,, .Fjrst Firuman, 

5,fJ, 	P 7147, 	Vakeeri 
1eetha1 	house, 	P.O., 

• Palath, 	(vie)Kakkodi, 
Pi 	- 673 	611, 

• Mrs.B.Sarojini, 	i-/ 	 ,K.6;1athachc1a, 
• 23 rliddle Street, 

ri..1 	Pd1 amaflgeIa, 	 . 	 1,NO.580 u  to 584 are 
Nidernangalaffi P.O. 	 p1c3flt in 0. 	.7493. 

L.Vaaudevai Nair, 
5. --5/. 	N.Gopelan NEiit, 	Rptjr 1 , 

• 
. Giard 	'b', 	SbNn,7519 

• tt.Sohs1eyamtI, 	C/c 	C'tetcn 
Naster, 	Vaniyam'a1ari 
M218pura 	Distr.vt, 
Ptn - .679 	339. 

.Kutty 	elu, 

586, 
S/ 	Lrte fi.R.Senkaran, 
Retired., 	Drivo.c, 
S,No,5707, 	fIadathil House, 
Eram'11dj 	Jcja1 	P.O. 
Frak'inar, 	Kozhikode, 

.. - Pin •3 028 (Stpff 

['1,chuthan Nair, 
.5/. 11,Krishnan Nair, 
Retired., 	Guard 	'Fe', 

• Kariyatkuni House,' 
Nerakode, 	P.O.Keezhariyoor, 
Kozhikode - 673 324., 

. 	
. K.N.aankunni Nenon, 	 S1.No. 585 to 588 are 

5fl 5/tn 1J.Madhava 1enon 	 applicants in 0.I.75/93. 
Retired., Driver 	1,41 
SNp 	6966, Rohini'Jihar, 
P.EJ.Chottipadi, 	Pin-676 319, 
ParappananQadi, 	t"1a1.apurem 

DIstrict. 

. 	 •. 	.• 
. 	P.Kuttappar1, 

5.89.- 5/-. PRernen, 	Retired., 
Fireman •tPt 	S.Nn.P 	E1771  -- 
P.kkadavath House, 

• POJ4riyallur, 
Calicut. 	 • I-... 	APPLICANTS. 

:....Cofltd./_ 
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,t0.589 & .590 are eppuicerita 

590 	
W/o Late .11Thener 
Retired., Loco Shunir, 
S.Nr.,,P 813, 
,dhikerimaflatflei. Hou 
P.0.riya1lur — 673 

C. K, Vela yu dh en, 

591 	Retired,, Shunter/CF!rS, 
fuzhithot.tu Parembi 
East of Cemethari ro:ad, 
Cchir 	1. 

P.1.Kumaran, 	H 
Retired,, Driver, 
Southern Railway, H 

Puzhekkal House, 
Mudappelore, (Via) 
Ftlathure, Palgtiet D 1 sfrict 

M,Moses, 	 I 
R€.tireri 'r' Gra/Gh''d/L't. 

	

591, 	Ilathai College, 
Mamrneth Vayel, 

Tll Pattath3tW, QuiloIIl 

I V,Arjunan, 	 H 
Rotjro,, Driver tBJ/QLN 

	

54, 	Karma1eyct, 
Pattethenam, Quilon' 

P.Mercita 
i/o Late hr1 Domjr1c Sebis 

	

595. 	Retired., Driver  

Pathan Parambe, 
Near Trnspnrt 0ff1e, 
Quilon 

N. K, G8ne safl 
5/a M.N.Krishnemo9thY, 
29,Ramanujarn Stret, 
Kell'ikuzhi, Tricy2C, 
Retired Guar/Specie1 Gre 
Southern Railway. 

i."o.91 & 592 are applicants 
in 0- 

1,No0593 to 595 are 
applicants in 0.,78/3, 

597. 

59P. 

.Thangarresm, 
S/o Plichel, 2 k/43, 
First Street, 
Pmiai Nager, MalliaipuraTT1 
Trichy-1., RetiredH]Rriv 
Grade, Southern Raiuy. 

1I.Vincent, 
SI0 1.3.4mbrwse, 
27, Ponnthottam, 
Kemr's Town, TricI' , 
Retired GuardiSpec.al b 

/SJuthern Railway9 I 

41 

I lie .FPPLICNT5. 



S. 	S. 

1J.Subramanian 
59 5/c E."enkatramen, 

21, Thondaman Colony, 
flet3r Factory Road, 
K.K.Nagar 	Post, 
Trichy-21. Retired 
Passenger Guard, 
G.Railway. 

3.ntony, 
600, sb 	Sovrimuthu Pilia, 

41, 	Mli5yput'ani, 
Main Read, 	TrJ.chy-1. 
Retired,, 	Shunter 	'6'  
Southern Railway. 

R,Copalan, 

601 "° D.Reiìac.handren 
• 125, 	Mcrienrnr, 	Koil 	SHet, 

Ponmalipetty, 	(cldai 	Rnc', 
Trichy-4. Rettrod. 
Pdssenger Guard, 	Scuthrri 
Railway. 

f.K.Srinivasan, 

662 /o 	T.U.Krishnisarn>', 
• 131, East Chittra Street, 

rirengem P.O., 	Trchy, 
Retjreo Gm:d/i'icil 
Grade, Southern Railway. 

R,.lagarsamy, 
.6@3S/o 

• 

Rengesamv Naiciu, 
328/B, Railway Coio1iy, 
Trichy-20, Retired Lsco 
Shunter 	1 81 	Grade, 
Southern Railway 
(Trichy. Division). 

f1,Issac Chelliah, 
 /o S,fianuel 	(late), 

Reti"ed 	'' 	Giede, Guard, 
Southern Railway, 	19, 
Keela K.sa street, 
Beemanaqar, Trichy-1. 

5.M.K8sim, 
 5/oSheik Masthan, 

39/B/17—E, 	Innamthar, 
Ihoppu; 	Tennur Pc,st, 
Trichy-17, Retired Drive:, 
A Grade, 	Southern R1wey. 

f1.5undaram, 	5/a  Naga PII13L 
3.6, 	GeneraL Baaar. St:ei., 
Tennur Post, Trichy-17, 
Retired Driver/B G;ede,' 
Southern Railway. .•. APPLICANTS 

. . .Contd,/— 
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E,Abdul RBZk, 

	

607. 	
!'ohmed Esuff, 

55 2  IlcolEIkollei Street, 
Tenn'jr Poet, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I. Irinesinuthu, 

	

609. 	S/a Inresimuthu, 
Kalkothen'jr Jill'ge, 
Purothavkudj Post.-621 3Y 
Il?nga Kch1, Trichy  
Retired Driver! B 
Southern RaJ1iay. 

S,Ruben Gregory, 

	

60!. 	Si0 D.T.A.Sudarar1 P1 
5/A, ConV3nt ftiad?  
Contonement, Triohv—i 
Retired Guard/Speci GraF 
Southern Railway. 

M.Kareeni Baig, 

	

60. 	V.unveer Baiq, 
Np.13, Per,siDne 	tLt, 
Kijapet, Trichy-1, 
Retired Guard/A Grade, 
southern Railway. 

P.Antnnisarny, 
S/o S,Dorajserij PiJ.li, 
7-8, 1st Street, 
DsreisrnpØ 
Tichy-1. etired Driver, 
B Grale, Southern Railway. 

T.R.Ethirajen, 

	

612. 	5/.  Thiruvengedethan, 
53, North ChithreStree, 
Srirangam, Trichy-3, 
Retired Passenger Guard, 
Southern Rjlti8 .. 

K.j .Raghavasirnhan, 

	

K13, 	5/0 C.Prianthacharier, 
1, South Devi Streef, 
Rangenagar, SrirangaPi, 
Trichy_.6, Retired Gurd/ 
A Grade, Southern Reliway, 

- 	
S,tlurugesari, 

614, SA K.&ubramanian, 
Plot No.51  Thairnaneva Strat, 
Iyyappa Nager, Trichy-21. 
Retired Passenger Guard, 
S'.ithern Railway, 

y 
... APPLICANTS. 
, 



.-- -t•-• 	- 	- 	- 	 _•,_.__ .xn_ 
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- R.Viswenethen, 
S/u N.R.Redhekrishnen, 

615. 	5-C, Sa3th2 Street, 
BalejiNives, Ayyappe Nauar, 
Trichy-21., Retired Guard! 
5pec1a Grade, Southern 
Railway. 

Gerald Edward Rodriq:jes, 
Sits Gerald Edward, 
24/a Ardhi Bhegwcri StreeL, 
Tendrel Neger, 
K.K.Necr Post s  
Trichy-.21. 

R.Rengesamy, 

617. 	s/o Ramasamy Kavander, 
62, Railway C1ony, 
Bells around, 
Trichy-1., Ret.red, 
Shunter B Grade, 
Southern Railusy. 

P.Raman, 5/0 PitcLai., 

61. 	118, P6risi Melo.jperai, 
Trichy-1. Retired.1  

Eireman/A Greie, 
Southern Railway. 

C . Se thur am an, 
6i.. 	5/0 Gopalsamy Naidu, 

Crawf'nd Rilwey CJny1  
Trichy-20, Retired 
Driver/h Grade, Soii+herr 
Railway. 

S.Thengaraj, 
5/.. i'l.Sebsstien,. 

62.:. 5/24, Thirunagar, 
P.tmalei, Trichy-4. 
Retired. Shunter/B Grace, 
Southern Railway. 

D.Devadoss lfred, 
E21. • .S/o A.P.Devasirvatham Pillel, 

137, Muthuraja Street, 
Mudeliar Chatram, Trichy-i. 
Retired Guard/Passenger, 
Southern Railway. 

5,P'nt.nisarny, 
622. 	S/a Sanjoevi Neidu, 

61, Pi/1,Thanamant Gui5ny, 
Doraiamypuram, Trichv--1. 
Retired Driver, Southorn 
Railway. ... APPLICANTS 

. .Contd./- 
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S.Krishnen, 
S/n T.E,SareflgaPafli aidti, 

	

623. 	51 	'nor 	rnrn .vethi Pan (oii StrHet1, 

Srirangem , Trichy-6, 
Reti'ed Guard/ apec!.al Gradlip , 

Southern Railway. 	H 

T.V.Naganathafl, 

CR24 

 
~136 7 North Chithirar 

	

0 	Steet; Sriangem, 
T'ichy-6 Retired, 
Guard P a pecial Ore 
Southern Railway. H 

R.NarayaneSemy, 

	

625 	
187., Chitrai Street, 
Sr".rangam, Trichy-6:, 
Retired uard/ GruHe, 
Southern ailay. I 
K.N.Subramanien, 

626, 	North Ghjthirai S:e 
Srirangam, Trichy-6 
Retired Gu.a'd/F G'a'.e. 
Southern Railway. 

L,M.Rangena'chafl, 

627.' 	/° T,LochurnanaT' 	1 

'71, Kendi Street, 
Srirangan, 
Retired Guard/B Grade, 
Snuth3rn Railway. 

S.fl.Yamunechari, 
T.Rengasuamy 

, Uest Uttre Str 
Sriréngam, Trichy- 
Retired Guard/Pt gr 
S0J 	Railway. 

630. 

S.\Jeerappan, 
S/c G.Sounderara Phd, 
143, Main Road, 
Sngiliendapurarn, 
Trichy-1. Retired W river/ 

Special, Southert Rai1u 

A.M.Jaseph, S/o 
n,18, P•ttakara Sreet, 
Palakkarai, Trithy1. 
Retired Guard/n 
Southern Railway. 

S.,.PLdBikaiasamy, J 
531, 	5,10 S,rul P11518i 

26, 5ekkei Streel,' 
Palakkarai, Trich 
Retired Guard/B, 
Southern Railway, 0 	

PPLICANT5. 
.. .Gontd./- 
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K.R se!LVarenQarfl, 

	

632 	No.48, Palayekavil Street, 
Palakkaraj, Trichy 
Retired Special  t raes 
Southern Railway, 	

Atd 

C.Pntriycariiy, 

	

633 	5/. P..Chinniah Udayer, 
15, Sugado83 Mand Street, 
Bau Road, Trlchy-2, 

Pr.Syeá Jaff'er, 
S/rn Sycd Ahnmod, 

	

634. 	6, North Swankar 	tre't, 
Near Babu Road, 
Trichy-8, Retired Urie./ 
A, Southern Railway. 

V. Periyasaniy, 
S/c G.Veithi31ing, 
32, Kazapettal Lirb, 
B'azaar Street, 
Trichy-1, Ret1ri rudr 
A, Southern Ra1ly. 

V.Alagjrjsuamv, 
63, 	5/o N.S.\Jerawaitj., 

, Dcctor Issc Lane, 
$angiliardepur8 , 
Trichy-1, kecirsc Lcds 
Guard, Southern ReilLey. 

S.Abdl Subhan, 

	

637 	5/c Sh.k Bahe. 
38, Sathyamoorthy Street, 
Sentharneerpuram, 
Trichy-4. Retired Guard 
A Grade, Southern Railway, 

fk 	H.Amrner Basha, 
Sir Md.H88j, 23—A, 
Verathemasemet Street, 
Sangiliandapura, 
Trichy_1, Retired Driver/ 
., Southern Railway. 

D 

	

639. 	S/a R.Drajraju Chettiar, 
151  Kejapettal Main Road 
Trichy-1. Retired Guarr3/, 
Southern Railway. 

S.braharn Loh, 

	

641. 	1/i, N.M.K. Colcinv, 
tircuit House Road, 
No.5, Tell Gate, 
Trichy-20, Retired Driver/ 
A, Southern Railway. 

V 
. .APPLICMJTS 

... .$intd,/-. 



.Ramu, 

641 	S/o Appavu Karukachi, 
o 	69, New Street, 

r1kakeai, Contonepient, 
Trichy-1 	Retired! Drjver/ 
B. Southern Railwdy  

R..Kaliemn.rthy, 

642, 	K.Rarnasamy, 
Kenriagi street, 
SuDramailiuruIarn, 
Trichy-20., Retire d 
ShufltjnQ Driver, 

I 	Southern Railway. 

f1.Diiraisamy, 
643, 	5/6 V,IlaruthRnuth , 

23--C, krna Na8r, 
Subrernniapuram, 
Trichy-20. Ret:r"d 
¶Jriver/D, outher 2ilu? 

R.iiazharul Haq, 
S/c S.,hcu1 Razck 2•, 
Syeda Moharned Ro •e: 5 tT E 

Buemenaar, Tich'1-1,, 
Retired Guard.'-A, • outhern 
Railw€y0 

A.rnthoriy LouIs, 
D,Ai'ckicsrii 

91, Keels •Pedayec 1 Strc& 
Near Cd8  Street, 
Palakkerai, Trich)-1 
Retired Guard/A, outhern 
Railway. 

P. \Je nka te s an, 
646, 	s/n C.Perurnal Naidiu, 

65, Highways Cclo y, 
Subramaniepurpm.richy-2( 
Retired Driver/A p1. 
Southern Railway. 

K.i1eenakshisundarm, 
647 	S/o M.Kumeresamy 'i1loi, 

51, Annarnelei Stret; 
Erode, Retired Gurd-A, 
Southern Ri1wey 

P,1rputham, 5/. A;Peter, 

648 	47-81  Annen Illem 
Azai Nagar, 
Suranéngalani Post 
Salem-3, etired rive/ 
M. Southern Rjlw APPLICANTS 

. .Cortd. 1.- 



K. Periesamy, 
S/c E.Kolandan, 23, 
voc Street, 
Kollempalayam, 
Eride-638 002. 
Periyar District, 
Retired Guerd/, 
Southern Railway. 

V.Palanisamy, 
S/u N\Jelu Paknadi, 
10/92—C., Narijundpuran i-c 
Podariu, C.oimotcre Disif:i;t ;  
Retired Gua'd/R 
Southern Railway. 

R.Venkatachalam, 
651, /uK.Ramasamv dcyar. 

1l7—i%., (Jld Pagnur, 
Ramjee1'Jagar Post, 
Trichy_9 I Retirec 3htintur.--
river, Southerr , RJ )/. 

5 .Sosimery, 

652 	S/o G.Savariuthu, 
5/218, fvluthuktllam \iiileos, 
N.K-ttupatti Post, 
Via, RkieG Nager, 
Trichy—, RotiJ Lr..j 1' 
, Southern Railway, 

A .J .R am a na than, 

653. 	3_.P, P3chaippa Mucial Strat, 
Kumbakunarn, Thanjavur Uistriut 
Retired Guarl/A. Southern 
Railway... 

K,Abdul Wah, 
5/0 Khader ShawRouther 

654, 	32, Perlyar Street, 
ubramniapuram, 

Trichy-20, Retired hunter/ 
B. S.uthern Railway. 

S..G.palan, 
655. 	5/6 R.rinivasen, 

547 C, Railay Quarters., 
Kurhbekonarn-612 001,, 
Retired Guard, Southern 
Railway. 

S .Santiai, 
555. S/a Innasjmuthu, 

Kalkothencor, 
Pratttrkui Post, 
V ía • El a ng a ku r Ic h i, 
Trichy Diatrict, Retirad 
Fireman/B, SQutliern 
Railway. ... PPLICAtJTS. 



,jacnnathan, H 

5/u 	A.Aro kiyamp 	11/, 
Savarierkoil StreetH 
Woraiy'r Post, 
Trichy-3 	Retired 
Firem8n/, 	5uthernR8i1U1eY 

S.bdu1 Kreem S8h5J, 

S/w Sheik Ahmed9 	73'I 
1 

658.1 CentaI 8zT, Tennr 
Trichy-7 	RetirsdJ 

[J*jrcn./P' Speci1 
Sc,utflern RailU'. 

R5oufldater8jUlU, It 

 
S/a 	G,Rajamarflar 	Ne'Ju, 

251 	Generel 
Tennijr 	Pcst, 
Retired Guard/I 	3p L, 

Southern. R8I1LaV. 

.R.VsiraperUmflel, 

 Rarnasarny 	PiJi', 
28, 	KrshnapUrlr, 

idd1e 	Street, 	Tari''; 
Tcy-, ThanjavU'f 	ROEd, 

Retired Dri,ei/C, 
Suthrn Riivay. 

ivasubramaflh2fl,i 

661.. S/c 5 .Men *Lck~FM  

House 	No .20/C-1, 1! 
Pnna N'gar, 
Subrarnániapuram, 
Trichy-20, Retire' Shunte / 
B, 	Southern Rai1Uy. 

!,Pamanath2fl, 
662 0 S,'o 	K,Fert.haSarei, 

.21/3, 	Poonnaiy 	q.lbny, 1 
Oevareye Naer, 
Trichy-21, Retirti ticil 
Guard/.5p1. Southern. 
Railway0 

Stid.MahboOb A1iKhn, 
663, Sher 11i 	Ktan, A 

16/59 Fourth 5tre 9 
Renganagar. Trio y-21 
Retired Pssençje1 
'SouthernRailJCY 

S,DEkshiflamoorth', 
5/o 	K.SotnasuflCa1i1fl niaH 

Khajere2 i. 17, EB.OLThy, 
Trichy-23, fletrted Guardt. 

Southern R8i1U8 1 'IL 
... 	PPLICP'NT5 
, 



Il '-)'-. •6 

V.Krishnamurthy, 

	

665. 	C.Venugopel R.8jU, 
14, Kumaren Street, 
Melakaikandarkottai, 
Trichy—li Retired 
Guard/n, outhern Railway. 

R.Arnalariathan, 
S/n Rayeppa Asariyai', 

	

666. 	70, Krishnarnoor.thy N-ger, 
Meter F'actory Road, 
Trichy-21., Reired  
A, Southern rflUa\. 

T.K.Rajagopalen, 
S/a T.U.Krishnasamy Iyonqar, 

	

667. 	21  First Street, KlIuIuf, 
Illupur Road, Trlchy-20 
Retired Passenger Guard, 
Southern R8i1wy. 

K. Karumbairam, 

	

66, 	
/'e 5.Kuinbalingam !118t, 

46—B, R.amakrisnr1e sJager,  
Kallukuzhi, Trichv-201  

Retired Driver, 5cutherr1 
Rai1we'. 

!. "Ju • 59 6 to 668 are 
p]ic3ni.S n 0,J.79/93. 

G,Kuppusniy 

66 	IP Ccvid 	sarv, 
6/P, Ssmynathn Stt 
Melakalkandharkottai Post., 
Trichy—Il., Reired Dt'iver/ 
, Southern Ra1uey. 

T.1!.Arunachale1', 
5 /6  T.F \Jenkatshalam Pillai, 
56—Pa, Mudalier treet, 
U1.  r.yur Post, richy-3., 
Retired Guard/, 
Southern Railuc!, 

R.Krishnasamy, 
S/a P,R.amasemy yyanger, 
3, Srinivasa PL1.ai  Stree€ 
Near Satyanryia Temple, 
LIet llambalam, Msdras - 600 033 
Retired Passenge: Guard, 
Southern Reilue'. 

T.Rames&ny Neicf'er, 
72 	5/6  Thj'urne1ai aicke':, 

No.75, lirst Street, 
Vadugepetti Viliage, 
K.Sathanur, Tricr.y 3st':ic., 
RetirdFrernan, Sc.jthorn 
Railway. 

- v .  
APPLICANTS. 

Contd,. I- 
I 
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K.M.bdu1 rajeeth 
Sb 	K.Thngemecra 673 	 Mchiduer, 
8.249 9 	8.H.E.L. 	Twnshjp, 
R2niet._632 	406, 	Nrvth TIrt ct 
Distri-t, 	Retirec(  Shunter, 
Southern Railway, 

l\I.Krishnasamy, 
5/. Naray8nasarny 	flla1, 674. 	27/3; 	Sakthj 	Vinácar Sti-t, 
Crawford, 	Trichy12. 
Retired Driver/A, 	5jthir 
Railway. 

675 

675 $  

677. 

6?. 

G.Amirthalingam, 
S/c, Pl.Gana p Ei thy, 
Periyar Streot, 
KelakaIkand8rkctta4 
Trichy_Il., Reti J Driver A, 
Southern Raf1uy, 

S.ndreu, S/c •5n:j. 
Guru Illem1  3rd 5Le 
E4E.Colc,riy' Maha.jpijr a r, 
Viliupur,, Sputr 1 ro 
DIstrict,, tetitd 
Driver, SOL!tberr, iR iJi'• 

T.R'errq y 
S/ 	.Thanavelu Pçari, 
25, Sjndarani Pille T;otta , 
Edaub:i'p Ecct 4 PLLI1II', 
Trich,_12,, Retirec Shurte 
Southi REliway. 

"l.G•vnziaraju 
Sb Mutrukrjshna N1du, 
Nat her s a all 1a S al , 
Samyaar 7hoppu, Hct.se No,31, 
TriLhy._8, Retired Shunter, 
Southern Railway, 

679. 

6G0. 

rl 

A.Pibd1 Raiaman, 
s/c, G.Fbdu Kareem, 
6/8, Jalla Pakkiri Street, 
1iadurej Road, Trich!y_g, 
Retired Dr:vr/Speei 	Grad 
Southern flaluay. 

K.Ra aqopai 
Sb 2 .Kr3'-sr.nasarny 'J.iJu. 
91, SI1Co 
Edarr ala,  pat.. 	Pjthu 
Sundarn P1i81 TF,otar, 
Trichy-12, Fetited 
SoLifJer Ra.3i.way. 

APPLICANTS. 
.4Contd,/_ 
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- 	

6.'Kuppusamy Neicker, 
S/o M.Genqathara Naicker, 

	

681. 	69, Illenqao Street, 
PSnmalaipatty, Tri;hy-4.1  

Retired Shunter/B 
Southern Rilway, 

C.ndi, 5,'6 Chirnaiy3rl, 

	

612. 	N.Kuttappattu, 
Ramjee t\'agar Post, 
Ptmbedkar Nagar, Trichy-.), 
Retired Shunter, 
Southern Ratlwy, 

A.11.Skill, s/0 E..KilI, 

	

683. 	124, Crawford Colony, 
Crawford, Trichy-12., 
Retired Shunter, 
Southern Reii.isy. 

S,bdul Kareem, 
Sb Shaik. Ibrahirr, 

	

684. 	56/4, SingerethrppLi, 
Trichy-$, Retirec tunLr 
Driver/A, Soi'then Riicy. 

J.Issac, S/. ,Jseph 

	

68E. 	36, Raghavachary Street, 
Sembiath Post, Peraibur, 
Ma.dras-600 011, P.eciieci 
Driver/Spi. Sout -,er -  Rei1y. 

R .Gapelakrishnan,  
5/c S. tharishn, 2 
Sethurma Pjllaj o1ony, 
T:richy_20, RetireD Shunter, 
Southern Railway. 

N. Jayaram an, 

	

607. 	S/c, N.K.L.Naresa Ayyar, 
9!-D, Narasimma Athery Colons', 
Nanjikottal Road. hanjavur -' 
613 001,, Retired Pass. CLerd, 
Southern Railway. 

R,Joseph,S/o D.I,BflL' 

	

688. 	Chettiar, $_., Vecan.yagum 
Cnetty Street, Uth Line, 
Nagapettine-611 OCI, 
Retired Driver/k Spi. 
Scuthein Rai1way.  

S.D.Raj, 
S/u KC.Sadye L'cialie:, 
321, 'Jendiyar Colony, 
Thilisi Ndya, \Jelar RaLI 

Thanjavu, Retirari usrd/, 
V5outhern Railway. 

12 

/ 

.. APPLICANTS. 

. .Contd./- 
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i.Veleyutham, 
Sb R..nnamalai, 

690, 	12/VI 2364, Pookkalia 
Vastha NeuStraet,I 
Thanja';ur - 613 00 , 
Retired Drjver/F 
Southern Railway. 

R.Murugaiyan, 
Sbo Remasarny Koner, 

691 	en1n Nager, 	 H 
Udayamarthnndapura 13 c.-3L., 
- 	614 706, 	hruc!i rcJo 1-1  

	

. 	., 
Taluk, Retired Lu d/12. 
Southern Railway. 

R.Gopblekrjshfl3fl, 
5/u K.Ramanuja Nad'j, 

692, 	Plot No.19, breha Pitdii.Hfrr 
f'iagar, Via, Siej1 Nar 
Thar'ijavur -  1,, R11'e 
Driver/A, Southern  

P.Srinivasan, 

	

653, 	S/o Pschaiyapa Mu 1 eiiyr, 
112, R/4 9  i1udiiy 	't• 
Mudajjjr Chthtreji, 
Trichy-1, Retired (uard/, 
Southern Railway, 

G.Keiyanasundeam, 

	

694. 	s/o i"I,Gcv1ndgr1drri ri1i.:, 
Mnoppat-iar Street, 

rnmffl1petei, 'tJedicp:nn 7r: 
Pj 4 .- 613 2fl5, Thaçjavur 
District, Retired tpard/P 
Southern Railway. H 

K.Senniyasi, 

	

65. 	S/o Keseva Padayecl 1, 
18, Kamper Street, 
Senthaneerpurarn, T1 i.chy— 
Retired Driver/C, 
Southern Railway. 

K. Sankara narayenan, 
S/o V.Lngenathan, 
C,99/ 	North East Extensidin, 
7th Cross, rhillzd iNagar, 
Trichy-1 8, 9.etired 
Scuthern Railway, 

S,Periyasarny, Sb Saflgili, 

697 	Dncr No.59/9, Mudallyar 
Chetram, Muneeiar n <oil 
Street, Tiichy-.1.., etirudlh  

APPLICANTS Drir, Southern 1Ri1uy. 	 ..  



r 

. 	f7 	
• 

.K. 

6B. ..
Nendagopel,' 

S/o 	.Krishr.asamy, 
Brindaven Street, 

Indira Nagar, 	LIC Colony, 
• Trichy-21.., 	Driver/.Sp1, 

Retired, 	Southern Railway, 

I.R.Balesubrameni.an, 

699. 
• S/o Rathinam, 	IGC, 

Nortf- . Street, 
Tiruvalyaru 	613 204 

. Retired Drver/P 
Southern Railjy, 

S, Masth an, 

70 S/c R. -Bebu Sah.ib, 
• Retired 	Passenger r)r1er, 

Southern Railway, 
• Netka Street, 	Ternijr, 

Trichy—i7, 

P • Go ur isu pd ar am 

r S.Periasamy,. 106-4. 
': Ilanickaprem NaduStreet, 
• Melapuour, Tr1nr1y-1. 

Retired Guard/A, 
• Southern Railway. 

TRamachran, ... 
702 Il.ihangavelu, 	5,• 

'. BherathvDesn Street; 
Kilperumpakern, 	............ 
'iiilupuram— 605 602,- 
Retired Driver/B, r Southern Railway. 

- 

703• . S/è.Peckri:Thev6r, 
2/257,'Telukoffjce R03d, 
thiruthureipoondi 614 7131  

Retired Driver/h, 
- puthern:Rei1uy. 

Y.Arümugem,S/o-vaiyapurj, 

704.. 
Pelaniyndavar Koil Street, 
Ihinkolethut', 	Trichy -District, 
Retired shunter, Southern 

Railway. 

M,Naz 	Ahame, 
• 

705. 
S/OAbd1 Gafor 	ahib,- 
137—A, 	Eund OffIce, 
Thennur, Trlchy-17, 
Retired Driver/Spi,, 
.SouthErr,  Railway. 

.... . 

.•. APPLICANTS 



-..,. 

U. Velu, 

irethiyur, IniyenuRuad9  
S/c Vaiyapuri, 

House No.33, Trich-9, 
Retired Shunter, 
SouthernReiluay. 

S.[ierimuthu, 

707 	S/u M.Singare Pai'achi, 
211/ç,'Rai1tiay Coiny 
l<ellukuzhi, Trich2O, 
Retired Shunter,  
Southern Rai1uey, H 

P,Mamundy, 	 H 
708 	S/o Palaniyandi, 4..A, 

Mudukkupatti, 
kidukottai Rpd, I 
Trichy-20, R3tiredShun;er 
Scuthern Raiiusy0 

Llnnasimuthu, 
5/c, S.Thnmas, 13, 

709. 	Wes+ fi riyana tha d:..arI,  
Dindigul, Retjrec'htryet; 
Southern Rsi1wey.  

,Se"srirnijthi., 
710, 	/oru1spp2n, 9/5, 

NM.C1ny 6th !ros, 
Trichy-20, •RetirehLjr,tn 
Southern Ri1uay. 

P iluthusamy, 
711 	S/o 9Jhan9-.ik--'Vq-x6p.r, 

&B.S.Co1ny, Puridkhtei 
Red, Trichy-20, •iptired 
Shunter,..Southern, ai1way 

-S 0 Pal8niyendi, 
712 	5/0 Sataiyan, 31/3, 

Palahiysndaver KoI StrEe , 
Innemkolathur, Trchy [Us riot, 
Retired Shunter, outherr 

Iei1uay1 

K.t1,rumugharn, 
713. 	S/c Kuthiane1iaF31ay.n i 

4/93, •Pa1aniyendeJer K011 
Street, Innemko1eihur, 
Trichy, Retired SHI!nt.et, 
Southern RaiiwEiy.H ii 

S0Kandaarn' 	H 
714 	r-5/çj SUbbarja e vnrir, 

Kedechne11ui Posi, 
42, Est Thottipeayarn, 
Erode-6, 2-Retired hunting1  
Driver; So

11.  
uthern Rei1wey.. APPLICANTS 

Contd./-. 



S .Jos. 669 to 718 ej'e 
epp!lcente in 09 ., 80/93 

'S89., 

V.Thi?3n 
S/a Ven1<'te•chlern. 
136, R.I1.S.Colony, 
NnjeekOtt?i Rod, 
Trichy - 6, Retired Drivr/ 
l.Speciel, Southern Riluy. 

sG.Ruse, 5/0 Smuel Rouso, 
35, Kenedi Street, 
Subremeniepurem, 
Trichy - 09Retired Shunter, 
Southern Riluey. 

R.V.Ponniyen, 
5!Q R.',Jedjjeltj, 14—E, 
Seint It1tony'3 Lhirch Lr'r, 
Neqepettinem 61 001 
Retired Driver/n, 
Southern R.ilwey. 

N.Rejemenickdm, 
5/0 Nereyenesmy Pulp 1, 
18, Netheji Street, 
Ksmr r?jPpIJrFm, 
Rejekilpekkern Pt, 
1idres - 600 073 
RotiredDrlver, 
Sotithern R51wy, 

By AcvccPte Shr.-j K.S'jbb Rn, t!1 0d.,Noc. 	95 to 403/91, 
57/90,416/90, 320/92, 290/92 and 377/92, 

By 1dvocrte Shri R.Bhrskrpn it, IJ.4-.Nos. 44/93 to 16/93 0  

By iAuvacpte Shri .hi;-1 'i1ii in 0J.No. 77/93 & 78/93, 

By 1dvucete Shri Vi 	 ir 'J.i.No, 79/93 & 80/93 

Versu6 

1. 	Cheirrnen, 
Re ilwy Boerd, 
R ril Oheven, 
Net,, DelhI. 

2, 	The Uniot, of Indip 
represented by thn 
Secretry, 
rlinistry of RFilueys, 
Ril Bhvef,, 
New Delhi. 

Respondent - 1 in 0.I.Nos. 
395 to 403/91, 79/93 & 80/93 

- 2 in O.S.NQS. 57/90, 
41 6/U,320/92,298/92,371/92 ehd 
44 .to 76/93. 

Fiesohdeht - I in O.P.Nots  57/90, 
41 /90,320/92,.298/92,377/92 end 
44 to 76/93 
endRespondent - 4 in 
395 to 403/91. 

Respondents, 

Contd,/— 
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3. 	Union of Indie 
through the Goner 
Maneqer,Southern Re 

]
lweys, 

Perk own, Mdres-3 

Respondent - 1 in 0J.cs 
77/93 pnd 78/93 
Respondent - 2 in 0.t.Nos. 
395 to 403/91,79/93 & 80/93. 
Respondent .- 3 in OJ-.Nos. 
57/0,41 6/90,320/92,298/92, 
377/92 end 44/93 to 76/93. 

4. 	The Chief Personnel Oflicer1 Rcspondent - 2 in 0J.Nos. 

Southern Reilucy, 	 .77/93 and 78/93 
Perk Town, Iledres - 3 

Divisionel Reilwey 
Meneger,oLthern ReLluey.-
Mys ore. 

6. 	Senior Djvlsjonel 
.ersonnel 0?f'icer, 
.o'jtnern Reilwey, 
Pelght 

The 5Divisionel Personr1 
Officër,Southern P1u;ny, 
Medurci Division, 
Medurci, 	

S 

The Djvisjonel 
Superintendent, 

Southern Reilwey, 
Division'] 0ff.ce,Pe1ght. 

The Oivisionl ReiLey 
i'e na ye i, 

Southern Reilucy , 
Bengelore. 	 S  

Pesrcdent - 3 in 0.t.'Nos. 
3E t 103/91.. 
Rric,dent - 4 in Oj-.Nos. 
7/9,41 6/909 320/92 9 298/92 

377/92 

Respo'ar'nt - 3 in 0j..No.77/93 

kSE'Dflflt - 3 in 0J.No. 78/93 

punoent - 4 in 0..Nos. 
44y. to 76/93 - 

Rsordent - 5 in 0J.Nos. 
320/2,298/92 and 377/92. 

.,.... Respondents. 

(By Pdvocote ShriI.R.D.Ke ent for Shri i.N.Venugope1n 
Goude, Reliwey docte f(r respondents in all the 
applications). 

V 
s.. Contd/.. 
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, (PDER OF THE FUlL UNCH 

Shri Justice V.S. Malimath, (thairuan: 

These cases have been plated before the Full Bench as per 
S 	

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5 [4] (d) of the 

drninistrative Tribunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and clubbing than with the 

S 	
cases of the Banga lore Bench. The reason for the reference is 

the conflicting views taken by differen t benches, one viecz having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4 • 1990 and a contrary view taken by the Princj- 

pal Bench and the Ahuedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff.' 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the respondents. 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

ount for computing retirement benefits to those who have retired 

before 1.4 • 1979 and not exceeding 55% of the running allowance. 

for those retiring after 1.4.1979.  To appreciate the rival con- 

tentions it is necessary to advert to the relevant provisions 

governing the applicants conditior of service in regard to pension 

and other retirement benefits. 



2- 

3. 	In pursuance of the reco rndations of the Third Pay Carni- 

ssion the pay sca et of the employees of the Indian Railways 

including those of the runni g staff were revised with effect 

from 	1 .1 .1973 	by 	ti e 	rules called 	tj iway Servants Revision 

of 	Pay Rules, 	1973 [hereina ter referred to as the 	'Revision 

of 	Pay Scale Rules t ) made b the President in exercise of the 

powers conferred by ie provis to Article 309 of the Constitution 

of India. 	It is en ugh to state that there was 	considerable 

increase in the substlantive PE  y of all the meriters of the running 

staff. 	So far as the grant Ld quantum of pension is concerned 

the 	same 	is 	regula ed by s -ftutory provisions made under the 

proviso' to Article 309 of t e Constitution. 	Pension and other 

retirement benefits depend u )n the average emoluments that the 

retiring employee was drawin before his retirement. 	Statutory 

rules 	govern 	'xx 	d terrninatin of average emolument for grant 

of pension and other retireme t benefits. 	The relevant statutory 

rules that were in force n the revision of pay scale rules 

came into force on 1,1.1973 ai pe extracted as follows: 

1-2544. 	[C.S.R. 	486 - BuolWnents and Average 	luments: 	The 

term 	II0jjj5U used 	in 
J 
these Rules, 	means 	the emoluments 

I's which the Officer  receiving inuediately before his retirement 

and includes:- 

Pay other than that rawn in tenure post; 

Personal ilowance, which 	is granted 	[U 	in lieu of 

loss of substantiv pay 	inilrespect of a permanent post other 
than a tenure post or 	[iij with the specific sanction of the 
Government of India, for any ther personal considerations. 

Note: 	Personal pay granted Ln lieu of 	loss of sultantive pay 
in respect of a Pirmanent rpst other than a tenure post shall 
be treated as persceial allow ice for the purpose of this article. 
Personal pay ' grant on any,  other personal, considerations shall 
not be treated as personal allowance unless othFwise 'directed 

by the President. 
/ 
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[c] fees or corrmission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"fltouirents" means the average earnings for the last six months 
of service; 

Id) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
371], and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro ternpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office texrporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty] allowances; 

duty allowances [special pay]; and 

[g][i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f J above. 

[ii] For the purpose of gratuity and/or death-cum-retirernent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [fJ above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Eioluments" means: 

[a] the aTiohnents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the teriporary appointments, as the case may be, or 

[b] the emoluments which would have been taken into account 
under this Rule had he reraained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959,   the term "emoluments" means 
the emoluments which the officer was receiving immediately before 
his retirement and includes:- 

substantive pay in respect of a permanent post, other 
than a tenure post, held in a substantive capacity; 

personal allowance which is granted in lieu of loss 
of substantive pay in respect of a permanent post, 
other than a tenure post; 

special pay attached to a post other than a tenure 
when the special pay has been sanctioned perma-

nently and the post is a held in a substantive capacity; 
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[d]ii IFor the urpose 	calculation of avi 	emoluments: 
With effect from istf Septent , 1962, save as 	se provided 
in Rule 2544-B [C.S.F. 486-B] ne-half of: 

the difference between the total emoluments referred to 
in items [a), []b] and [] above and the pay actually drawn 
in higher off Ic ating or temporary appointments; 

Special pay oth4r than tht referred to in clause [c] above. 

pay drawn in texiporary orofficiating appointments; 

personal 	allowaice other than that 	referred to in clause 
[b] above; 

V. 	the difference between Ui substantive pay and the pay actu- 
ally 	drawn in higher b nure appointment[s], 	whether 	held 
in substantive or of fici tting capacity, provided that ser- 
vice 	in •the 	t nure app intment[s], 	dces 	not 	qualify 	for 
the grant of a special ad itional pension. 

[2) For the prposef emolunj nts for [ordinary] gratuity and/or 
death-cum-retirement ratuity. The difference tetween the average 
emolunents 	in respecft of 	ite [a] 	to 	[d)[1 I 	above calculated 
upon the last one ye4ir of service and the last substantive emolu- 
ments as per items [a]] to Ic) dbove. 

[e] [1] For the pui*se of 	lcu1ation of average emoluments: 
The actual amount of the runni ig allowance drawn during the month 
limited to a imaxirmmi of 75% of other emoluments reckoned in terRE 
of [a] to [c) and (d)(1) above 

[2] For the purpose of erroluir nts of (ordinary) gratuity/death--
cum-retirement gratul jj- The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting Bervice lImited to 75% of the monthly average 
of other emolumentseckoned •n terms of (a) to [C] and [d][2) 
above drawn during th same peilod. 

Note[1]: if imediatelty before his retirement or death, an officer 
has been absent frorn duty on Leave with allowance CE his emolu-
ments for the purpoe of ca1culating ordinary gratuity and or 
death-cum--retirernent gratuity jshould be taken at what they would 
have been had he not been absert from duty. 

Provided that the arnounti of gratuity is not increased on 
accaint of increase un pay not actually drawn and that benefit 
of higher officiating or temprary pay is given only if it is 
certified that he would have c*tinued to hold the higher of ficia-
ting or temporary apiintment l4it for his proceeding on leave. 

re a t Note 	[2): 	In case w1ye 
after completing thr ars' 
to a permanent post any time 
service the eniolumenjs drawn 
ea' service durinc the per 
post shall be treate J as if 
substantive capacity. 

orary officer who quits service 
arvice is appointed substantively 
iring the last three years of his 
y him after completion of three 
he was not holding a permanent 

awn in a permanent post held in 
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2544-B [C.S.R. 486-B].[1]:  If an officer holding a permanent 
post in substantive capacity:- 

officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period }:eyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay"  as defined in Rule 2003[ 211, which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity /tath-cuii-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary] /Cra-
tuity tath-cum-retirement gratuity will also include the monthly 
average of running allowance drawn during the 365 days of running 
duty immediately preceding the date of quitting service limited 
to 75% of the emoluments as defined above. For the purpose of 
calculation of average emoluments the actual amount of the running 
allowance drawn during the month limited to a maxirrum of 75% 
of other emoluments as defined above shall also be taken into 
account. 

Note[1]: If a Railway servant, irtmediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 

31 
I 



wances [including leave preparat ry to retirement] or on foreign 
service or having been suspended ut reinstated without forfeiture 
of qualifying service, his emo urnents should be taken at what 
they would have been 1iad he no been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc-
ount of increase in Fay, not actually drawn and that benefit 
of higir officiating or temporary pay is given only if it is 
certified that he would have coninued to hold the higher off icia-
ting or temporary appoi tment bu 

I 
for his proceeding on leave. 

[2] Pay drawn in tenure apointinents will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the components that 

constitutes average enplunents is the actual arrount of running 

allowance drawn by the Railways servant during the nonth, limited 

to a maximum of 	75% cf the otYer emoluments reckoned in terms 
sub-clauses 

of / [a] 	to 	[fJ 	of 	the said rul s. 	The expression 	'emoluments' 

used in the rules incl.ides pay imd some other allowances. 	When 

the revision of pay scale rulcs were promulgated and brought 

into force with effect I rom 1 .1 .1 73 in the light of the recoirrnen- 

dations of the Third Pay Corrrniss on ,no steps 	ere simultaneously 

taken to amend the sta utory ru es regulating grant of pension. 

Persons 	retiring after 1.1.1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim cc utation of their pension taking 

into account the revis pay ani the actual amount of running 

allowance drawn during 
previ 

the /morith 
us 
limited to a maximum of 75% 

of 	the enoluments whicri includel the enhanced revised pay. On 

21.1.1974 	the 	Railway Board by their 	letter No. 	PC 	111/73/1RA 

directed as follows: 

"The question of 
various allowance con 
Pay Scales under Rail 
under consideration of 
on, the Board have deci 

ision of rules for the regulation of 
nt upn the introduction of Revised 
Servics [Revised Pay] Rules, 1973 is 
Board. j Pending final decision, there-

as undr: - 
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[i) Treatment of Runn 
	

Allowance for various purposes in case 
of Runninq Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[iiJ Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 

	

be allowed to be paid at the existing hourly rates laid 	- 
do,m for each category based on their Authorised Pay Scales. 

2. 	The payments as aiDve will be provisional subject to adjust- 
rnent on the basis of final orders.t' 

It is clear from this order that pending decision to revise the 

rules regulating grant of pensior the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. ThUS the limit of 75% 

prescribed by Rule 2544[g]{i] was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1.1.1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

tory prescription regulating canputation of emoluments and average 

emoluments contained in Rule 2544 for the purpose of grant of 

retirement benefits. Any decision to modify the same wDuld have 

effect only when the relevant statutory rules are amended in 

accordance with law. But what the Railway Board did was to 

attempt to modify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows: 



'The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes ansequent upon 
the 	introduction of revised piy scales under Railway Services 
[Revised Pay) Rules, 1973 has been under consideration of this 
Ministry. 	It has now been de4ided that the existing rules in 
this respect may be rfiodified as follows in the case of Running 
staff drawincj pay in rvised pay scales: 

Pay for the pirpDses of çasses and Pros shall be pay plus 
40% of pay. 

Pay 	for 	the 	puxfpose of keave 	salary, 	Medical attendance 
and treatment, Edjcational Assistance and retirement benefits 
shall be pay plus actual nount of running allowance drawn 
subject to a maxinixn of 45 of pay. 

Pay for the purse of fbation of pay in stationary posts, 
Compensatory [Cijty] Allo4ance, House Rent Allowance and 
rent for ailway uarers s11all  be pay plus 30% of pay. 

2. 	These orders take effect from 1.4.1976. 

3. The payments alrady allo4ed  on provisional basis in terms 
of 	para 2 of Railway 1  Ministxy's letter No. PC 111/73/RA dated 
21.1.1974 for the pedod frcxn 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The abeve has the sanction 

Hindi version of this lett 

The limit of 750-, of the actual 

in the preceding month for thE 

ments for quantifying pension 

statutory rules prescrbing the 

not amended. 

)f the President. 

will follows" 

amount of runninq allcance drawn 

purpose of computation of errolu-

as reduced from 75% to 45%. The 

limit of 75% were, however 

4. But as the authjDrities 

Railway Board's order dated 22..1976 in preference to the statu-

tory rules Shri Day Dut Sharma and other aggrieved persons chall-

enged the Railway Boaxfd' S order hated 22.3.1976 in the High Court 

of Beihi in C.W.P. NoL91 5/78. Consequent upon the 

rative 4ibunal with effect from 1 .11 .1985 

the said case stocx 	f 
	

to the Principal Bench of the 

tened to give effect to the 

of the osntral 

C. 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all retirement benafits in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21 .1 .1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a prooer consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until rrodified in accordance with law. 

We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. it could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakulani Bench of the Tribunal in O.A. 

No.K-269/88 for a direction to grant them pension by adding runn-

ing allowance unto a naxinium of 750-6 of their pay f or computation 

of their pension in accordance with the judgment of the Principal 

Bench in T No.410/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 

C. 



of the papier conferr by Artcl 309 of the (nstitution. By 

the said anridment sjid rule [i) and g[ii] of Rule 2544 were 

arrnded firstly with effect from 1.1.1973 reducing the limit 

of running allowance for the pirpose of calculating the average 

erroluments from 75% ta 45%. Cn the sane day, a further amerdirient 

was made with effect fran 1.4 1979 increasing the maximum from 

45% to 55%. 1hereas e firstanendment was given retrospective 

effect fran 1 .1 .1 973 the second amerdment was given retrospective 

effect fran 1 • 4,1 979. For the sake of convenience we shall 

extract the amendments as follci : 

"Subject: Amendment to Indian RaLliay Establishment Code- 
Volume1I& II. 

~- 

In exercise of te piers 
309 of the constitutin of md 
direct that Rule 130 , 1309, 
Establishment Code, Vore i a i 
respectively] he amened as 
rb.428, 429 & 430 R.I and 40 
'B', C' and 'D'. 

The amendment willi be effeol 

This issues with he conci. 
of the Ministry of Rai1iays. 

Hiridi version is attached. 

DA:As abDve 

No.E[P&A1II-8G/p5-1 5 

)nf erred by proviso to Article 
the President is pleased to 

2 and 2544 of Indian Railway 
First reprint and Fifth reprint 
the Zvance Correction Slips 
.11 enclosed as Annexures 'A'. 

from 1.1,1973. 

e of the Finance Directorate 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

Railway Board. 

New Delhi, dated 17.12.1987" 

"ANNEXURE 'D' 

iLJP N0.405 R.II 

RULE 2544 

w 
Sub-rule g(i) and fiiJ may 	substituted by the follaing: 
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gEl) 	'!For the purpose of calculation of average eiTolurrents:- 
actual anunt of running allowance drawn by the railway 
servant during the nonth limited to a maxinum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'!For the purpose of gratuity arid/or death-cum-retirement 
gratuity: the rraithly average of running allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as airended by letter of even number dated 
23.6.19761. 

EXPLANATIc: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been iTodified through administrative 
instructions issiEd with the President 's approval effective frcEn 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay reciruiiended by the Third Central 
Pay Cbranission. The purpose of this aiiendrrent is to give stath-
tory force to the administrative instructions with effect from 
the sane date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.VEI'JKATESAN] 
Director, Establishment [P&A) 

- 	Railway Board." 

"Subject: Amendnent to Indian Railway Establishment Code-Vol.i&ii. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be arrrided as in the Advaire Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

The aneridnent will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K. VKATESANJ 
Director, Establishment [P&R) 

DA:As above 	 Railway Ijard. 

No.E[P&A]II-86/RS/1 5 	 New Delhi, dated 17.12.87" 
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'NEXURE 'D' 

LTP N04fl7 TLTT 

RULE 2544 

SUb-Rule g[i] aid g[ii] ray be substituted by the following: 

g[i} 	"'or the urpose of calculation of average errcluments:- 
55 of bsic average pay, in the revised scales of 
pay, drawn during the period;" 

g[ ii] 	uFor the p rpose of atthty and/or death-cum-retjrernent 
gratuity: 55 of asic average pay, in the revised 
scales of pay, drawr durinq the period.: 

AUTHOTITY: Ministry d Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.19F.11  

E?UNATION: 

The Rule 2544 of Indian Railway Establishment QxIe, Volume 
II [5th reprint] has been medi iied through administrative instruc- 
tions issued with 	esident'c. approval effective from 1.4.1979. 
These instructions w re neces itated by the Goverri-rents decision 
on the recanie;-idatirns of 'R nning Allo,nc Gumrnittee [1980)'. 
The purpose of this amendment is to give statutory force to the 
administrative insti ictioris with effect fro:a the same date on 
which the instructio is were i sued. It is certified that retros-
pective effect give to the e rules will not: adversely affect 
any nployee, to 	these ru es apply. 

Sd/- [ K. T TDSAM 
Director, Lstablishment [P&A1 

Railway Board." 

The amerdrient to 	statu 	rules havinq been effected during 

the pendency of the QA the applicants amended their application 

on 20.9.1989 challe4ging the ~ two amendments 	in so far as they 

were given retrospecive effect from 1.1.1973 and 1.4.1979 respec- 

tively. 	Their princpal cont:etion was that they, as pensioners, 

have 	acired veste rights to receive 	pension in acrdance 

with the rules in 	on tiie dates on which they retired and 

that those rights of 	s caflnot be taken away by the subsequent 

amendments made to 	on 15.12.1988 by giving retrospective 

effect to the same. This 

unreasonable and arbtrary 

the Constitution of Lridia. 

ing to them is unjust, manifestly 

thus violative of Article 14 of 
I 

Ernaku1aji Bench corisistinm of 
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Vice Chairman S .P. Mukerj i and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1 988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a 	consequential direction to the respondents to grant or ref ix 

pension and other retire.ment berf its to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a maximum of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the &nakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order trade on 25.7.1 990. 

Shri C.L. Iallick and others in O.A. No.1572/8e and connected 

applications challenged the Railway Board's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21 .1 .1974. That application was opposed by the res-

pondents therein viz., Union of India represented through the 

Chairman, Railway Board an the General Manager, Northern Railway. 

It is surprising that these respondents did not bring to the 

notice of the Principal Bench that the validity of the amendment 
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to Rule 2544 was ch11enged lefore the Ernakulam Bench and that 

a decision has been iendered o 20.4.1990 striking down the amend- 

ment to the extent hey gave cetrospective effect. 	On the date 

on which the apalicnts pres nted their applications before the 

Principal Bench, 	the Ernakulcun Bench had not yet rendered its 

decision. 	But 	the Erna-kularr Bench had rendered its 	decision 

long before the Principal Bench decided thE 	CaSeS on 23.10.1991. 

The applicants were obviously riware of the decision. 	That may 

be the reason tar th ir not br nging the decision of the 	iakulam 

Bench to tee natice of the Principal Bench. 	But the conduct 

of the respondents Ls 	mcxc able as the Union of India was a 

party to the procee ings before the Ernakularn Bench. 	Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakularn 	Bench 	whein the 	O.A. No.1 572 /88 	and 	other connected 

cases were heard and disposed of on 23.10.1991. 	All these appli- 

cations were 	iLLisSd repel.i ng the challenge to the amendment 

to the rules. 	The Princi3ml 1ench took the view that the vested 

rights 	of 	tb: 	pensi ners were not affected by the amendment of 

the rules on the grOund that the total amount of pans ion and 

retirement benefits they wou:L have received before the amendment 

we not reduceL by the amndhd rules. 	Following this decision 

of 	the 	Princinal Belich aupli tions 	No351 	to 	423/88 	filed by 

similarly situated _rsons be re the Abmedabed Bench were dis- 

f missed on 	28.2.1992. It is rprisincj that the Union of India 

which was one of the respandents before the Abmedabad Bench did 

not bring to the noice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/ 8 to which it was a party. 
1 
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It is for the first time after all these cases were referred 

to th Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulani Bench in 

512 No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also infornl2d us that the Special Leave Petition and the 

aplication for stay are pending and that the Supreme Court has 

not gr3nted any interim order staying the operation of the order 

of the ErrJu1ain Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this betch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncement of the Supreme Court 

where they had challcmq 	the decision of the Ernakularri Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. AMB7\LZ\..L MNIRAJ PATDL AND (Yfl-IEPS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar metters 

were pending there. It is in these circumstances that the Supreme 

Court observed that the course adopted by the High Court was 

not correct and that if the High Court thought that the point 

raised by the apllants was the same as was pending in the Sup-

reime Court it ought to have stayed the hearing of the writ peti- 

tions until the Supreme Court disoosed of the other matters. 
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These observations, 	It is obv,  ous, 	were 	made having regard 

to the context and Le cir tances of the case. 	What binds 

the Tribunal under Airticle 141 of the Constitution of India is 

the principle of law laid dowr by the Supreme Court. 	It is not 

possible to understan the dcci ion of the Supreme Court as laying 

down the principle tht if an appeal  is pending before the Sup- 

reme Court in which thl e validi4  of a particular statutory provi- 

sion is challenged, tFat the Hi h Courts where the same provisions 

are challenged in oter cases, should defer consideration until 

the 	Supreme Court tenders th decision. 	The 	question whether 

the hearing of the ôse before the High Court should be stayed 

awaiting the decision of the SqDreme Court depends upon the facts 

and circumstances of each cas. in the present butch of cases 

we are ooncerried witi1 the ye!' able riqhts of the applicants who 

have retired between j1976 and 198. 	These 	cases relate to re- 

tirement benefits andt  
any delav in disposal of these cases would 

cause great hardship 4nd prej ud cc to the old and retired pension- 

ers. 	The SLP is pen4ng befor the Supreme Court fran 24.7.1990 

and the operation oft  
the ord r of the Ernakulam Bench has not 

been staved. 	Even th the ap licants harem 	have not been given 

the 	benefit of 	the ecision of the 	nakulam Bench in regard 

to co.utation of Uiir  retir nent benefits. 	Having regard to 

all these circumstanes we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Surema Court. 

11. On behalf of U 

dispose of these cas 

Berh which has str 

extent retrosDect ive 

of the applicants. 

is maintained that 

apolican s it is contended that we should 
Llie 

in the ight of the decision of/ Ernakulani 

k down he amenient to Rule 2544 to the 

ffect ha3 been given affecting the rights 

)n behalf of the respondentsç however, it 

Le Principal Bench and the Abmedabud Bench 



-107- 

having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits tne decision 

of Ernakularu Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Atiniedabad 

Bencu decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bencn is bound by judicial discipline to follow the earlier 

decision of anottier Bench viue: AIR 1989 SC 1933 UNIOh OF IhDIA 

Ai'n) AAOThER v. RAGHUBIR SlnGii AiiD OTHERS wherein it is observea: 

are of tne opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by tne Full Court or a 
Constitution bench of the Court." 

If only the respondents had fairly placed tne decision of the 

Ernakulam Bench before tne Principal Bench and the Ahiuedaba 

Bench, those benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the ErnaKulaiIi bench which had the competence 

to do so. The respondents are now trying to take advantage 

of tne failure on their part of performing their duty of placing 

the decision of tue Ernakulai Bench when similar cases came 

up for consideration before tue Principal Bench and Ah1edabad 

bencn. If the respondents had acted fairly and diligently, 

conflict of decisions would have been avoided. 

vie shall now examine tne contention of the respondents 

tnat tne orders of the Principal Bench and the Ahmedabad Bench 

that 
have the etfect of declaring/tue impugned arnenunient to tue Rules 

r to the extent that they give retrospective effect are valid. 



At the outset we would like to s y 	that 	the applications filed 

by 	the 	aggrieved 	parties Fving be n 	dismissed 	by 	the 	Principal 

Bench and the Ahmedabad 3ench, those 	orders can:riot 	be 	under- 

stood 	as 	declaring 	that the 	ifflpl.8ned provisions 	of 	the 	rules 

are 	valid. 	The 	decisioi of 	the Ernakulam 	Bench 	wnich 	struck 

down the amendment to the rules in so far as they gave retrospec- 

tive 	effect 	is 	not 	an 	o Ocr 	in 	p rsonem. 	The 	Ernakulam 	Bench 

has held that under the roviso 	LL article 309 of 	the Constitu- 

tion the President has p wer to pr niulgate rules witn retrospec- 

tive 	effect. 	It, 	howev r, 	struc down 	the 	amendment 	of 	the 

rules to We extent they gave retr spective effect on the ground 

that it is arbitrary and riolative f Article 14 of tne Constitu- 

tiori 	to 	deprive 	the 	pen ioners 	ol the 	rights 	whicu 	vested 	in 

tnem as on the dates on which they retired ,by aniend:Lng the rules 

subsequently 	with retrospective ef ect. 	As 	the 	impugned 	provi- 

sions were struck down as violativc of Article 14 of the Consti- 

tution 	the 	legal 	effect is 	that the 	impugned 	amendments 	were 

void aLi initio vide DEEP BAND v. S ATE OF UTfir PRADESh reported 

in AIR 1959 SC 648. 	Once a compeL nt court declares a statutory 

provision as void 	as 	off riding 	tne fundamental rignts conferred 

by 	article 	14 	of 	the 	C nstitut:Ln that 	decision 	binds 	every 

one and 	not merely 	the 	p rties 	to the 	procee6in8s. 	Tne 	effect 

of 	the 	decision 	of 	the rnakulam 3ench 	is 	that 	the 	anienifinents 

giving retrospective effect was not in existence from its incep- 

tion. 	In 	Black's 	1iw 	Wctionary, 5th 	Edition, 	it 	is 	stated 

that Judgment in Rem is:- 

'An 	adjunication 	proiounced u on 	the status of 	some parti- 
cular 	thing or subje t 	matter, by a 	tribunal having compe- 
tent authority. 

in 	!ialsuury's 	Law 	of 	Eng and, 	4th Edition, 	Vol.10 	the 	meaning 

of 'Judgment in Rem" is gi en at pa a 1522 as below:- 

1522. 	Meaning of ''Judgment in rem". 	A 	judgment 	in re1n 
may 	be 	defined 	as he 	juEgiu nt 

	0
f 	a 	Court 	of kompetenL 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the 	decision 	of 	the 	Ernakulani Bencn declares the 	status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahniedabad Bencn disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

L)een declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downthe statutory provision whicn has 

already neen struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dishuissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reverseu 

by way of review or on appeal to the higher court. Tne only 

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to renuer it intra vires. The Supreme Court has 

held in A1R 1989 SC 1933 UNION OF INDIA v. RAGijUrI R SINGH AND 

OTaERS - 

"where a statute is declared invalid in India it cannot 
be reinstated unless constitutional sanction is obtained 
tnerefor by a constitutional amendment or an appropriately 
modified version of the statute is enacted which accords 
with constitutional prescription". 

It cannot and is not disputed that the Ernakulain Bench of the 

Tribunal was competent to declare the iinpugneu statutory provi-

sion void as offending  Article 14 of the Constitution. Tne 

,stdtuLory provisions aeclared void have not been shown to have 
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been resurrected either by an ap ropriate amendment to the Cons- 

titution or 	by 	suitabl modification of the statutory provision 

to bring it within the onstituti nal prescription. 	The applica- 

tion 	for 	review chalie ging the decision of the Ernakulam Bench 

has 	been 	dismissed. Though 	an appeal 	has 	been 	filed 	against 

the 	decision 	of 	the E nakulain ench 	to 	the 	Supreme 	Court 	no 

decision 	has as 	yet 	be n rendered by 	it 	reversing the decision 

of 	the 	Ernakulam Bench, it 	is admitted 	that 	the 	Supreme 	Court 

has not so far stayed the operat on of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench 	and 	tlie 	AhinedaL)a Bench do not 	have 	the legal effect of 

resurrecting 	the 	inipugi ed 	statu ory 	provisions 	which nave 	been 

already 	declared 	void y 	the ea her 	decision of 	the Ernakulam 

Bench. 	In the light of our abovc findings it follows that there 

is only one 	decision which hold the 	field 	viz., 	that of Erna- 

kulam Bench which has eclared the 

~he 

impugned provisions as void. 

As 	the 	decisions 	of Princ pal 	Bench 	and 	Anmedabad 	Bench 

do 	not 	have 	the 	effe t 	of 	de laring 	the 	impugned 	provisions 

as 	valid, 	it 	follows that 	there are 	no 	conflicting 	decisions 

requiring resolution of the conf ict. 

15. 	Assuming that there a e two inconsistent decisions, 

we shall examine as to hich decision can be regarded as a prece-

dent binding in subseq ent case . It is obvious that the Prin-

cipal Bench and the Ahm dabad Beich have rendered their decisions 

witnout noticing the arlier d cision of the Ernakulam Bench. 

In sucn a situation it is well settled that the later decision 

rendered in ignorance of the ear icr decision has to be regarded 

as per incuriani and n t binding on the court in a susbsequent 

case. This principle has beem succinctly stated in Salmond 

on Jurisprudence, 12n Editio , page 151 at para 	5) as 

follows:- 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729], Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court ER. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more comiunonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
tuat the court acts in ignorance or,  foretfulness of it. 
If the new, decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court. 
(einphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying tnis principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent decision of the 

Principal Bench and tne Ahmedabad Bench nave to be regarded as 

per incuriamn and not binding in subsequent. cases. This being 

the legal position the decisions of the Principal Bench and 

the Anmedaad Bencn nave to be ignored and the Ernakulam Bench 

decision alone should be regarded as holding the field as a 

precedent in regard to the validity of tue impugned rule in 

so far as it gives retrospective effect. 

16. 	As tne Full Bench is not bound by either of the deci- 

sions, we shall now examine as to which of the decisions lays 

down the law correctly. The Ernakulam Bench nas rightly proceed-

ed on the basis that the President has under trie proviso to 
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Article 309 of the Co titution power to promulgate rules with 

retrospective effect. 	howeVer, is suoject to the condition 

that the rules do not ffenu ant of the fundamental rights con- 

ferred by 1art III o 	the Co. stitution. 	Wnat the Ernakulam 

Bench has done is to eawine as to whether retrospective effect 

given to the amendmentvio1ates Article 14 of the Constitution. 

It has held that it d es, on te ground that the vested rights 

of the applicants in te matter of receiving pension and other 

reLiral benefits have been afte ted by the retrospective opera- 

tion of the amended r le. 	It is well settled that pension is 

a valuable right wnich 	Coverna nt servant earns. It is neither 

cuarity nor bounty. 6o'iernL1e1t 'ervant acquires right to pension 

and other retireiflent b nefiLs op the date he retires from ser-

vice. Deprivation of sucii a va.,uable vested right after retire-

ment, in our opinion is mmnfest1y unreasonable, arbitrary 

and therefore violatie of iirticie 14 of the Constitution. 

That is precisely what jthe Erna ,ulam Bench nas said in its deci-

sion. The Principal Bench and, Ahmedabad Bench have not taken 

the view that such ye ted ri,h 5 can be taken away by a subse-

quent amenuuAent to ti 'e rule:; by giving retrospective effect 

to tne same. Wnat tey have said is tnat the vested rights 

of the applicants befd e tnen have not in any manner ueen cur-

tiie'by the impugnea aniendineji s to tne rules. By the revision 

of Pay scale Rules the pay scaJJ s of tne members of the running 

staff were ennanced wi h effect from 1-1-1973. Under Rule 2544 

the fflenDers of the R 1ning stq ft were entitled to computation 

of their pay and retrenienc b nefits taking into account tne 

running allowances wni h tney we e receiving subject to a maximum 

of 75 of tneir pay ani otner a lowances. Rule 2544 was amended 

by notifications dat ' 	5-12-I 88 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to tne enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which came into effect from 1-1-1973. Wnen the maximum 

is reduced from 757. to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by tne Ahmuedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, witn time pension wnich he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

as the case may. We are concerned with persons who retired 

between 1-1-1973 and 4-12-1988 thereby earning a right to compu-

tation of pension in accordance with the statutory rules then 

in force. As by the time timey retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay. and allowances 

that was required to be taken into account. This right wnicn 



accrued 	in 	their 	lay ur on 	the r 	retirencut 	between 	1-1-197:3 

and 	4-12-1988 	was 	soug t 	to 	be affected 	by 	amending 	the 	rules 

on 	5-12-1988 	with 	retrospectivt effect 	reducing 	the 	maximum 

limit 	of 	running 	alloiiance tnaL qualifies 	for 	pension. 	When 

the 	maximum 	limit 	of running 	a lowance 	is 	reduced 	from 	75% 	to 

45% or to 55% it automatically rduces the pension and retirement 

benefits 	that 	stood 	v sted 	on the 	date 	of 	retirement. 	it 	is 

impossible, 	therefore, to agree with the view taken by the Prin- 

cipal 	bench 	followed by 	the 	Ahmedabad bench 	that 	the 	vested 

rignt 	of 	the 	pensio ers 	who retired 	between 	1-1-1973 	and 

4-124968 	in 	regard 	to pensiol and 	otner 	retirement 	benefits 

have not 	been adversely affecte by 	giving retrospective effect 

to 	the 	ainendeQ 	rules. We 	nai e, 	therefore, 	nc 	hesitation 	in 

nolding that the decisions of th Principal Bencn and the Ahmeda- 

uad 	bench 	with 	great respect 	are wrong 	and 	that 	the 	decision 

of 	the 	Ernaku1an 	Benci is 	rie nt. The 	Erriakulam bench 	has, 	in 

our 	opinion, 	rightly declared the 	amenued 	provisions 	to 	the 

extent 	they 	nave 	ueei givell etrospective 	effect 	as 	void 	as 

offending Article 14 o the Coiititution. 

17. 	As the decision f the Err akulam bench is in appeal before 

Lne Supreme Court we would Ii ke, in tne iute:rest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants s all be i )UUflU by the directions of the 

Supreme Court and th t the pa yments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

lb. For 	the 	rca ons 	stat d 	above, 	all 	tnese 	applications 

are allowed with the following 'irections: 

Inc 	respond nts 	shal ' recompute 	the 	pension 	and 

other retir 1 	benefits of the applicants or tneir 

L.I<s 	in acc rdance wth Rule 2544 as was in force 

before 	it was 	amen ed 	by 	iotification* 	dated 

5-12-1988. 
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186. Victhr, 
S/o Joseph, 
8ged about 67 years, 
Shunter MR 315, 
S.flailuay, Bençelore City, 
C/o F.C.Nathert, No.2, 
Mukthe Garden, 
Spur Tatk Road, Chetpet, 
Madras - 600 031. 

Applicants in Sl.Nc.120 ti, 
R ; Plicants in ,  

187, K.K.ajarath1arn, 
S/K.P. Raghavan, 
retired Griver tBI Gred, 
Staf? No.P,5521, 
Rajeneesh"m Shoranur. 

K.Ve1t. S-/O linneri, 
Retired Guarc 1 01  Graiep  
S,No.631.4, Devaki 5iErn, 

Nedungathoor, Sh2rar1u' 	1. 

19. K,Kesavan,S/O Kthy, 
Retired Guard 
&i,No.6066 

S  Sicnthi3hava', 
Veloor. 

190. P.Paramásuarafl Nair, 
S/o Krishnan £Jeir, 
Retired Guard 	Special Grade, 
S.No.5077, Pedinchare Chonel House, 
Shoranur-1. 

V.C.Sankunii Nair, 
S/o Achuthan Nair, 
Retired Guard "Alt  
Special 	5.No.6172, 
Ayikkara House, Kavaleppera, 
Shoranur. 

P.Sundaresari, 
Sb Kurthikciran, 
Retired Briver ftBlI 

S.No.P 6439, 
Vanajab, 4/73, 

posite Providence Uigt' SchOOl I 	 , 
Gandhi Road, Calicut, 

193. *.Dorai Sarny piliai, 
S/n N.Arunchala 'Illni;  
Retired Guard A' Grade, 
S1No.10713, Gift House, 
Manjakkad, Shiranure 

pplicantS in Sl.Ni.j. 
187 to 193 are 
a,pliCefltS in O.Fi.44/93. 

PrPPLICAIiT5s 
.Contd./— 
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194. R,Ramer, N1r, 
S/o K.NerayDnBfl Nair, 
Retired Driver '3' Stff, 
Na.P 2314, 	 I  
Rviyarikanthth House, 
Chuduvalatho.r, Shcr&iur - 1. 

195 	EK.Ramankutty Nair, 
Sf. Knnn Nair, 
Retired Guard Special Gt&e, 

S • N • 509 6 fiundeneth HeL:SE 

Cheruthuruthy Post, 
Trichur District, 

196 	R,Krishna Naidu, 
5/o Ramakunhen N81áL, 
Retired Driver 
S,N.. 6445, 
Mallisseryparainbi) Hcue, 
Mudaliar Street, 
Shoranur - 1. 

197. L.flanikRm fiudaly, 
/o CLakshmanRn Mudly, 

Retired Driver ' 
5.No.P 4026, flanicai'ias, 
fl.G.Rrnad, Shoranur-3 

191. T.V.Sreeman Pillal, 

19!. 

200. 

Sf. T.V,.oan Pillai, 
Retirea Driver 1W Gao, 
S,Nr,ø 1794, 
Sunil UThar, taneshgIiri, 
Shoranur-1. 

E, Par ame swaren, 
5/. P.N.Sahrasanama Iyer, 
Retir 	Specièl Grace Gu 
SNr.1495. Devi Nivas, 
Nedung.tur, Shorarur-1. 

T.Sankunny Nair, 
5/iNe.6459)  

M.Pchut 
Retired Guard 'A',  
Padmalayem House, Paruthipr 
Shsrenur. 

dp  

an Nair, 

ipp1icants in 5l.No. 
194 to 201 are 
epplisrits in O.F'.45/93. 

APPLICANTS 

201. C.Balakrishnan, 
S/o T.Sankaren Nair, 
Retired Driver 'e', 
Staff No, P 5702, 
Krishna Uihar, \iell$th*rl 
P1 0.Cheruthuruthy, 
Trichur District. 

V 

f 
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202, K.G,virdan Kutty Nair, 
S/m C.K.Fchuthan Nair, 
Retired Driver, Start No.P.2833, 
"Afl Special Grade, Vadakkekr,nañeth 
House, Chuluvalethur, Shorenur - 679 121. 

P.Ramankutty Nair, 
5/c .K.Sankaren Ncir, 
Retired Guard 'P 
Special Crade, Star? No. 
E 14671, 7ullcorini Hojèu 
ChUdUVRlathUl hora;iur-- 

P.Narayena Pillai, 
Sb P.krishnen, Retired 
Driver 	Staff N.P S5, 
Poovathingal House, 
KizhekatFil, Psnntiipra, 
Shoranur-1. 

215. S.Raman Nair, S/nKr3nat; 
Retired Driver tIfl, 
Staff N.,P 7065:., SternL.icol 
Cbennthu69thi Pat )  
Trichur Djstrjt. 

V.Nereyanan Ezhuthachen, 
S/c D,Veu Ezhjthpche: 
Retired. L.c.Shunter, 
5,Nj P 8117, Devasernperarnbii House, 
(lannenur Post, via i\aiGpa: a. 

K.Chellan, S/c T. Kerpn, 
Retired Driver 	S.Nu.V3, 
(luthukurssi, Kunnath House, 
Genashgiri Pst, Shoranur. 

208,. X.P.Gopalan, S/s K.Narayanan Narnbier, 
Retired Guard tBttm  S.No. 75252  
RLeela  Sadafllt, 
Railway Booking CI''ie Rcd,, 
Shoranur. 

-Zt1 	Kesavan, S/s Perugan, 
Tt'i.jra I.F.Man 'B', 
5.No. PQ 10026 9  
Theraathil House, 

olèkulam, Shoranur. 

210. M.SankaraneraYaflafl, 
S/s Govinclan Nair K. )  
Retired Drivei 	Spece1, 
S,io. P 29119  lRome Nivas' 
Ring Road, Ilanjaka'i, 
Shorenur-l. 

Contd,/- 

APPLICPNTS. 

I 
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K.Fchuthan Nair, 
S/o Achuthan Nair, 
Retired Locr Shunter,1  
S,No. B 6054, Kadambft H0L0E3 

flundamukam Amsom, 
Post Ganáshgiri, 
Shore nur-3. 

Ci1animuthu, Sf0 Chartibaka 
Mudaliar, Retired Driver 
SNo.P 7492, Namb.jnthodi rc'u 
No.179, Mudaliar Stret, 
horanur—l. 

K.P.GovindankUttY, 
Since deceased by Legal Rep; senttiVe 
Smt.Sulochana Amma, H.Nr,.Y/ 	, 
Nainban Thodi, Mudaliar 3tre 
Shore nur-1. 

E.Belasubramaflia Meron, 
S/a Iladhava Rea, fl2t1red, 
Driver It,Btt4 grade, 	V 61  
"Geetha Nivas", Ponniarnnqa1ci Housi, 
Shora nur. 

KSankarari, S/o Necbvan K., 
Retired, Driver "A', S.1'Jo.},45059  
Kayanathutho'ii House, Kalil, padarn P.O. 
Shoranur - 2. 

V.K.Velukutt.y, S/n Reltj N!xj K., 
Retired Driver iti$t 	51No.9709 
Krthjka, Kanalappara, 
Shoranur. 

M.Velu, S/ô Velu, 
Retired Driver "B" rade, 
Star? No, P 7936, 
Naikankunnathu Veedu, 
Kovaippera P.O. 

P.P.\Jelukkutty, S/a Shenku, 
Retired Driver "B", 
S.N. p 7192 9  Padinharvett 1 House, 
Karakkad, P.0.Kavelppar8. 

P.T.Ouseph, S/n Thoinen, Ret.red., 
Guard lBtb Grade, S.No, 9431 
'a//appil1y House, Vappelas ery P.O., 

l4ngamali, Ernekulam, 

P.Krishnan, S/o Irnbiichyedi, 
Retired, Driver "" Grade 
S,Nc. P 5730, Krish,echer, 
Nedungathur, Shoranr-6J 1 

S1.Nos. 201 to 
216 are applicants 
in 0.446/93. 

MPPL ICANTS 

.. .Contd./— 

219, 

220. 

V 
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M.Chendukurihen, 
5/0 i.Imhichikutty, 
Retired-, Driver 1ttb 

Special Grade, S.N'i.I- 2897 9  
Pilassery House, P..Vençeri, 
'die CelIcut. 

M.P.Kesevan Neir, 
S/o P.K.Chndu Nir, Retired., 
Firemen 	S.Nn,9461 1  
Chemmanaseery Padinher 
Kottriol P.O., C1cuf,  

P.K.Remapanicker, 
S/c Chamy Penicker, 
Retired., 6t dAt .  Grafty 
S,N.6284, Nevaratna, 
P ,O.Kunniampuram, 
Ottapalam-4. 

Sl,Nt...217 to 223 are 
applicants in O..47/93. 

224, K.Balakrishfla Menon, 
Sfr P.Nadhave Met,3fl, 
Retired Driver 'A' 
Specll Grade, Stafl' N.P 437, 
Krandathil Hcu se 	(.r 	.h I :..e, 

Trichur - I. 

1.P.Chinnan Mennn, 
S/P P.Sanku:my Mr:tn, 
Retired Guard 	' 
Srecinl Grade, S.Nc.9333:  
Alongt Ushas, P.O.Pulaked f  
\iia.Chelakara, Trichur. 

t1.P,GnplaPisharrti, 
S/ C..P.Rehava Pishareti, 
Retired Guard Special Grade, 
Pnnima 'Majakkad, 
Shnranur-679 121. 

C,ChandraSekharafl, 
S/n M.K.Mennn, 
Retired, Special Grade Guard, 
S.Ne.7618, "Gkul'•1 , 
Ashak Nogar, Kamboni Rood, 
tyyanthale, Trichur-3. 

V.M.bdu1 Kadir, 
S/a !.1Nohamed Heji, 
Retired, Guard A' Spich.tl 'irc, 
5.N..9826, 20/13, tlTUpa.Lhi t , 
Ps.thol, Trichur. 

22. ..P.8baskaran, S/n 0.5.Parafl, 
t1red Coods Guard, 

Irayempureth House, PO. 
KiokancherY, Via, Trichur, 
Pin-680 007. 

Sl.No.224 to 229 are 
applicants in 0.1.48/93. 

0 APIDLICANTS 
,. C.ntd./- 
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230. P,Narayanan, 
S/o Sankeren, Retire 
Special Grade Guard, 
S.N.EE 86, 
Rayeroth Paamb, P.O Paral, 
Teilicherry-670 671 ,.; 

231, Vr.sankaran Nair, 
S/o T,Narayenan Nair 
Retired ,, Guard tA ji.Sçeca1 
SNn,127469  . sh1V5d Pil 
Pfl.Koohuparar"a, 
PIn-670 643. 

C.H.Balan Nambiar, 
5/0 K..'rihikrishnfl Adiridi 
Retired Guard, 
S 1.No.997, Usha Bhavri, 
P,O,Kcttayampuil, \fJ.. 1 el1i ;hfYy. 

.M.Padmanabhen Nar, 	- 
5/o A.V.Krishna erto, REtr d, 
Driver 'A Special, a.Nu. P 5?56 , 
Davi NivEs, KottaraThumpaD, 
P. O.Azh!kode, Canriarore. 

K.K,Susheele,/Ik Lte 
J.C.nand?r. Retired., Di:e' :L!, 
5N,2E35, 'Anand 'Jiher 'Jiavil, 
Kannur 	670 oqe. 

M,Nrayani, l/o Latel K,P.a cyanan 
Nair, Retired. Guard O1, 
S.No.1903, 1dthil House, 
P.Ohirakkal, Cannnore— 610 011. 

K.4Kunhambot, S/n Apçu, Retired, 
Shunter 'B', S,Ns,P5331, 
Peckkedam House, 
P,0,Trikkripur, Kazhargd. 

Kanajakshy 	Late C. .Gsplan, 
Retired uard 1A' Sjecial, 
S,Nn',9498, Chettiy4 Jeetti , 
Near Railway B Cabi, Badag ra. 

I 
?%.K.John, 5/. i..ktfirjan, 
Retired., Guard 'f' 
S,N..9E1L3, Ariyathu Pairib 
House, PallrnP.fl 
Kottayem - 7. 

R.tvlarappan, 5,", Rame Gownda 
Retired D*iver, 1 C' 
Staff No P.2718, E-.118 0, 
Reiluay Csltny P.O., 
Erode - 638 002. 

Si.N,2:30 t. 238 are 
applicants in 0..49/93. 

'S . 	PPLICP.1TS 

.Contd. I— 



240. K.C.Nallappan, 
5/0 &.Chinnappa Geunder, 
Retired Driver A Special, 
S,N, F 2946, Door IT o4, 
Parvethi Krishnan Street, 
Kollem Pal ayam, 
Erode - 2. 

241, P.Karuppennan, S/n Pnrigi  
Retired., Driver 
S.o, P 3583, 
Korakattu ?Ja.Lasil, 
Door No. 5229/A 14, C3ev;3r )' .., 
Erode-?, 

M,Kendasaiiy, 5/. 1larappa tcwnde 
Retired Drijt 'C', 1.Nd S P 2409. 

5N' Rcsr, Erode-3S O2. 

', Muthusaiy, Si'o Pleni [indr, 
RetireS Driver'C', S...P 3tCC, 
Raghavandzi Naçjcr, Er.d9-/ 

244, A.Ramesamy 6/0 Ay4iIuirr: 
Retired. 8tr', S.Nct.2356, 
Pudhupalcyam, Door 246, 
Alampalsyarn P.O., Erode-8. 

S.Kandasamy, S/c Sengedan, 
Retired. Driver 'C', 
Staff No.P 4103, Raqevana.idar 
Negar, Door No. PAB 18, Cavcry R.S., 
Erode-?. 

C.Kurnerasamy, s/o Chellappa Gounder, 
Retired., FiDeman 18T S.No,P 7885, 
Door No. PPI 283, Pudupalcyam, 
Allampale,'am Post, £rodn-8, 

T.J .Peerakhan, S/o T.3 .Janallutheeri, 
Retired., Driver :b:, 
S.No, V.38, D,No,94, Reilway Colony,  
Post, Erode. 

Velappa Gounder, K. 
Slo Kolanda GoTinder, 
Retired, Shunter 18!, 

P 37O, 
Puthupalayam, Kattoor, 
Alamalayem Post, 
Erode-I 

P.Keruppannan, 
s/o P&eni Goundan 
Retired,, Shunter 181,  
S.No.P.4084, Door No.197, 
Pudupaleyam Pkkarkam, 
Alanipalayarn P.O., rodo-. .. 6 APPLICNT5. 

. ..Cortd./- 
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 '.Nel1asemy,. 
5/0 	Gounder, 
R:de, Driver 'Be, 
S,No. PT3 10237, 
0.No.280, Puthupelaya, 
Plampalayam P.O., 
Erode-C. 

N.Kaliarinan, 
S/c Nellaownder, 
Retired. Diesel PEs!Stant 
S.No. p 4011. Sarje3, 
D.No.55, Near W'€r 12fl', 
Erode 638 002. 

252 	K..Ramesamy, 
S/o Kalienna Gounden 
Retired, Shunter Btj 
SNo,P 3958, U.No,82 
tdappalli R 1.S Pest, 
Cavery, Eride-7. 

P.Senooda Gounder, 
S/c, Palani Qounder,  
Retired., Shunter B. 

P 4429, D.N562  
dapalli Jiil3gO, 

Pappealsyam, Cavery R..S., 
Ernde-7. 

P,Iluthusamy, 
S/o Paiin 1 zurcc, 
Retired Shunter lB, 

500, PudhupeisyEn, 
D.No.263, Agraharam, 
Pblampalayam P.O., Erode-8. 

255, V.Sengodan, 
5/c Velappa Gounder, 
Retired, Shunt.ertBt 
S,No.5133, D.Ne.2/6, 
Ottapalli, Pilleyar .il 
Cavery, Er,de-.7, 

5t'ent. 

256. K.Chinnappan, 
5/e Komara Samy Gcunder, 
Retired,, Driver C', 
S.N',P 3531, Avakethu, 
Cavery ?.0., Colony Road, 
Erooe-7, 

257. P,Venkatach].am, 
S/e Peruma Gounder, 
Retired., Shunter 1 01  
S.N. p 4097, ci i/ii. A 
Karuthuveli Thottanl, 
0dapplli, Cavery R.S. 
Errde-7. 

V 
S .. PPLICANT5. 



25$. N.Velappan, 
5/0 Nalla Geunder, 
Retired., Shunter 
S.No, p 2647, 
D.N..1/20, Odapalli, 
Cavery R.S, Erode-7. 

Sl,Nu.239 to 258 are 
applicants in Od.50/93. 

259. T.P.Gcvinclan, 
S/o P,Kunhambu, 
Retired Guard Special 
Grade, Staff No.11159, 
Prasanne Wives, P0., 
Chlrekkel, 
Cannanore - 670 01. 

260, K.Sreedharan, 
S/n 8.chuthan, 
S.N. P.3180 

'Thenei House 
Opp. Railusy Station, 
Chirakkal P.O., 
Cannai,orr, 

M.Balskrshnan, 
5/0 Namikutty, 
Retired., Guard W, 
S.No. 15870, 
Mankketh House, 
Good Shed Road, 
Tellicherry, 

P.K.Raman Nair, 
S/u P.Kur,hambu Nair, 
Retired., Driver 'A 1  Special 
Grade, S.Nö. P 64461  
Kavinchalil, P.O., 
zhikode, Cnnanore-670 009. 

V.M.Karthiyani Amma, 
tL/o Late K.P.Janardhanen Nair 
Retired, Special Grsde Guard, 
S.No.9650, Ashok Bhavan, 
Thamarakuzhi, Malappuram, 
Pin-676 505. 

264, K,Govindan, 
5/0 K.Aruvan, Retired., 
Driver 1 A 1, Preethe Bhavan, 
Kalladathode, 
C anna nore. 

, C.Kunhikannan, 5/o Rarn2n, 
265. 	Retired., Guard, S.N,.1554, 

Azhathu Veetil House, 
P.O.Kadarnboor II ard, 
Via, Etakkt, Pjn-670 

V 
APPLICANTS. 

... Contd./- 
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N.Vasu, 5/0 Rernpoth 

	

266. 	Retired., Shunter 
'', 

S.No, p 5024, 
Kottiyath House, 
P. D.Muzheppilangod,. 
Pin- 670 663, Csnnaore. 

P.K4Kannar Nair, 
S/o Appu4'iair,. Ret.i :J•, 

267. Shunter 1 5'9 5,Nc.P . 779t, 
V2rkulathu Vayil, H 

Near Pk1yath Terr.p1, 
P.0,Azhikde, 
Cannanore-670 oo. 

P .',Rchini, t,L/o Latb <.Cni 

	

268 	Retired Shunter fl8It 

S 3 1 p 71732 
Chembakachalil Hous-5 7  

.0.Muzhapi1anged, 
Cannanore District. 

51.N.25 to 268 are 
uppiican:s in 0.A.51f53. 

 

 

'C.K.Chandan, 
S/oArnbadi, Retired Shunt.r'0T, 
S.Nm..82239 Kenayl !usc 
£kkchi1 P.0.Pe1iode 
Via., Trikkeripur, Kazharge l.  

I,Nereni L/c Late K.Kris-menj  
Retired.. ghunter, 	.No.P 7 490, 
Mach1'purrn Hou, 
P.0.Cheruvathur, Kazargod 

P.fvl.Hymavathy, 
271 	A 'Lete 	 Tdrft1i , 

Retired 	A Spee  
S • No. 	 ]j.: , 
tcrp 	itr i~iix I& 	Sc ho 1, 

1. Cannnore. 

T.P.Leelevethy Amm, 
272 	tb/o Late P.V.Kesavan Nambiar, 

Retired. Driver A Secia1, 
S,1lS.:.4654 Kesava Fives, 
Near E1ayar.or Temi?, 
P.0.Mundayad, Cannanora.. 

V.(.Balakrishnafl, H 
S/o V.Demoderar,, Rei:ed., 

2734 Driver 'P.' Speciai,H 
.S.No4 -P 4361, 
8/9, Reshmi, S.N.Naçr, 
P.0.Thotteda, Canrispore-7. 

V 

APPLICANTS. 

Contd./- 



.. 37 .. 

P.M .Sreenivasan, 
P.Govindan, Retired. 

Guard Special Grade, 
S.No.12054, TSrnrithi t , 
Post Vangeri, Ilethoth Paramba, 
C1jct. 

P.Krishnan, 
s/o K.Per'irnal NaJdu 
Retired., Driver 'A, 

 
Sp3.:it, 

5.No.P 4360, 3/2759  
app. Spares 
Vadakkanchery, 
Trichur-680 528. 

A.Bhaskaran, S/o Appu, 
Retired., Djj'jer TC' Grad 
S,No. P 4301 1  
Ayyanatu Parambu Hcus, 
Ayyeppankavu Road, 
Kochi-18. 

K.Chnyikutty Kannoli, 
S/a Kandan, Retired,, 
Driver 1C', S.Nc. P 94i0, 
Kennoli House, Kacheri Ascn, 
Desoni, P.O4Calicut-673 011. 

C.Madhavi, !/. Late 
C.K.Krihnen, Retired., 
Driver 'C', 	*,P. 373 9  
Krishna Nh/as, Poolayil Parembal  
P.0.Kallayi, Calicut-673 

T,Kesavan Neir, 
5/0 N.Govindan Nair, 
Retired, Guard 
S.N..4956, Santha Sedan, 
Chuduvelthur, 
Sh.ranur-67 121, 

11.Elias Pron Raj, 
5/. S.Mariedsss, 
Retired A Special Driver, 
S,No. p 3702, ED 196 E, 
Railwa Colony P.O., 
Erode - 638 002. 

CRasappe lovindar,, .. 
C.Chinnapperi, eiirid 

Shunter, S.No. P 36311  
414 ARailuay Colony P.O. 
Erode-2. 

Sl.No.269 to 279 are 
applicants in O..52/93. 

S ... APPLICANTS. 

1Contd./- 
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1v1,Kesimir Lnuis, 
.282, 	K.Maria Loui5, 

Retired,, GuardA SpeciR1, 
5.No.1211, Annadur'8i Street, 

Erod-538002. 

K.fluthusamy, ./. Ksiandai 
283, Gunder, Retired., Guard 

S.No,12011, 1 ,  Rmancor;hy 
Street, Ko1lempelaa;n, 
EroJe- 	002. 

KStjndaresan, 
S/o N.KalyanesundR a Mudalar. 
Driver A Grade, S,.. r  
N6.48, Lenin Stret 
Erode Railway CilnryPst, 
EroJe-2, 

K.R.Lekshmanan, 
S/o M.Rengesemy Ksrkr, 

t Retired., Driver . t  
5taff No,P 4467, 
'orth Ede Str3et. 
Bheema Nagar, 
TirOchiraoel1y, 
Pin-620 001. 

K.Subramaniam, 
25. 	S/c S!<rishasarny, R.t.trcL 

Driver tfI Special Grade, 
S.No..P 17e1, 4, Lenr. 547req 4  
Railwy Crdony Post, 
Erode-638 002.. 

R.ethuraman, 
287. S/c Rathinam, Retired., 

Driver 'A 1  Special, 
S4 No. p 2888, 
Ilamathi Illam, 
.106, Bharathi Palayern, 
Mclapa1ayam P.O., 
Er. de-2 

f1.Chinnappan, 
288, 5/,  C.No.kkn, Retired,, 

Diiit Shunter, 
5.Nrv. p 1785, 7/B 
Rilwéy Colcny, 
Erode-.2, 

l.flarappan, 
289. 	S/s  fLf1athan, Retjtd 4  

Driver 'A' Special, 
3779, 10?, 

Kemalagam, Barathy Palayarn 
Str.ee€, Ilulepa1eyarit. 

/ Ersde-2, APPLICRNTS 

I. 



G.Samuel, S/. Gflanamuthu, 

	

290 	Retired., Driver 2 A' 
Speciai, S.Nri,P 8224, 
403-c; Railway Celoriy, 
Erude2'. 

Tt.Lingappan S/ri 5ii Gyyavoi, 

	

291 	Retired., t A l  SpeciR1. 
Driver, S.No.P.1714, 19, 
Knthjkarari Street., 
KJlampa.layern, Erode-2, 

T.S.Srinivsan, 
292 	S/c, R.Swemjnathan, 

Retired, Driver J% Specie]. 
S.N.,1 4339 2  34541f 
Railway Quarters, Raiiwe. Cri. O;1V. 
Erode-638 002. 

E'.Namasivayam, S/. 	N.9alr,*dem. 

	

2930 	Retired,,  Driver tA' 
S.N. r 5511, L ie, 
Housiig Unit, eriar iar, 
Erode-633 001., Ternilnau, 

K.M.flunirsj, S/i K.1unuirry0  

	

294. 	Retired.,, Diesel Assistarit 
S.N..PTJ 102121  

lanickkavssaar Street, 
Sastri Nagar, 
Raj1;.j" CJc,' P.O,. 
Erude-2, 

L.Anthorui iwamy, 
S/s Lourdu Suamy Pjl.lai, 
S,N.. B 1419. 41/A 
Ra1lwy Colany, 
Erode-63$ 102. 

M.Bi.ipethy, S/a P1.F',Mrioka 
Gounder, Retired, Driver 
tBt Grade, S..N.. P 5478, 
17/F (id Railway Colony,. 
Er. de-.2 

V.Belararnan, 5/. Jenkkatasuamy 
297 	Naidu, Retired, Driver 181  

Grade, S,Je, P 9420, 
Railway C.loy, Ersde-2, 

P.R anqasuamy, S/ri Perijrnal fJn idu, 
29t. 	Retireá; DrivFr T BI Grade, 

S.N.v. V 223, No.17/B, 
Namsivayarn Street, 	o4e-2. 

5,Pajl, S/c Swain! Nathan, 
299. 	RetireE, Driver T01 t.rede, 

S.N..P 5513, Doct 414/U, 
Railway Col.'ny r.o., 

4, Erride-2. 

Sl.No.280 to 299 are 
applicants in OJi.53/93, 

.. APPLICANTS. 
.. .Cotd,/- 



P,Pangunnl menon, 
S/a T.C.K.Nair 
Retired Guard A' Specinl, 
S.N.. 15200, 	our nam iR 
Nangap7a Nagar, P.O',  
Olavekkot, Pin-67* 002. 

11.Krishnan Neir, 
S/s Kunchu Nair, Retired.. 
Dri';er, A Special, 
S.N., p 1444, Srs1.1am, 
P.0,01evakkt. 	I 

'J.Sreedharan Nait 
Sfo -.R.Krishna P4eripj., 1ai, 

.j0.. Retited, GuardA  
S.Nc.15202, Thurutte1 
Aymanam P.O., Kcttyaip. 

P,A.Rajar, S/n P.Mppu, 
303. Retired Guard i Sc.!i, 

S,4o.16144, House 
"Reshmi't, Neei. Pto3sny, 
Cochn-1I. 

C..Kutty Nrayenen.! 3104 	S/n \I.C.Nerayenan t'Jeir, 
Retired, Guard A Spacial4  
5,No.762, Chernbra House, 
Shoranur — 671 121, 

P.K,Knsy, 5/0 P.K.Koshy, 
Retired Guord, 5 	1'2fl 
Vazhakeleyil, Ggaikal P. 
Chengannur, Pin-689 122, 

K.L.Kurien, 
3060  S/n K.P,Lonappen, 

RetiredGuerd P. Secja1, 
S.,½•  152169  Cherdir.i" 
H.içh Shôo1 Road, 
PitL.Preppur, Jia. Trichu1 

552. 

N,Rarnekrihnan Nanibid1, 
O?k S/gb Chtt:ai, 8hatt thirlpac•, 

Retired. Güad 
S.NQ.404 9  'tKarthika, 	I 
RamavarmEipuram, Tichur-.€fl 631. 

V 	ar4, 
308. 

	

	 ' LteR:engen 
Orive A ptcial, 
S.tc•.P 4367, Sree 
Purrp Engirie Road, 
r1e•J9.t-678 IO2 

Retri,. 

Ranqarn, 

5,. APPLICANTS 

b .Cotd, I- 



.. 41 ., 
r . 	ameoha ndr an, 309. 	C.B.Pennadjer, Retired., 
Guard 	S.N., 15210, 
ianikkath House, 
Ke1lengde, Peighet - 676 506. 

-. 	V.Pladhsvan, b. S/o t!elucheml, Retir., 
Driver A Special, 
S.i'j0. P 2193, 
°allath HoUse, 
Kuthupamba, EcicLhera .C,. 
Peighat, P.n-678  611. 

K,PI.Kunhjmohamrned, 
S/c K.moideen 	ya, 
Retired, Cuat6 IC', 
S.No, 6633, Chridath I1tuse, 
Kuttamassery, Alwaye..te3 105. 

12- R.*Nerayananf 'sJe, B.Rr.J9rarr, 
etireci Drives G*oIs, 

5.N.,PTJ 10505, 120, 
Jeevanarthrn Street, 
PoonthursiRIsri, rre±2, 

C.Kumarasamy, S,o Chinnppa 
Gounder, R-etired. f  Dvive--
1Bff-S.No. [) 42061  D.No,SE, 
Shclp Pruva., Sutharre Purem, 

451. T.S.Retar).srthy, 
S/c, T.K.S.i- darajalu 
RetIred., Driver 'Al Special, 
S.N..P 3540, 15, Sudaram 
Street, Erode-2. 

A.Abdul 3af'fer, 
5/. Abdtjl Kader, RetiLed., 
Driver, G.ods, SNn,V 44, 
235 Kalyanasundaram Street, 
Erode- 630 002. 

S.ingamuthu, 
S/0 V.51t118 Naicker, 
Retired., Driver 
S.N.. B 1365, D.No.411 0, 
Railway Coicny,P.0., 
Erode. 

j.Nos. 300 to 311 are 
epnlicents in O.A. 54/93 

V.Selvaraj, S/., Ve1lJ.rm, 
317• -Retired., Driver 'At 

Spec.ai., S.No, c' 3542, relophone Nagar, 
flocldpalayam P.O., Erode. 

V 01* APPLICANTS 

, Cntd,/-. 



318. 
K, C h inn 2 8i ê fl 
S/n P.numan Retired., 
Shunter 
S.Nü,P 7458, 76$ L. .5.5. 
Colony. V.O.C. Street, 
Kellempelayem, Erd. 

f.Krishnan S/c Mun sarny, 
319 Retired., hunt2r, 

SN,100729 PTJ, D.t'..'113tJ 
Rajluay Colony, Crc a, 

R ,Thiaoarijan, 
320. 5/,, Ramesuamy, Rctitd.. 

r ~ Guard 'A' S,Nc 4 14 3 u, 
Thangapatta1aikarr -ae, 
Popnthurai Road, 
Erode. 

A.Chinnaiyan, 
S/ti rumugarn, 
Drivei tA 5.No. 
Nti,331 Pt, Reiivay C.i'r.". 
Ertdp. 

P.Subraman.ert, S/ 	. 

322, Retired Guard A', 
Staff Nc.748, 112. 
\Jineyqer Koil StroeL, 
Sastr! Nager, Ersde €38 02 

S.Kannirnuthu, 
323. 	Subbe Thevar, Retired, 

Guard '. 	S,No.160569 
Sundarammal 111am, ii/e 
Kill, Nanjappa Le"cut, 
Sulur, Ccimbatsre-641 402. 

R,Anganna Filial, 

	

324, 	/, Rangasuamy FilIal, 
Retired. Guard, 
S.No. 15271, 20 N. to iThior 
£'lariamman Koil Str at, 
Karungalpalayem, C cde-3, 
Perryar District, 

	

25 	
\),Ilari, S/u \1enketsan, 
Retired Guard, S,N,12563, 
No.111, UTher a IIin, 
KurikaranpaJayern, I 
f']ulapeiayam Pest, 
Erode-2, Perlyar D.sct. 

VJakshmanan, SL/r. 15 , 'lad di 
Retired Gu3rd. S,Ni,i3(56.I 
8harathlp13y8m Steet, 	I 
Kurikaran palayern,] 
[lulapalayarn Post, rode-2. 

v Perlyar District. 	
I 

LN,.312 to 321 are 
eplloonts in 9J.No.55/93 

.,. APPLI[PtNTS. 
.. .Contci./- 



AZ 
0* 	 •S 

V .K .Shunmughasundaram, 
327. S1rj.S.Keruppanasamy, 

Retired., Special grade Guard, 
S.Na.J/T 350  194 E, 
Railtay Colony, Near Railway 
Col3ny -ust Of?ic, Erode. 

V.1K.Unni Nair, 

32P 	S/ri K.Raman Nair, 
Retired., Pssista,it Cuar* 
S.No.1902, Contchery S1-r, 
E'-ode. 

- 	R.Lakshmanan S/r: rnas.v, 
329 	Retired tPi' pecil Guati 

S.No.7210, D.No,1%3, 
Sestri NH9Br, Sadayemfl9ym 
Road, Erode. - 24  

1J.Swemysppah, 
330 	S/C G.\Jisuvasern, Retired, 

Guard, S.Nr'., 141j11  
5 Karuppanasuarny Koil Ii! SttEe., 
Surampatti Road, Erode-6C CU 

- 	Periyar Djstict, 

R.Veeraraghavar, 
331, 	V.REma Iyer, Retired 

Guard, &.Nc.15231, 
Tayumanevar Street, 
Pundural Rued, Erode-538 002. 

K,Ramalingarn, 
332. S/o V.Kandasamy, Retreo.., 

Driver tP.I  S.Ne. PTJ 10052, 
Door. Nr.16, Est PFttakarr, 
Street, Erade-638 002, 

G.R.Samuel Rej, 
333 	S/o G.N.Anandham Pillai, 

Retired. Driver 	Special, 
SAs. p 2836, 23 At  
Panchayet Union Street, 
Manihepe, Podanur, 
Cojrnbatere-.23, 

K.Keder Au, 
334, 5/ Kader Batcha, Petire., 

Driver 'At Special, 
S.N, P37262  168 Fan 
Podanur-23, Tamilr.du. 

N.(lariniuthu, 5/0 Nanjarp 
335. Gounder, Ret{red,, Driver 

S,No. 18751  95/11 Arthii)iam, 
ellaiore Road, P.danur-23, 

Tarnil Nadu. 

SJ.Nj.322 to 332 are 
applicants in 0.h.56/93. 

V .. APPLICANTS. 

.. .Contd./— 
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S.\Jelusuemy Pillai, 
5/:. c,A,Sankara1.jn9am Pi11.ai, 

336. 	Retired Driver 'B' 5,Na 6 6437 
D.N..360, Selvapuram, 
Nnrth Perur, Main R.d, 
Ccimbet.re-641 fl26. 

K.R enasUemy, 
S/c Kuppus.lJarny Naidu 
Retirel,, Driver, 'A1  
Speci1;'S.N.P 9464, 
D.N..24; flafi-i Road, 	 I 
Pndnur-23, Temil "Jecu. 

K,Ahamed $heri'f, 	 I 
5/' A,Kader Batch, Re'. 
D'-iver 'A' Special, 	I  
S.N.P 4341, hair Reed. 
Psdanur-23, lamil Ndu 

Nanappe NRi.u, 
339. S/Venkettasuamy NAIdU, 

Retired Driver 1f3t, 
S.fl. 1 7 498, Bjari Kcvii 
Street, PUdanL!r-23, 
Tamil Narju, 

S1 4 Nrs.333 to 339 are 
app1icfltsin 0.A,57/3. 

S/i Kuruppanna Goun4er, 
34% 	Retired. FrIvor ,  '1%', 

S.N. !.• 4331  fJ.,II, 
Viangattur, K.dachpa1iur.' 
Erwda - 10. 

f1.Pelaniappan, 

341 	5/. Marappa G.jndei, . Retired 1 , I Firemar 'B', 
S.N. p 4312, 
Vellaikattur, 
Kedachanallul' P.O., 
Thiruhengedu Taiu. 

M,Chelleppan, 
342 	S/r Marappa Gounde, Retired., Shunter, 

5. No.9454, Aiampa1e'ari, 
Pallipaleyarn, Er.d-6. 

.Pa1a;dappan, 
S/u 'Athathappa 1.uide343. 

	

	 .', 
Retired., &óter' 
S.N..,P 7465, No.304 11, 
Velankat.or, ' 
Kedachenailui, Eroie-10. ,,• PPLICNTSS 

.. .Coritd, I- 



.. 4'; I. 

P.Gurusemy, 
Sir Palaniappe Gounder, 

344 	Retired. Drive'. 
S.No. r 7160, N.liO44  
L.G.G.S.Colnny, 
Krllampalayern E:ride-2. 

R.Kurnarasecny, 
345. S/a Ramasamy Gounder, 

Retired.., Shunter Loco, 
5.No.P 63151  

Govindancalayar, 
Alampelayam P.fl. 
Vie., Erode. 

G.Sarnuel Durai Say, 

346 
S/r Gnanadurei, 

! 	t . Retired., Driver 
Spi. S.No. ! 3107, 32 
Upstair 4th CrosF Ro, 
Paramasivapurarn,  

V.Sengodan, 

347. 
• S/n Vejapps Gourier, 

Retired., Shunter/E..oec, 
S.No. P 3510, Vilarkat4ur, 
D.Na.54. Pulapalaysm jJ., 
Kadachenur (Village), 

C.Nechimuthu, 
S/c Chelleopa Gnuie, 

' Retired., Shunter, 
S,Wo.P 43134, Pnclape3av: Pfl31;  
Kedachanellur, Pa1ip2layni, 
Erode-6. 

T.S.Alimoideen, 
S/c T.J.Shiruddin 
ctred., Driver fjt 

Spl. S.No. p 3260, 
47. T.J.Shirfuddin Street, 
Sestri Nagar, 
eer Railway Celony, 

Erode-2. 

U.N.Ramankutty Nair, 
S/c V.Narayenan Nair, 
Retired., Driver 
S.No. P 2310, Puehpeley, 
H,No.7/58, Cslleqe 
Paighat, Pin 6713 COl. 

V.N.Mchadevan, 
fc V.R.Narayana Iyer, 

Retireâ., Guard !? Spi.,, 
S.No, 104721  Ns.i/780, 
Vidya, Single Stree-, 
Old Kalpathy P.fl.,. 
Kalpathy, Paighet - 

676  

Sl.N0 e 340 to 349 are 
applicants in 

APP(.IC.ThNTS 
, Contd./— 
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C.Chathu, s/o Appel  
Retird., Driver lB1, 

352 	E.o, r 5287, 
Kurunçjad HQUSe, 
Marutha Toad, Palght. 

P. Krishnan, 
S/o A,rumucjhan, Retired., 

33 	Drivor IBI, S.No. p 9449 9  
Chngath Hus, Kav1pd 
P0., Paighat-17.- 

P.Sukumern Nair, 
354 	S/o P.Senkere 	POI 

Retired., P'.sst. Gia, 
S.Nc.15394, Pclakkott HoU'i, 
Thenur vie. Path, 
Pqhat-673 616. 

P.Govindan, 
355. 	S/0 P.Serkara Metiri, 

Retired., guard 
S.N2024, SriveIn, 
H.Nn,11.6/33, Indir!ca. 
Kahlep'ihly, Pa1chet-5. 

R.Naray3an, 
356, 	S/vs \J.Raman, Retird., 

Driver tp.i P S,Ns, 	5847. 
thend:ike Nilaysm, 
Ko r at h od 1, 
KeL1uk Iz erLurnar, 
Palqhat-678 005. 

N.Velukutty, 

357 	5/-t Narayanasuamy,  
Retired,, Driver 
S,N,PTJ 10113, 
'mbelaparembu, 

Near fladrasse, 
Kavilped, PalQhat-l7. 

T. Velayudhan, 
S/n Theethy, Retird., 
uard'Ct, S.N.. 16239  

Devi 6adan, Pottakulam, 
Kavilpad P.O., Pal hat 

V.Visuanehan,

359. 

  
5/0 Kuhhna,, Retired., 
Loco Shunter. 
S.No. P 5184, 
Vehlankd, Kr'iilpa, 
Plght-17. 

J.\Jasu, s/o Velyudhan, 

360 	Retired., Driver 
S.Nc, P 3164, 	 rn Chardrasoudhe, 
Tannissery. Palçjhait. 	I PLICANTS. 

C.ntd../- 
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\J,f1Uhavan, 
S7. Ve1yudhan, 
Retired., Drher 'B', 
S,N,1.. P 94, Rhendra 
Sadanam, Ilelepuran, 
1avkkct, Pin 679 002 9  

Paighat. 

T V .\Jeleyudhan, 
/o P.'Jeeran, ReLir- 4 ., 

Guard 'B'. S.No.6855, 
Thurakad Hojse, P.O. 
Perunq.ttukurissi, 
Paighat. 

V.Sivaraian Nair,  
S/o K.Kesavan Nair, 
Retired,, Guird 
S.No.5852, 72/A, 
Instrumentation ic 	ship 
P.O. Kenjkode L.est, 
Paighet. 

S,Jpsrraghavan, 
S/s 	Sinramn, R€iicc,, 
Guard 'P.', S,N.14522, 
H No. H-2, Heusing Unit, 
Karamadai R08d, 
11et€upa yer, 
Pin.-641 301, Tamil Nad. 

fl.,Narayanan Nair, 
365 	Thavitta I;er, 

' 	Retjred, Ojeqel Asst. 
S.No.P 9444, 
iluflakkara Hruse, 
Puduppaniyararn P.J., 
Palghat-671 733, 

K,K.Suramania Iyer, 
366. •S/. K.S.Kuihna Iyer, 

Retirel,, Guard 'L', 
S.Nn1149, N9,,3/1261  
L.P4.Puram Village, 
Paighat, 

P. Belakrishnan, 
367 	I.Ukkanda \Larier, 

Retired,, ai1 Guard, 
5.Nr.14067, Harivas, 
Kallekuléngare, 
Palakkad-679 009. 

T.A.Kuaran. 
'36e. ., 5/. T.A h!%ppukuttan, 

Retired, Driver 
P 9436, 

Thothuangal House, Nelepurern, 
P.O. 01avakko, 
Palghet-2. ... APLICANTS. 
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R.!aranesi\/a 	F1enon, 
S/cs 	M,N,Raman Ilenon, 369. Retired., 	Drir 	'' Sr 
S.Nc. 	P 	4684, 
Sh:vesilam Medathj. Ho'js, 
l'eflflakkara 	P.O.,' 
Nasrani, 	Palght4. 

P.Thenkarej, 
3 	/c 	S,P,rrian, 	Retired., • Driver it 	Spi., 

S.N., 	P 	2760, 	26 	f, 
Behirc 	Rem Theatre:, 
P. fl.Suramangalam, 
Salem — 636 005. 

,Remakrishnan, 
5/o 	I.,pu, 	RetjrEá., 

37 	0uerdt T 	Spi., 
• S.No.6806, 

Ramanchenat 	Hou, 
19/360, 	iest 	ekkrd7  

Paight — 	67e 001. 

C.CopelaKr 	hnan a5r 
372 	S/ 	'\J,l1adhvar 	N1 8 r, 

Retired, 	Driver 	l  Spi. 
5.No. 	p 6449, 
Cherukaro 	rishr.a Nivs, 
P.J.annadi, 	Peighat, 
Pin — 	7? 

S3.urirajan, 
5/ci T.K.Sundarare$alu, 
Retl:ed,, Driver 
Special, S.N. P 327, 
233/Vinayakarkoil Street, 
Nadarmedu, Ertde-338 002. 

K. r andur3 no an, 
S/n NKesthuri N4du, 
Retired., Driver P 1  Spi. 
S,NoP 29021  17/4 
Ammamandjam Rod 
Srlrangarn-620 006 

V.G.Veeresamy 

	

375. 	5/. C'ovindasamy Ptl3.ai V. 
Re+ired, D"iver iLI 

S.N.. t 1841, 48/p, 
Subbajah Street, 
Sang1ia6dapuram, 
Tjruchj-620 001 

V.Sithan, 

	

376, 	S/c Vaiadc'ri, Retreo., 
Driver tPZ, S.No, •1775, 
D.Nr..24, Jeevanda Stróet, 
Poondurci R.8 d, E 

31..350 to 72 are 
pp3.icants in 0.f.59/53. 

b4 APPLICANTS 
. 
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P. a'LonIsemy, 
S/o R.Angemuthi, 
Ret- r., Driver 
S.No, PTJ 10027, 
Vellalet Street, 
Municipel Colony Road, 
Erode-4. 

.rrokiasamy, 

	

3713. 	S/a J.Arulanancam, 
Retired.,, Guerri tAt e, 
S.Nn, 52539  12, 
Kamarajar Street, 
Nadar Medu, 
'Jineyakar Koil, Er.d-.2. 

M,flerigaaamy, 
S/a C,Muniai. FetJr. 
Driver 	pl. 
5,Na. PTJ 1344, 2, 
Golden Street, 
Thangavil èlias Mun:.3I':/ 
Dhar'puri.-636 702. 

KMunusamy N81du, 

	

380. 	5/, C.Krishnasaniy Naidu, 
Retired., Driver tC I  
- 	t 	 I 	r rt-G. 	B 	 t- 

D 5, Kaliyana Gounder Thtttam, 
7erundL1ri R,ad, Trrck. 

P.Deniel JAyaraj, 

	

361. 	S/i Paul Pillay, Retired., 
Driv'r 	S.Nnj 6441, 
No.400 B Railuej Coluny, 
Eode. 

.Menickam, 

	

382. 	M.tr.amuthu Naicker, 
Retired., Driver .'Al Spl. 
S.No. p 29011  22/25, 
Chinnd Mariemman Koil Street, 
Karungal Palayem, Erude-P, 

R..Pongiannan, 	 . 	51No.373 to 383 are 

	

33, 	S/o Ramasamy G.under, 	 applicants in 0.A60/93. 
Retired., Shunter, 
S,Nn. P 7464, D.N..3/691  
RajajI Nayer, Cavery 
Erode-683 007, 

i1.Krishn3sarny, 

	

384. 	s/o K.iluthus?m- y, PetiJ., 
Driver 'C'- S.N..P 31511, 
Knalarn N$.vas, 4/3909  
Sharathi Nagar, 

Salem. 	 ,•, APPLICA!TS. Jahr mmapalayarn, 	
.,.Contd./- 

I. 



ISO 

C Knnin, 	 H: 

s/ 	cinrejlU Ncil  du, 
Retired,, Drivr 	'i 

Sprl4, .Ns. r 3042, 
Nc.420 K. Rilway 
Erodo-2. 

R,Rengasarny, 

3E6. 	5/7 1 RE'masamy, Retir:d, 
Eriver TCt, 
S.Ni2. 1T1 10238, 
KE1ingreYr P:1ey, 
rudur Cheveni iost, 
jip Ercde-638 301c 

387. 

K.Govintien, 
S/r Kndha Gounder, Rei.cJ 
Driver 1 8 1 1  S,Nc. 
N,,102 C Type Reiij 
Erode-2 

S 

C N r ay ans em 

3'I 	
b/s Goirderajaly aii, 

. 	RetL'e., Shuntirq lri\:a'. 
S.N.PTJ 105031  3A1 
NederMd'a, Ponduri 
Erjde-2, 

K. \Jareciheiejan, 

3B! 	
S/s Kruppan, Retired., 

I 	tuard 	.Nr.,2122. 
Thirumurugen Street,, 
estri Negar, 	id€ 

'J,rjuner, 

390 	
S/s \Jenketàchaldm,etire d. 

Gu 	P. ard '' S.N,,124 
R
8, 

38, Narnesivayem 
Ksllempelayam, Er4de-2. 

1,Nunisuemy, S/a MUIthu, 
31. 	Retired,, Driver SiSecial 

SNo, p 93891  t1/52 
E.\J.R.Periyar Naga, 
Ersde, 

N,Iluthusamy, 

32. 	S/t 	ella7pe GoUfld,:r, 
Retired, ':iver 
S,No,B085, 1/113 
Gdppel1]., Ceuvery • 
Erode, 

P,\.Jlswanethen, 
33 	S/S S,Paleivelu, 	tird. 

Guard 'A', Spl. 
S,No.7620, 324 
Old. Railway Ciilcin, 
Raj1wy Col.riy Prt, 
Erode-2, 

.. PLICAiTS. 
I— 
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R.Venketasuamy, 
394, 	S/o R.Remakrihna Naidu, 

Retrpj., Driver 
Spi. S.N. P 284 2 
1261  0 Railway C.ioriy, 
Erode-2, 

rvl.Chinnippan, 
399;S/, Muthusamy Gorjnth', 

Retired,, 5hun -er, 
S.N.. P 69659  - Ddappalii, i •. H erci 3', 
Cauvery R,S., Er:n-7, 

K.Chennimalai, 
S/i Kuppannan Retir.. 396. 	shunter 101, IN.. P. 344, 
Nethaji street, 
K1 lem:alayam, Erode-. 

KSJ$bdul Satha', 
S/n A.Khodar Sharief, 

397 	Retired., Drivei '1", 
S.No. P 2207, 74, 
Arnbedker Stre3t, 
Spatri Naga.r, E:ode-2. 

fi.Chinne tivincian, 

I 	,• Muthusarny, Retired, Guard 'A' Sp • , 
S.No.672, 8 4 6 

, 	 S 

Hc-usiñq Unit, Sampath Naar,  
Erode-i 1. 

f,Kannan, S/c R.A.Hammantha Gounder, 
3990Retired., Driver A', 

S.No. B 1181  26 B, 
Kheiei Ilahideen Sahjb Street, 
Erode-2 

N.Ramasarny S/u Nalja Gourtdcr, 
400 Retired,, hunter, 

S.No. ! 4230, No.1/56, 
Puduppa1ayar, Kattur, 
1ampalayam Post. 

R.K.Subrarnaniarn, 
4[j 	5/9  R.Kannlah Naidu 

Retired,, Driver '1 Spi. 
5Nc, p 5509 N..€$, 
Valayalkare ttrent., 
Erode. 

C,Sengodan, 
402. 	/• Chin1iappa Gounder, 

Retired. Driver. VAV 

S.N..5117,.Nu.273 
Kerv Road, Sukkan Thotarn, 
Erode. 	 APPLICANTS. 

V 
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P.Palenieppan, 	
•1 

	

403. 	S/o Pongie Gounder,,1  
Retired., Shunter, 
S.No.4019, 85, GovJndacnpa1 
Alempelayam P.O., Erode. 

K.Nellathambi, 
5/. V.Kumarasamy1 	tirdJ 

	

404, 	Guard, S.No.15721, 
1/2 E.st Street, 	erno'4i, 
Ercde-.e. 

P.S.Krishnan, 
S/o Subramania Ive, 

	

405. 	Retired., Guard Lr 
'S.No.117231  1/5000  
Chathapurarn P.O., 
Ka.Lpathy, Pa1het.-78 

A,raghevan, s/s 
Retired., Driver 	. 
S.No41O5, A1aro 
O1vakkct, Pa1htH1j7fl  1OCl2. 

c$ydney tt)t  f1e31 
Sf, H.\i.D.iei1., 
Retired., Driver 191 

P1 10361, 
Car,vin— R.bjsr 
Palohat-678 014 

V.Prumughan, 
A 

• 	s/. yyapoan, 	t.ri0 

Driver £8?,  S.N..2136, 
Prasantht, Sree Shthya 3a 
Waar, Ka11eku1aniare P.O., 
Palqhet-678 009, 	

I 

R.Palaniappan, 
409., 	S/o. Ranqasuamy, RJetired Curd 

'C' S.N.,1791,. 
Shaini Nivas Hcue 115.361664/1 
1ang.d6, O1avkI4ot, 

0alghat-678 002. 

P. Krishnankutty, 
410, 	Sb Cheriathu., RØtired., 

Guard 'C', S.NCD,O93, 
PaoinjakkHra HOU$, 
P.O. R'a1ur, 'vie Lakkdi 

- G7 302. 

K.V.Ramanethan, 
411. 	S/s K,V.VjswanaUa Iyer,, 

Retired.,Guard A'm 
S.Nr.13562, 2 /1*, 
Now Kalpathy P.0I, 
Kalpathv, Paighat-678 CO 

, 

Read, 

51.No.384 to 404 are 
ap1icrits in fl.F.61/93 

.,. APPLICANT S 

.Contd./-. 
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K.Belakrjshnan N81r, 

420. 	S/o T.Govindan Nair, Driver 
S.No,p 749, 

Thekkumcherod P.O., 
\Jadekkum tlangalem, 
vie. flttappn, Pa1ght DIst, 

P.K.Ramachendran S,0 Kannar, 
421 	Retired.., Guard tA' 

S.1q0., 7192, Alangod H0uS; 
Olavakkot, Palghat-7 02 

K,Balan, 5/o Kanrier, 
422 	Retired., Guard 

S.T''.6121, Sri Nardyenjj 
Nilaysm, Alanyod, 
Olevakkot P.O., Palghe- - 

678 002. 

C.Krishnen, 5/0 Chupr, 
423. Retired Ast, Guard. 

S.No.6333, KalathjlHsjice 
Alarigodé, Olavakkot P.O., 
Palghat-.678 002, 

R.Krishnan, 5.No,6757, 
Asst. Guard., ramc1an, 
Krishna Nivas, Alangod, 
Olavakkot P.O,, PeIh 

C.J.Coelho, S/o F.Coelho, 
Retir1,  Guard 

. I 

S.Nr.144g3, Chinnmniai Street., 
Noorabad, roriaflur_641 023, 
Coimbetore Djst,. 

K.Dhanashu, 
S/o K.P1iK.Gengeiya, Retired 
Driver tAt S.No,P 6804, 
147/A Anthonipuram P.O. 
Suramangalem..635 005 
Salem. 

K.i1ayan; S/0  Kandu, 	 Sl.No.405 to 427 are 
Retired...., Guard(S), 	 applicants in 0.h.62/93, 
S.No.1218 9  Kozhangottji HoLse, 
At,iirkad, P.0.Gandhjsov8  Saden, 
Perur, Pe1hat, 

R.Laxma-an, S/c ErCRnosy 
Naidu, Retired., Shunter 

42e. riesel, S.No.9514 
No.5,'Keerjker a  Stret 	

APPLICANTS E.rcde-.1. 
V 	

.Coritd./_ 
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N1.Krishnan, 
5/0Me'andy, RetireI.4, 
Driver Pi' Spi., 
S,No. r 1871, 
159j Niva t  Thekkepambu 
Puduppeiiyanam P.0., 
Pelghat-678 733. 

T.P.Beiakrizhnan Nei, 
S/s C.Sekharen Nir, 
Retired,, Guard 1tt 

S.No.10525 9  nlouth€t HOJS 

fenkurissi P.O., sii. 
Merkeral, Pa1qhat-.6'C67. 

K.M.Kunchu, 
,• Manicken, Retired., 

Driver let , 

5.Ns. P 4461, 
Kailingal House, 
Paruth!5u1ij P.O... 
Peighat-678 573. 

P.Reghdver.kutty, 
S/ri /.Pedrnatirihfl fE±t• 
Retired., Dri;er ' 	PJ 
S..No, p 6977, 
Sarayl, Pudussery P.O., 
Pa1ght-673 007, 

V.. K.P. meirisbr i1 
415. 	5/o K,Senkaran Nair 

Retired., 13river 	, 
,Ns,P 7791, Arupuzte 

Cheruvathur House, Peril °. 
Palghet-678 612. 

KP.Krishnen, 
417 	S/a Sankaren Neir, Fetired. 

Guard 'B', S.No.676, 
Venkatesuara 113am. 
P.D.Pampadi, V1a T..ruviim 
Trichur Distrjct-690 597. 

K.\Jasu, S/o Kunjunn, 
Rtired,,  në.hunte ti:jI, 

51N., p 5301 3, VenkaLathodi, 
flelepurém, Oiakkot P.O., 
Pighat-673 002. 

R.Kappan, S/c Raman, 
Retired, Driver IFf 
S,No.,P 5248, 	I  
Kakkararikunnath House, 
Kakkanni P.O., N.S..Ençjg. 

,Coi1ege, re1ghat-678 008, 

ia, 

,, APPLICANTS. 
. . .Ccntd. I— 
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N. Se ngod an 
429, s/o Nenjappa Gounder, 

Retired. Shunter, 
Loco, S.No, F 5250, 
East Thot1ipalayam, 
Door No.431, Kadachenur Uillegr 
Pallipalayam-. 

\J.Perurnal I. 

430 	I0 Venkatasamy N1du 
Retired, Goods Driver s  
S.N. V 12. D,No.91 C, 
Leighbezer, 5rémaia1a E' 	 m 

Main Roed, Salem-'a 

\J.Kumarasemy, S/a '/elapp 

431 	Gounder, Retired, Surr3' 
5,No. P 4433, No.119 
lampelayam Post, Frude..G. 

,Velappan, S/a Sefl.flGdo 

432, 	Gounder, Retired, ShLra1'/ 
Locc, S.N. P4292 9  7/.-119  
Puliarnarathu House, 
G.vir.danpleyem, 
laipalaysm P.C.7  .rnd-3. 

P.Kolandai Gdunder, 
433 	S/o Palan-4  Coctindcr, 	tird., 

Fireman S. S.No.P 5E621  

nbtte3' 
Nadáiudu, t:.rod-2. 

,Sengoda Gounder, 
434. 	5/a  Merimuthu Gounder, 

Retired,, Fireman A, 
S,No.P 5041, Alempaeyam, 
Pudupeisyam, Periakidu, 
Pallipalcyam, Erode-6. 

.Veredharaj a fludal iar, 
435 	5/0 Sunder Mudaliar, 

Retired., Assistant/Diesel, 
S.No,PTJ 10158 9  104/0 
Railway Colony, Erocle-2. 

K.Senqoda Gounder, 
436. 	5/c Keruppane Gounder, 

Retired., Driver 'C', 
S.No. P 4778, No.1 C Tyn 

Railway Colony, Eoe-2. 

R.Muniswemy, S/a Ramearty 1aJdu 
437, 	Retired., t.sst. Guard, 

S.No.16569  35, Raj6jis £tet, 
Erode-2. ... APPLICANTS . 
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P.N.Balakrishnen Neir, 

43 	S/o Reman Pilla.:., Ret.iri., 
Guerd, '.No.6966, 
Mangaleth douse, 
Nedungottor, horanur, 
Pin.-679 121. 

K11Nareyenan, 
439 	S/o K.Unnemen, Retired1. 

Driver'A', S.No.925, 
Karamenna Hjse, 
Vadanarnkurusai, P.O., 
Vedenam Rurussi, vid..l 
Shoranur—l. 

M.Chinnan, S/o Reman, 
440 	Retired. ,.Asst, Guad 1  

S 	S.No.7040,• Menichithà1 HOL9e 
Nedungotur, Shsrapur-1. 

T.Velukutty, S/a 	Nyarmr 
441 	'Retired., Drivsr'B', 

S.N9,P577, Thuvvekkttt). 
House, Nédurgottcir,  
Shorenur-1, Peighet Ctric-. 

K.V.Qopinethen, S/c Kjmerar, 
442. 	Retired., Fsst. Guarc, 

S.Nn.15447, Kallozhi tJattat.h 
House, Pauthipr, Shrrnr 

670 121. 

R.Balaraman, 
S/o K.Rejamennar Naid, 
Retired., Driver 1A Special, 
L.NO.P 4660, Sastri tagar, 
Railway Colony P.O., 
Ergde m  

V. Pchu th an, 
Fi/o Venketaranen, Re1red,, 
Driver Ikt, S.No.8221, 
Railway Cr'lony, £rod. 

C.T.Hewett, S/c A.N.ewott, 
Retired., Driver tAt  Special 
S.No, P 2942 278_H—type, 
Railway Colony, Errid-

63B 02 

rl.Chellappen, 
S/0 Muthusamv Gound.e, 
Retired, Driver'B' 
S,No,P 5774, 31, 
Thiruchengandu Rod, 
Pallipalayern, Erod, 

Sl.No.428 to 442 are 
applicants in 0.I.63/93 

1 

.,. APPLICANTS, 
S .,Contd./— 
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D.D,Rozeri, 
Sb P.D,Rozario, 

447. 	Retired., Driv'r 'A 
Specie'.., S,No.P 3029, 
30 A t  Sastrj Nagar, 
Erode. 

K.Marimuthu, 
S 

44R. ,0 Keruppanne Courider, 
R'3tired, Driver 'P', 
S.No. p 53331  No.36, 
Kasipelayam., 
Annadurel Strat, Eroc. 

K. Palaniappen, 
44' 	S/a Karuppennen, Retired, 

Assistant Guard, S,No,E55, 
9 Sadayen Palcyam Road 
Sasthri Naciar, Erode. 

\J,Ramesamy, 

450 	S./ Iielappe Gthurdar, 
Retired., Loco Shunter,  
S.No.4919, Pallipalayani, 
Alampelajm,P.O., Ere, 

P. Kand aEamy, 

451 	S/c 	aramasi'.,a Gounder, 
Retireu., •Shuntr, 
S.No.P 9405, Nc,4229  
iarnpal'yarn, Pallipe].eyarn, 

Erode, 

C.Paleniappan, 
452. 	S/c ChinnathEmbi, Retired., 

Shunter, S.No.4379, 
East Thollipalayem, 
S.P.B.flill Colony, 
Erode. 

[1.Dakshinamoorthy, 
453 	S/o Ilanickem, Reti2bd., 

Driver 'B'., S.o, p 95111  

Kumaramanqalem P.O., 
Thuthiputtu Pj,-635 811. 
Ambur (N.PA.Djst). 

N.Balakrishnan, 
454• 	&/o 11.Narasimhan, Retired., 

GLard tpt Y S.No.12E19, 
54/1 TNHB Flat, 
Kamaraj NaQar, South P.Ve'Ja. 
Tiruvanriiiyur, 11adras-600 141. 

O .Chellappan, 
45 	5/ci P.Gopa.Len, Retired., 

Special Guard,. S.No.14730  
118. Lenin Street, 
Sestri Negar, Raliwa,' Co1or' 0.0. 

Erode.  
APPLICANTS 

.Contd,/— 
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P..Sanjeeva Rao, 
5,/o P.N0Servrthme Raø, 
Retired1r, Guard 'Fe' 5,pc1.I, 
S,No112522, 8.309  
Housing Unit, Periya' Jagaf, 
Erode-638 001, 

1S.Fbdu1 Jabber, 
457. Since deceased by Lega1 Reprsentetive, 

Smt.Heerajan, 67, 
Kovalam Street, Teachrs Cr1irjy. 
ERODE — li. 	 I 

R.Nerasjrnhr, 	
II 

458 	N.Renqasemy NriJu 
Retired., Driver I' p'?. 
S,1'3. P6978, Shestri,1  Neqar 
Kemaraj Street, Erode1. 

R.Thangavelu, 
S/o P.Rengoseny, Ret11ii39  
Guard '-', S.No.1091E. 
498, Agrahara Strsot.;1  
Erode-638 001, 

K,Pa1nisopen, 
5/c Kendapp3 Gounder 
Retired., DrivEr 'S' 
S.No. PTJ 10070, Dr.o.lO/M 
KRPD Rod, Karunkarb Med, 
Pallipahyam, EroJe-.38 Gj. 

&,Jarne, Sb  
Retired., Driver NW1 Spl, 
S.Nc, P 2819 9  8/13  
Rangam Palayam Pot,I 
Erode-638 009. 

A.Karuppannan, 
S/u AppEji Gounder,Retired4, 
Shunter, S.No. P  5121, 
Odapplli, Pallipelyam, 
Erode-6, 	 II  

N.Sengodan, 5/0 Nala Goun4r, 
Retired., Shunter, S.No. P f5295, 
East Tholliye Palaym 	I  
Kadachanallur Post,1  
Erode-6, 

456. 

51.Nos.443 to 463 are 
applicants in O..64/93 

PPLICNTS 

.Contd./— 

f. 
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K.K.Krishna Iyer, 
S,'u K.Krihna Iyer, 
Retired., Gueri/ Spi, 
S,No.13745, Chembei Village 
P.O., Kstteyi, Pelakkad, 
Pin 678 572. 

ci. Veemban, 
5/0 M,Nekelan, Retired., 
Lco Shunter, S.N..P 5329 9  
ilullathody House, 
Karianr.cde,P.O 'Kott.y& 
Palekkad Djstri.t. 

C,Gangadharan Nair, 
Sf0 K.Kunhan Nambar, 
Retired., ASSiStallt Cu3:, 
i.No.1864, Lakshmi Nivas, 
P.0.PLthiperiyElrarn, 
Paighat, Pin-€7 '?336 

C Par asur amen 
. S/c P.Copai Plilel, 

Retied., Driver 'B', 
S,No,P 3067, SaeBJ1hi NS 

R8yappan 'treet, P.3. 
Thatharneflgalam, Faighat- 

67E 102. 

C • Nat oyenafl, 
&/ A,Chenu, Retircd., 

468, Driver A',  
tLeela Nivas' 
PuduppeiYeram, 
Palghat-678 733. 

K,Reghevan, 
S/c M.Krishnan, 

469. 	Retired., Driver 'A' 
SpJ 6  SNo. P 2400, 
flullarithOdi House, 
Karirngode, P.O. 
(Kottayi, Palghat-674 572). 

P.K.Sivasankarafl, 
47r, 	5/c P.C.Krishnan, Retired., 

Guard, S.No,14108 0  
Puthukulangara, 
0(1 Narèyana House, P.O.., 
Mannul-676 642. 

5.Chidamberam, 

471 	5/0 Sabapat y Pillel, 
Retired,, Guard 5.No.14117, 
Old Karur Road, Lalpet P.O-, 
Triôhy Dist, Tamil Nedu, 
Pin-639  1056 APPLICANTS 

. .Cantd. 1- 



T.R.Unnikrishnan Nambier, 
S/o Reman N8mbiar, Retiredi., 
Guerci tBtm 5.N..97911  
Abhilsh, Ravipuram , 

K,U.Saràswethi Ammay 
ui0 Late K.Oalakrishria Mnon, 
Retired,, Driver, 
S •No,P 3512, Kallazhi Ho€', 
Pudussery, Cheruthuruth/,. 

A.Kunhikrishnen 
S/a PK.5enkeran 
Retired, 	Grads uejd, 
S,N..96t5, Krishna Vii 	pji 1 , 

Paruthipulli, Palqhat, 

475, A,1arimuthu, 
S/rn i1.P.r.gamuthu NaikI, 
Retired, 4 cp1., 
S,No,. P 3574, 
Dhenalakshmi Illahi, 	I 

Kumaran Street, 	I 

Kavungal Pa]ayrn, 	id/0-_. 

476. f1,Natcsen, 
5/0 fluthusamy Gounder 
Retired., Driver 	

A

I 

1.. 
S,N.. P 4369, P.C. 16ll2, 
I.C.Poltce Quarters, 
Dhancdndhii egf, 
Pondicherry. 

G.KJbdul Sathet, 
5/0 G.Khader 8adsha ahib, 
Retired Guard 'P' SpL. 
S.N., 11786, 17 SyedI 
lalal Khan Street, Fort, 
Salem, Pin 636 001, 

R.Ramasamy, 
S/,ChinnakesaVafl, Retired., 
Driver tOW S,No. :j/i 1297, 
176, MendBpa \ieeth, 
Erode—i. 

479. 	t.Ibrahim Khan, 
S/c E. Mohamed Kha, 
Retired., Driver 
S.No. P 3028, L 24/9, 
Shamahad 1anzS.i, Perear N oar, 
Er,de-1. 

No,464 to 474 	are 
j . -,pl1cants in 0.I.65/93. 

PPL1CANTS 
Contd./ 



( 4flfl•  L,Marudappan, 
S/c L:kshmanen, Retired.., 
Diesel Shunter SNo.V85, 
93, Thiru U..K.Street, 
Ko1lampa1yam, Ercde-2. 

481, G.David, 5/o D.Gebriel, 
Retired., Driver tAl grade, 
S.No. P 229 0. 223, 
Sasthri Nagar, Snde'an 
Pelayani Road, Erode-2, 

C.Subrananian, 
S/a P Cninneppen, 
Retired., Guard 
Spi,, S.No, 12327, Piot 31. 
16th Avenue, EIenü N39r, 
mbathur, Medra€-600 O5. 

C.rokiasarny, 
S/o P.Chinnappan, Petirsd. 
Driv3r 'Al 5 Nc.. P 2Y15 . 
D.No.77, New Street, 
Eroe-1. 

K.Palaniappari, 
S/s Kappa 
Retired., Driver 'A' 
S.Nn. P 7 882. 
Alava Counder Kdu, 
Manienr, Salem-lU. 

45. C.Rengasamy, 
5/. R.Chinnesarny Nai, 
Retired., Driver 1.A' Sp],, 
S.N, P 28319  32, 
Gho6sethcttem, Udumalpet, 
Pjn-642 126, 

5.Abdul Kareem, 
S/a Shaik iiamaludeen, 
Retired., Driver 1rt  Spi. 
S.No P 2825 1P  30 Buri'ah 
SahileStreet, Mount Road, 
Madras-2. 

R.N.Govindarajalu, 
S/a R.Narayanasamy Naidu, 
Retired., Driver tAT  Sp1., 
S.No. P 4661, 51 Nrrth Se:, 
Thiiubuvanarn, Kurnbkcram, 
Pin-612 103. 

A,Rajamanickam, 
LL/o Late K.A.Anthonysamy, 
Retired., D river 161, 

S.No. p 31051  U.Nc61, 
Sasthri Nager, Piileyar KDI1 
Street, Erode. 

41,No,475 to 487 are 
applicants in OJ.66/93. 

APPLICANTS. 
..Ccnt "- U • 
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4a9. Kannn1, 
ie KSin9oden 

Retired., Driver 	TO  Spi. 
S.No, 	p 	6826, 
Flaliqai Natesen Stor s, 
N3dar Iledu, 	Poonthurai Road, 
Erode, 

 A., pyalakshrni, 
U,n 	Late 	P.ngnuth , 
Retired. 	Drivef 
S.No.P 	2904, 	No.27, 
Pilliyar 	Koil 5treF :, 
Sangliandepuram, 
Tiruchirappalii. 

 G.P,hilardsm, 
J/o Late T.Govjnd Ftirc 
Driver 	tP 	Spi., 4EE"E 
No74, 	Vandikarer.th':tAm s  
Kol)ampalayam, 	Eicci-2. 

 R.aya, U/n 	Late 	'J. 
Ramalintjarn, 	Retired , 
Driver 	'M' 	Fpi., 
59N 	P 3789, 	ED 2E 
tHt 	Type, 	Railway Clony, 
Erode, 

Dhaalakshi, 
'/n Late S,K,SvAprak9SE, 
Retired,, Driver tPi 
Spi. S.No.P 2895, 
ED 352 B, Railway Coiony p.C., 
Erode. 

Parvathi Sakthivel, 
Win Late M. SakthiVel, Reti 
Diesel Assistnnt, 
S,Nc. J/tl 6481  422 ,H 
Railway Colony, Erade, 

Nallenrnal, 
W/n Late C.Tholesiappen, 
Retired., Driver 1 C 1 , 
S.No. p 6579, 29, 
Kumaran Street, 
Kollampalayam, Eroce. 

495. K.Lakshmi, 
W/n Late K.Raja, Rtired, 
Driver tOt ,  S,No, 	22, 
212 F Railway Coloy, 
Erode.. 

ed., 

APP- ICPNTS. 
,. ,Co ntd. I— 

'I 

f. 
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497, Sampoornam, 
W/o Late Prumugham, 
Retired,, Driver 'A', 
Sil., 	J/M 8181  
ED 194 D. Railway Colony, 
Erode, 

S.Geeja Be' 
\J/o Late M.anesan, 
Driver 'Ps' Spi., 
S.Nü. P 239, D'.N.16, 
Lenin Street Church Ner'_, 
Railway Colony 
Erode, 

Pappa, 
W/1 Late K.Krjshnan 
Retired., Drivcr 'C 
S,No, p 
Mooppanar Street, 
Old 'üramangaltn, 
Sqleni-63$ 005. 

1Nc;,48 to 499 are 
3ppLcrI1;F i;n O.A.67/93. 

500. P.M.Aiokiaamy, 
S/o R.Muthu, Retiiroti,, 
Driver 141 Sr  
S,No, p 17189  No.7521  
5th Main, 8th Cross, 
f1.C.Layouf, Uijayansr, 
Bengelnre-40, 

N.['lareppa Dasary, 
S/o Nar'en Dasary1  

fletired., Driver 'B', 
90839  V3/48, 

Peria kiec1agampatti, 
tile., Danishpet R.S., 
0maur T.K, Salem District. 

Pushpavelli, 
U/O Late V.R.Veiuprv; Retired 
Diesel Assistant, 
5.No JIM 12421  D.No.64, 
tiavooce Street, 
Kollampalayem, Erode--2. 

M.Kannian, 
S/c K.3,Nedha1aimuhu, 
Retrec'., Driver 'Pt 
S.No.V 50, D.No.15 F/3 
Ex—service man Colony. 
Susiapuram, TrLppur, 

K.P.ritony, 
S/c K.V.Pau, Refired., 
Guard 'F.' Spl., S,No. 15212, 
1/90 SEED - Colony, 
New Feirlands, 
Salem-636 016. ... AP,PLICANTS 

. . .Contd. I-.. 
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55. P.Krishneswamy Naidu  
5/ri NArumeriatha Nei 
Re-kred, ipl. Grad& 
5,No.1431 1  Kendampa 
Selem-636 005. 

506. PK.Sulechane, 
U/n K1.Paremesusren 
Retired., Driver 'C'j 
SqNO.P 4800, ED 397 
Railway Colony P.0., 
Erode-2 

U. 
Guard, 
hy Ptt1  

507. PJ.Raman, 
5/a  A.Paththorane Iyr, 
Retired.., Guard 1 8 1 , 
S.Nt.15243 Dhgna1akhmi. ui 
Upstairs, Near Tempi 
Subremanie Negor, eLeri5. 

K.5.Georgn, 
5/0 1<,Simpson, RetJr d. 
Passenger Guard, 
S.No.1341:3 Plot No, 2. 
-Iouse. Ni.157 A, 
Th'.ruiekavsr:denur. 
Sa1em-.66 005. 

R.Venketeuararn, 
.S/o N.Remnirth€rn, R;irud, 
Guard At, SNo. 15850. 
5/1 37, 	riedhkr  
JagirP'mmapalayam P.O., 
Selem—E. 

511. C.Fonqia Gounder, 
SYo Chinrappe Gound , 
Retired., Lscc Shunter, 
SN.@. P 4374, Paris ottur, 
JagirAmmapalayam P.O., 
Saiem-2. 

K.5.Somasundarem, 
&/o K.K.Subhe Rathi 
Retired Cuard '' S 
S.No.6711, No.75, 
Vinayskar Koil 3rd 
Moolepalayem, Erode 

Julia, U/o Late 5.8 
Retired. Driver 
S.r.P 3261, 3/1 Sf) 

Co 1mb a tore, 

K.Kandesemy, S/a Ka 
Retireà., P¼ssistant 
5.No.161C1J, Odaikir1 
R8medevarn P.O., Rem 
via, Kandanpalaysm, 
Salem District. 

m Iyer, 

feet, . 
gyesam, 

h UI<kadm 

pparn 
;uara, 
:huputh 
levan V 
rnakka1 

liege, 
Itluk, 	

APPLICANTS 
td./— 



S.Kosplai Chandra, 
U/n T.S.Suominathan (late), 
Retired., Guard 'FI' Spi., 
S,No..7619, ED 353 P, 
Rai1uy Colony P.O., 
Erode-2. 

P.Alamelup 
W/n Late M.Palaniappen, 
Retired., Driver I!  

Spi. S.Nn,P 2893, B 1P 
JeeveNcçr, Renoompparr 
Erode—), 

C.\J.Narayanan, 
5/c C.'J.Krishnan, Retired., 
Guard tAt SNo.3283, 
Mythri, South 3ezar, 
Payyanrur. 

Smt. R.K.Parvethi, 
U/c Late K.S.Rangasan' 
Retired., Guard tAl SpJ. 
.S,No, EA 1124, Eleyo 
Subramenici Ngar, Saiem,  

51. 'J.Regupathy, 
S/c S.Vejiravel, Retired., 
Driver P. Spi,, C'.14 
Kannan Negar, \i0.C.Naqcr 
Post, Thenjawr-613 007. 

RMehabookhafl. 
S/n A.Rehimankhan, Recired., 
Driver 1 X I  Spi., 
S.No.P 3053, No.82, 
Rengatiagar, Suramangalam, 
Salem-5. 

11.Chinriu, s/o 1i.flechery, 
Retired., Driver 'A', 
S.N. P 2815, DNo.25, 
6th Dharma Nagar, 
SuremengalarTi, Salem-5. 

AAbdul Wehab, 
S/c S.11.Abdul Azeez, 
Retired., Driver 'A' Spi., 
S.No.P 3691, No.101, 
Kennedy Nagar, 
Highways Nager Road, 
5uramengaià, Salem, 

Pin-636 005. 

K.Yusuf Au, 
S/n Khader rlohidben, Retired., 
Driver 'A', S.No.P 2151  

32 Nehru 5treet, Old 
uramangelam, 5e1ern-66 0054 

:i1No.500 to 517 are 
ppiicnts in 0.F.68/93 

.APPLICANTS 
. . 



f,Ramesany, 
S/a Munusemy Ret1rec., 
Shunter(Loco5, S.,N.',TJ 1L19, 
D.o,122, 1eryar Stf€et- Old, 
Surarnangalem, Sa1em-;0 

K,Pelani, S/n Ko1ndi, 
Retired, Lsco Shunt t r, 
S 0 Nc 11,P 5256 9  5/89 
Anna Nagar, Jagir Arn.Hapa1eya 
P.O., Salern-636 3O2. 

K,Govindaseny, 
S/a Kandasany Nic'ke', 
Retired., Loco 5hur. r, 
'B', S,No.P 9477, 
D,Nm,21, Dhermanr 
3rd Street, Sslom-. 

526. K0RamakriEhnan, S/c 
Retired., Driver 'Ati bp., 
SN.P 2164, 	tuBS, 
Lekshumi 111am, Jgii. 
mmapa1ayam P.O., 2 8F,m-2. 

MAnnamaiai, sb 	. Mithu, 

527 	Retired., Driver 
S,No, p 51920  .Nn.tW4, 
Periyar Street, O1dL 
Suremançe1am. Se1.ern-u. 

Periannan S., 	H 
528 	S/o Sr:er3ryan, 	tEc 

First Fireman, S,No. 74E' 7  
15, 11ar±!amn:antr 1  

Solarn Psilam, Sa1em-5, 

P,Subramani, 
S/a P1eni Gounder, etired, 

529. Lobo.S1iunter 'B', .1 
St'Jö. p 7455 rni 	Street, 
Solampallam, Salem-50 

M.I%rumugam, S/s Mar 1ppe Go'd' 

530 	Retired., Shunter 'd', 
S.No. p 8078, A/65 tel £tre 
riyagoundr Patti,. 

Suremenqalam P.O., a1en-5 

531. 

f1.Chellakannu, 
S/n 1unusamy, Retird., 
Lace Shunter IF 
S.NoP 7946, 8 39; 	ack uf' 
the Ram Theatre, 
Suramarqe1am, 
Salem- 5. ,,• PPLICA1TS 

., ,Contd, /— 
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P.Jeganathen,  

532 	S/c R.D.Ponniya, Retired 
Driver IA', S.N.55511  

D.No.50, Ilunieppan Street, 
Kichipalayem P.O., 
Salem-5. 

A. Perumal, 
533 	5/0 B,Hanumari Retired. 

Loco Shunter B', 
SINI. P 80791  131 A, 
R'ii•wày Colony, 
Salem-5, 

R.Ammesi, 
534. 	• S/u K.Raman, Retit-.c1., 

Driver tAI Spi. 
S.No. .PTJ 10057, 
A Masque Street, 
OldSuramanqelarn, Saler: 
Pjn--636 C05. 

V.Keridasuamy, 
535, 	S/c \Jellaiya Gounder,  

Reti'ed., Asstt. luerd:  
S.No.7246, Thir'jmaga! Strm.et v  
O.No.13, E3cdinaick3n PRtt:L, 
Salem-5. 

Ye sod a, 
536. 	W/. LacE TS.Sriniveer, 

Retired. Driver 'A' Spi. 
S.No. P 	46, 10 Nehru Stieet. 
Old SuraangIarn, SaiGm-. 

Jenak! Thailammal,. 
Li/c Late A Arjunen, Retired., 
Driver 'B', S,No.P 3080, 
4/248 A, Bharathi Nagar, 
Jagir Ammapalayam P.O., 
Salem-2. 

P.V.Pachamuthu., 
S/o P.Velusamy, Rtired., 
Guard 1A' Spi,, S.N..1223, 
386, Sakthy Vineyagar Koil 
Street, P.onthurai' Road, 

Erjde-2. 

Li .H.Gilhnoly, 
S/o R.SGilho.ly, Retired, 
Driver 	Spi., 
S.No. P 29031, 36, 
Par8iattam, Alagaprorn, 
Salem—IG. 

R.'tienkatesen, 
5400 	5/. A,M.Rengasary, Retired., 

Driver 'A' Spi., S.Wo. P 3052, 
P1st No.8/2, lInd Cross Street, 
?rithiiipskkam, Ambathor, 
Med r a s- 53. 

to 537 are 
applicants in O.. 
No.69/93. 

PPLIANTS 
.. .Contd./— 



541 

542, 

543 

5440 

545, 

.. 6L 

R,Thjrumalei, 	I Re?resented by Lokanyaki 
as Guerdin, 
S a R.Rengasamy Naiq 
Retired., Driver 'AJpl. 
S.Nij, p 2864, 2 A 1Jatth 
'Jellalai Street, 
J'èndemargalem, Woriyr, 
T.ruchy-620 003. 

M,Anthony, 
S/j L,fRthaj3i1rutPm 
Retired., Driver IN 
Spi, S.No.3030, Nu 5111) 
Netaji Road, Marapal rr 
Erode-2, 

Savarinayeqain , 	
lcl 

S/ri ro k1am Re cite c1 
Assistant Guard, 
S.Nr,, 7122, West 
Marianathapurarn, 
DIfldjQel_fje 

U,Achuthar Nair, 
P,Narayenan I\iaij 

Retired Guard 'P Sicial, 
SMo.7628. 5/1584 tiugr hI, 
P.sokaprjrem, C iitvt-673 11.1 , 

T,Kunhtrsrpn. 
S/ui Narayenen Nambia, 
Retired,.. Guard 1 8 11 
S,No06302, 'KuttIyili-iouse, 
P,0,Me1edj673 522, 

t.o,3S to 53 are applicants 
UP.NL ,70/93, 

11,Viswanathar, 

	

546, 	S/a K.Bclakrishnan tJir, 
Retired., Guard A'pl. ~ t. 
S,No,151641 H,Nc,1f499, 
ttAsuathitt East NadaIvu, 
Cal icut-6. 

T.P,Padmenabhan Nai 

	

547. 	5/c T.V.Appu Nair, 	tired., 
GuardS.Nc,1937 
Usha Mandir, P.Oofv1ankavu, 
Caljcut-673 007. 

K.Krihnankutty Na ill 9, 

	

54, 	S/o Unnichathan Nai.r 
i
ll 

Retired,, Guard 
S,Nnj.15029 Jadakk eyi. 
P.O. M. I.EaKunrI8man' ldm, 
Calicut. 

V 
S .. PPLICNTS 

1Contci./— 
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V.Rechevpn Nair, 

549. 	
5,c. Gviiiden Nair, 
Retired., Brakesmen, 
S.Nc,3024, Raghve Nives, 
Chiramengel.3m, P. O.Nez1.va, 
Perappananqaril, Meleber. 

U.K. She skaren, 
Sb U.K.Velu, Rered., 
Cuerd 'P' Spi,, S.No,'iöZ', 
Urpekendy Hoise, P.C.T21-.0-

-616 3(i2. 

K.C.G"vinde,s Nair, 
551, 	5/s.;C,Rarnan Nair, RetrEc.. 

Driver tBt, 5,N1, 118, 
Edavath House, 
P.O.Th1ek1th1jr, 
Calicut - 673 317. 

K.f'.hendukutty, 
S/o K.Chekku Reired,. 
sst.Cueic, '.Ns161, 
Koyirnekandy Hcu, 
P.O.Elathur, CeI1tu.-

73 u. 

.uhrrr.ien, 

5530 	S/u P,1ucien, fetrei., Guard 'A' S,N., CP .68B, 
Meni::kan 
Near Weter Tenk, 
P.0.Puftiyera, 

673 C04. 

K.K.Parernesuaren Nair, 
S/u P. K. Euaran Ncr, 
Retirea., Brakesmen, 
S.Nr.146G, Ku1enqa:, 
P.O.Lakkidi, Pelh. 

A.chuthan, 
S/r N.Koudan Nair. 
Retired., Guerd ', 
5.Nc. V 144, Srevelsan, 
Menkere P.O., Pe.qhet - 

67$ 61.3. 

S,No.544 to 555 are 
eppliccnts in O.F.71/93. 

rc. 
G • Je samrnel, 

Late C.Sol.mrn, Rtcire1., 
Fireiian, S 1 No,P t819. 
D,N.,37, 5.K.C.Red, 
Suriernpathi Nell Fc5, 
Erode-538 009. ,,• APPL1CN75. 

S. .Contd.f— 



5570 

558, 

550. 

 

 

 

563, 

564. 

' K.thappan, 
S/c Keuieppa Goundr, 
Retired, Shunter 
S.N 0 P g453,  D,No.110 
Arupru Meles neer,, 
peipass Road, 
Poondürai Road, 
E:ode-2, 

.M.Zulekhebi, 
W/u Late S.K.Sy'd 
Retired,, Driver 
S,No,PJ 1012E, L.68, 
fleriyer Neger, H 	inr '!l 
Erode-636 001, 

S. 	ru nec e lam, 
5/0 Vsubia P111a 
Retired., Guard 1•M 
Spi. 5.No,8995 0  
New Street LBne, 
Tr..chirepelly, 	Li OU 

N,P.lIaiive1u, 
5/a  IV.@ rintis pr y.  
Driver B', Nc.V/7 
Netchlpeleyem, L.jthur(Pi0.' 
Ercde-638 002. 

C07'asupethy, 
5/0 T.Chinneamy Desikei. 

45 Retired., Guard 
S.No.12152 9  73, Kdsemedg Streot, 
Tiruvenrernelei 
Tiriijvenna-'elei, NJA.Distr'ct, 
Pjn-606 601. 

rH.Abdu1rahimen, H, 
S/i ahamned Hussain, 
Retired., Driver 
S.No,P 2294, Manr:rku1m, 
Near Indian 0veieas Bank 1  
Tiruchireppe11y-620 020. 

KNatchimuthu, 
S/c Keruppan, Ret.red., 
Issistent Guard, 
5.No.7118, Periesrny Hews, 
Palamepuram, FiveReoi, 
Karur, Tiruchy Dit. 

11V.Pau1rej, 
S/o M..Vedhar1ayejei9  
Guard 'B', (Retiijd), 
S,No,13856, Ferul 11am, 
17, Cauvery Nae 
Kulitelai, TiruchS351U4 ... RPPLICATS 

.. .Contd./— 
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K.M .Devanathar, 
Sb P.Eleenakshisunderem, 565. 	Retired., Guard 'Ps' Spi,, 
S.No.10438, No.222, 
Lenin Street, Railway Ccicny 
P.O., Erodo-2. 

..John 

56 
1 

6. 	S/oA.Lerninatha Pilici, 
Fetired, Guard ¶pl., 
S.No,14326, No.25, 
5th Cross, Par3masieplr 
Le1,gudi, Ti'ichy Distit 

pin-621 6). 

- 	V.Srinivasen, 
57 	S/a R.Venkatpreme Iyei.. 

Retired Guerc tDt  SpL 
S.No.9456, No.18, 
Dr,Ambedkar Road, 
Shuvanesuari Nacr, 
C.inbatore. 

- 	V.1iaririuthu, 
568. 	S/o Venkatticnelarn T.,, 

Retirod, Dciver rEt, 
S,NrP 94G9, Kaiikedu, 
C)melur Pest, Salem District. 

E.Periasamy, S/o Ell3ppEn, 

565 	Retired,. Asst. Guard. 
S,No.7545, Avinashi, 
Coimbatore District. 

K.Ragothame Ra.., 
570. 	/o K.Kupu Rao, Retired., 

Guard 'A', S.N.10694, 
Pl.t Nc.BG, Flat Nc .93, 
Kalyari Neger, Sanjivafleddy 
Nager P.O., Hyderebad-500 038. 

K.0 .flohan, 
S/c P.K.Varatharajalu, 
Retired,, Driver 'A Spi. 
S.No.PTJ 10372, 19/8, 
Mariemmankàil Street, 
Salem, Pin-636 005. 

N.Thangaraj, 
/'0 C.Manickern, Retired,, 

Diesel Assistant, 
65/A Nariammcrikoil SLEet, 
Saem-636 OCb, 

R ,Muriamn'al, 
573, W/. Late P.tlurugasan, P.eti;od., 

Guarr 'C', S,No.16321, 46, 
Pnne Street, Old Suramarigalam, 
Salem-5, 

V 

Sl.No4 555 to 570 are 
applicants in 0.I.72/53. 

I 	•• 	PLICFNTS. 



'-7 ,. 
. (L. • 

K,1 H.Rahlme, 
U/i. Late C,Nagasunda e, 
Reti-red Diesel Assitent 
S,No,J/M 497, 30, N r u t r 
Old jramenelam, S en-5. 

K"-ishnammel, 
U/i Late Konthan, 
Retired,, .ssiStantU3rd, 
5 0 No.605, D,No,5, fejeet 
Stree€, Old Suranfl3l, 
Salem—j. 

Cateerane, 
U/o Late D,K.Pcte: 
Retired., Driver 'P.:, 
Speie1, S.N.P 179, 

30 P' Fnthoniapurem, 
Suramançalam, Slcm 

N.["ipalasemy, 
S/i Nareyanasemy Fe:u1 

5. '° 	Retired., 6uerd 
S.No,13OflE, H:C 338 

Hnisin6 Unit, 	nrHiaqe, 
Trichy-620 015. 

N,Kuppr., 
S/c Narcyana Naiker 

'' 	Retired,, Firemen, 
S,No. 9429, 2/i6Z 
Siv.ethpuram P.O., 
Salem, in.636 307.: 

5vindemrne1 

g 	
U/o Late K 4 Arumugarn 
Retired,, II Firemrh, 
S.No0  PTJ 17449 9  
Pmmapelayam, Salem. 

3t, 

il.N..571 to 579 are 
applicants in 0.73/93 

Yt'arayee c4mmal, 	•1 
W:/o  Late R.ThanamLjthu, 
Retired., Driver IV Grades 
S.No, p 9437 6033!, 
S.K.C.RWad, Erode—q38 Cog, 

Kousalye, 

581 	
U/n Late C,Pnnnusa y, 
Retired,, Ouord 
Spi. S,No,15313 9  3, 
LIC Ngar, 1oiapelaim p. 
Erode-2. 

't. 

S 9 1.PPLICNTS. 

.. . Co ntd. /_ 



- 	... 	 _.s..  

- 	 E,Reman, 5/0 E.Sam.i 
Retired., Driver 'Ci, 

	

.52. 	S.No, P4242, Edthottethj1 
House, P.0,Keclalindj Nosram; 
11a1apurem Oistiict, 
Pin-676 312, Kerale. 

K.Reman,S/s Chnu, 

	

53• 	Retired., First Fireman, 
S.No. p 7147, Jakeeri 
Ileethel House, PIIJ ., 
Peleth, (vie)Kakkodi, 
Pin - 6'3 611, 

(1rs.B.Sarojini,j./0 L8t 	,K.Fi;adiachciani, 
2 Ivlicidle Street 
Cid Nidamengela*, 	 . 	41,No,580 to 584 are 
Nidernangalam c..o. 	 ppl1cant9 in OJ.74/93. 

L.Vaaudeva, Nair, 
S/s N.Gopelari NEd.I, Rpjrsjii, 
Gjard W. SbN719 
Soihe1eyam', C/cr Statign 

-Nester, Janiyema1sri k.ilc, 
Malu"ar Djstrit, 
Ptn - .679 339. 

I1.Kutty Malu, 

58 	5/o Lrte fi.R,enkaran, 

	

0, 	Retired., Drivo., 
5.No,5707, Medathil House, 
Erem"1ldm iicjal, 
'rakk'inar, Kozhikode, 
Pin 	028 (Stei  

M.Schuthan Nair, 

	

58.7. 	.5/. M.Krishrian Nair, 
Retired., Guard 
Kariyetkuni House,' 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

K.N.Eankunni Menon, 
5/o V.Madhava Menon, 
Retired., Driver 'Ii', 
S.Np. 6966, Rohini'2ihar, 
P.EJ.Chottipadi, Pin-676 310, 
Parapparianaadi, Nalapuram 

DIstrict. 

P, Ku tt app en, 
5.89. 	5/. P,Reren, Retired., 

Fireman 'Pit, 5,Nn.P 5177, 
Pekk8davath House, 
P.O.Friyallur, 
Calicut.  

S1,No.585 to 588 are 
applicants in 0..75/93. 

I.... , PPLICRNTS. 
,. ,Contd./— 

I 
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h.M.anu 
59 	W,'o Late .Thnan, 

Retired., Loca Shuntet, 
S.No.P 81q3, 
£r,dhikarimaflemai. House 

,I.O.hriyallUr - 673 34e' 

'I 

S £io.589 & .590 are applicants 
in O..76/93. 

C. K. \JB1E yu dh Sn, 

591. 	
Retired., Shunter/CHT, 
1uzhithottU Parembi, 
East of Cernethori Roed, 
Cchin - 10. 

P.M.Kumeran, 
Retired,, Driver, 
Southern Reilway, 
Pijzhakkel House s  
Mudeppalore, (Vie) 
1athure, Paighet Diefrict. 

1,0.91 & 592 are applicants 
n Ofi.'7/93. 

11, Mc se a, 
R.tireri •'r  
tlethei College, 
Memmet,h Vayel, 
Pattath3twfTt, uiluit 

V,rjunan, 
Ratiro., Driver lBt/QLN. 

	

594. 	Karma1eyat, 
Pattathenam, Quilon, 

P 0 tlercita 
isJ/o Late hri Domintc Sabstien, 

	

595, 	Retired., Driver !ht/[jl, 
Pethan Peramba, 
Near Tr3nsprrt UffiC, 
Quilon 

N. K, Cane safl, 
S/i M.N.KriahnemOurlthY, 
29, Ramanujam Street, 
Kll'tkuzhi, Tric4.209  
Retired 6ar/SpeCi8l Gra#, 
Southern RailUay. 

M.N.S.Than9e1re,asem 
S/a Ilichel, 2 k 43, 
First Street, 
rmai Neger t1allieipUrSm1 

Trichy-1., etired Drivt 
Grade, Southern Ralway. 

F.I.Vincent, 
S/a F.J.Fmbrwse, 
27, Ponnthottem, 
Kemrts Town, Trich,y, 
Retired Guard,'Special h srade, 
Sjuthern Railway. 

5l.No.593 to 595 are 
applicants in 0J4.7B/'3. 



-. V,Subramaniari 
59 	S/a E."enkatraman, 

21, Thondaman Colony,. 
Iiet3r Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passericier Guard, 
.,.Railway. 

r 

3.Antony, 
6000 	5/0 Sovrimuthu Pilial, 

41, M11iyaput'ant, 
Maifl Read, Trichy-1. 
Retired., Shunter TBT C:e 
Southern Railway. 

R •  Gopal an, 

601 	5/a  D.Ra,iiach3rdran1  
125, Mcriemmri Ko.il &-.et, 
Penmalipetty, (o1dai Roc, 
Trichy-4. Rettroci. 
Passenger Guard, cuthrri 
Railway. 

1.K.Srinlvas3n, 

662 	/O T.V.Krlshnesarn>/, 
131, East Chittra Street, 
rirahçam P.O., Tri.chy, 

Retjreo GUS:d/5.[eciel 
Grade, Southern Railway. 

R,lagarsamy 
Sb Rengasamv Naldu, 
328/8, Railway Coiody, 
Trichy-20, Retired Ls.co 
Shunter 1 8 Grade, 
Southern Railway 
(Trichy Division). 

M. Issac Chelliah, 

	

604, 	S/o S,fianuel (late), 
Reti'ed IT  Giede, Guard, 
Southern Railway, 19 9  
Keela K•sa Street, 
Beemanagar, Trichy-1. 

S1fi.K8sim, 

	

605. 	S/o.Sheik Ilasthan, 
39/8/17—E, Innamthar 
Thoppu, Tennur Pcst, 
Trichy-17, Retired Drive:, 
AGrade, Southrn R3.1ay. 

tl.Sundaram., Sfo Naqe Pill3!, 
3.6, General,8aaarSt:ei., 
Tenhur Post, Trichy-17, 
Retired Or ive r / C d e, 
5outhern Railway. 

4 

0• APPLICANTS 
.Contd./— 



E.Abdul Razek, 

	

607. 	S/o rohied Esuf'f, 	- 
55, Moolakollel Strét, 
Ten'jr Poct, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I. :rnnasimuthu, 

	

609. 	5/0 Irirsimuthu, 
Klkoth'jr Vill'ge, 
Purothavkudj Post.--621 
Ilnge KLch, Trichy 
Retired Driver! B {re, 
Sauthern Rai1ay. 

S.Ruben Gregory, 

	

60g. 	S/a D,T.A.Sundaram P1IE 
5/A, Coriv3nt ftjad 
Contonement, Trichy-1 	- 
Retired Guard/Spec: Gracp, 

- 	Southern Railway. 

M.Kareern Ba!g, 

61-r 	S/o V.4Plunveer Baiq, 
Np.139  Pensi3ne'' ti9Et, 
Kijapet, Trich-1, 
Retired Guerd,'A Grade, 
southern Railway. 

- 	cqAntnnisarny, 
S/o S.DcrejsarI)j Pflli, 
7—B, 1st Street, - 
Dir a tsarn p1i1m,: 
THchy-1. Aetired Uriver, 
B Gree, Southern Railway. 

	

- 	T.R.Ethirejan, 

	

612. 	S/s Thiruv9ngadethan,, 
53, North ChithreStree, 
Srirengam, Trichy-15, 
Retired Passenger Guard, 
Southern Rajlwa,.. 

KJ .Raghavasirnheri, 

	

K13. 	S/o C.nanthecharier, 
1, South Devi Street, 
flengenagar, Srirangem, 
Trichy-6, Retired Guard/ 
tt Grade, Southern REI1UCy. 

	

- - -- 
	S11urugesen, 

	

614. 	Sf0 K.Subramanian, 
Plot No.5, Thairnaneve' Str't 
Iyyappa Nager, Trichy.21. 
Retired Passenger Guatd, 
Sjthern Railway, 	 ... A-PPLICNT5. 

- 	 40 4 Cortd./— 

I- 
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R.Viswanethan, 
S/s N.R.Redhakrishnan, 

615. 	5-C, Sasthe Street, 
BalejirNives, Ayyeppe Nser, 
Triciy-21.9  Retired Guard! 
Specia' Grade, Southern 
Railway, 

Gerald Edward RodriQ'Jes, 
Sle Gerald t:duprd, 
24/a Ardhi Bhagwcri StreL, 
Tendral Nager, 
K.K.Nccja: Post, 
Trichy-.21. 

R.Rengasemy, 

	

617. 	Ramasemy Kavander, 
62, Railway Ctlony, 
Bells around, 
Trichy-1., ReUred, 
Shunter B Grade, 
Southern Railway. 

P.Raman, S/a Pitcte5., 

	

610, 	118, Priq Melçuperai, 
Trichy-1. Retired. 
Fireman/A Graie, 
Southern Railway. 

£ . Se thur am 
/o Gopalsamy Naidu, 
Crawfoitl flllway C"iny, 
Trichy-20, Retired 
Driver/h Grade, Sov+herr 
Railway. 

S.Thangaraj, 
5/.. 1'l.Sebastian, 

62!.:. 5/24, Thirunagar, 
P.Dmalei, Trichy-4. 
Retired. Shunter/13 Grace, 
Southern Railway. 

D.Devadoss Alfredy 
E21. • S/a A.P.Devasirvatham P:illa, 

17, Iluthuraja Street, 
Mudaliar Chatrem, Trichy-i. 
Retired Guard/Passenger, 
Southern Railway. 

S,P'nt.nisamy, 

	

622. 	S/a Sanjoevi Neldu, 
61, /1,Thanamard. Guiny, 
Doreiamypuram, Trichv--1. 
Retired Driver, Sauthorn 
Railway. 4.. APPLICANTS 

... .Contd./- 
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S.Krishnen, 
S/n T.E.Sarengapafli Naidti, 

	

623, 	61 	'.arvathi mrnan Koli Stret 
Srirançam, Trichy-6, 
Reti'ed Guerd/ Spec.ei Grade, 
Southern Railway. 

T \J . Naganathn, 

24 	
136, North Ghithirai 
St:eet; Sri•angem, 
Th'ichy-6 Retired. 
Guard A apecial Grado,,  
Southern Railway. 

R . Narayanesamy, 

	

625 	
187, Chitrai Street, 
Sr 4.rangam, Trichy-6 
Retired Guard/R Grude, 
Southern ailuiay. 

K. N .Subramanian, 

	

626 	North Chithirci 	
ea 

Srirangam, Trichy-6 
Retired LUd"d/ Grade. 
Southern Railway. 

LM.Rangenahan, 

	

627. 	&/n T,Lochumaflait 
71, Kadi Street, 
Srirargait, rich\'-
Retired Guard/B Grade, 
Snutirr Railway. 

5.R.Yamunachari, 

62 1, 	q/e T.Rengasuamy That acJ: 
J, Uest Uttra Sti'eet, 

Srirangem, Trichy-6, 
Retired Guard/A grade, 

Railway. 

S 0 Veerappan, 
S/a G.Soundarara Pili, 
143, Main Road, 
Sangiliand apurarn, 
Trlchy-1. Retired Diver/ 

Special, Southern Raiivayk 

.M.ôseph, S/c A.brose, 

	

630 	NJ0.18, Pjttakara S€reet, 
Palakkarai, Trichy-1. 
Retired Guard/F 
Southern Railway. 

S.P.Ptdaikaiasamy, 
631, 	S,Io  S,Prul PIllai, 

26, Sekkedi Street, 
Palakkarai, Trichy-1. 
Retired Guard/B, 
Southern Railway. H 	 ,.. APPLICANTS. 

I' 



Is 7t ., 
K.R 

	

632 	No.481 Palayakejjl Street, 
Palakkaraj, Trichy 
Retired Special Cec 
Southern Railway. 

C.ntnycemy, 
S/ P..Chinniah Udayer, 
IS, Sugados 11and Street, 
Bau Road, Trlchy-2, 

D.Syeá Jaffer, 
SJ Syd .Ahnmbd, 

	

634. 	6, North Swankar 	treFt, 
Near Babu 1o&d, 
Tricthy-8, Retjrd Uriver/ 
A,, Southern Railway. 

J.Periyaserny, 
63L 	/o G.Veithilingeiy, 

32, Kazapettal Lir, 
Brzaar Street, 
Trichy-1, RetireJ 
A, Southern Rai1y. 

V.Alaqiriswamv, 
63, 	Sb N.SiVereuarri', Najc}' 1  

, Dcctor Issc Lane, 
Sar1gilJ.apdepur, 
Trichy-11  etirsc1 Gds 
Guard, Southerr RaI1Ley. 

S.Abdul Subhan, 
637• 	/c Sh5.k Babj. 

38 0  Sathyarricorthy Street, 
Sentharneerpuram, 
Trichy-4. Retired Guard 
A Grade, Southern Railway. 

fill H.Ammér Basha, 
S/r f1d.Hassai, 23—!, 
Varathamasemet Street, 
Sanqiliandapuram, 
Trichy._1, Retired Driver! 
A., Southern Railway. 

0 
63, 	S,o R.Durajraju Chettiar, 

15, Keapettaj l'lain Road, 
Trichy-1. Retired Guerr$/, 
Southern Railway. 

S.Abrahain Lo'h, 
648 	if, N.M.K. Colony, 

Circuit HOUS0 Road, 
No.51  loll Gate, 
Trichy-20, Retired Driver/ 
A, Southern Railway. 

V 
.. .APPLICANTS 



A.Rarnu, 

641 	Sb Appavu Kerukachi, 
69, New Street, 
r1kakeai, Contoneknent, 
Trichy-.1. Retired, Driver, 
B, Southern Railway 

R.Kaliamrthy, 

642. 	S/o K.Rcmasamy, 
Kanriagi street, 
Sur8miiUrDuI8rn, 
Trichy-20,, Retire 
ShuntinQ Driver, 
Southern Rei1way,  

M,Dsiraisamy, 
643, 	5/6 V.Marut.harnuthu, 

23-C, hrina Naoar, 
Subramniapuram, 
Trichy-20 0  Ret re H 

Driver/-, icuthrn, 7L111w9; 

R.Mazhar•ul Haq, 

644. 	S/c S,hñj1 Razck,I 2, 
Syeda [loharned RottE: 5- . 
Beemnar, Tichy:1,, 
Retired Cuard-R, 5uthern 
Rai1way.  

A.Prnthnny LouIs, 
S/Ta 2,Prckjrrj 	13 1, 
91, Keels Pedayach' Stret 
Near Cd 8  Stet,' H' 
Palakkarai, Trichy1, I 
Retired Guard,/A, Suthern 
Railueya  

P. Ve n ka te s an, 
S/n CPerurna1 NaidH, 
65, Highways Cclon, 
Subrameniepurpm, TH:ichy-20 
Retired Driver/A S'i. 
Southern Rai1wy 

K,Jleenakshisundara, 
647 	5/o iKurnarasarny P4llai, 

5i, Annarnalal Stret;  
Erode, Retired Guad-A, 
Southern Ri1uey, 

PJrputhem, 5/. A.ietei, 

648. 	47-B1  inflen IileIn,H 
Azaiil Nagar, 
Suramnga1aFn Post 
Salem-3, etired tJ iver/ 
M. Southern R8j1u8' 

''S APPLICANTS 
, , ,Co - td, 7- 



r .4 
S. tlJ •. 

K. Periesamy, 

649. 	
S/rn E.Kolaridan, 23, 
voc Street, 
Kollampalayam, 
Erjde-638 002. 
Perlyar District, 
Retired Guard/pr., 
Southern Railway. 

IJ,Palenisamy, 
5/. NJelu Paknadi, 

650, 	1 0/92-C., Nanjur'ideptiren 	J1j4 : 
Podariui', C.oimbotcre Di5ir1t, 
Retired Guai'd/A pl. 
Southern Railway. 

R • Ve nkatachal am, 

651 	S/.K,Ramasarnv 'dcyr. 
117-11, CUd Paqnur,  
Ramjele Nagar Post, 
Trichy_9 Retirec 3htjrtur.•. 
river, Scutherr, Rli.iciy. 

S.So1simery, 

652 	G.SavariuLhu, 
5/2181  Iluthukulam k, i1JeCS, 
N.Kttupetti Post, 
Via. RkieG Nager, 
Trichy-9, RetireJ Li.Jb./ 
, Southern Railway, 

Ps.a.Ramanathen, 

653. 	Pachaippa r1ucie1 St.rk., 
Kumbak.nam, Thanjavur L)i5triet 
Retired Guari/!. Southern 
Railway. 

K.Pbdul Wah, 
Sb Khader ShauRouther 

654, 	32, Periyar Street, 
ubramniapuram, 

Trichy-20, Retired hunter/ 
B. S.uthrn Railway. 

..Gupalan, 
6556 	S/O R.irinivasan, 

647C, Railay Quarteis, 
Kurhbskonam-612 001 , 
Retired Guard, Southern 
Railway. 

S.S.antiae, 
656. 	/o Innasimuthu, 

Kalkothancor, 
Pijreth.qk'jj Post, 
V I a • El a nç a ku r i c h i, 
Trichy District, Retired 
Fireman/B, SQuthern 
Railwayd APPLICANTS. 

ete ntd. I- 



. 	112. 

P.ac'3nnethen, 

657. 
A.Arkiyam, 	11/. I , 

Savariarkoil Street 
L!oraiy'ir 	Post, 

Trichy-3 	Retired 

ireman/A, 	Seuthern1RailueY 

S.bdtJl 	Kareem 

658 
S/w Sheik Ahmed q 	734i 
CentaI Bezar, Tentr 
Trichy-?, 	Retirsd.I 

iro/ 

II
F  

Special 
Snutnern RailUa'. 

H  ,SudararejUlU 
5/o  G.Raamann8r Nadu, 

65910 25, 	General 	3azzatJ.', 

Tennur Pest, 
Retired 	uard/ 	5 p 

Sutherr. Rajle.''. 

..R.Vairaperumflal, H 
660. Rarnasarny 	P1] 1aI, 

28, 	KrshnapuraIr, 
liddle Street, 	Tare'1 

ThanjaVU 	Road, 	Tr, chy•I 

Retirei 	Drivei/C, I Sçuthflrr Railway0 

J 

M 4 ivasubrarfl8fliBt11 

 S/c 	 PIt ..ii 

House 	N,20/1--1, H 
nna 	t'Jgar, 

SubramniaPur8m, 
Shuntel/ Trichy-20, Htlre 

B, 	Southern RailUy. 

 
0 Pamanathan, 
f r 

S,o K 0 Fart.hasaratHi, 
.21/3, 	PoonnaiY 	C'lny, 

Devareya Neger, 
Trlchy-21, Retire: Mail 

Guard/F'.pl. 	Soutflern ,  
:1 

Railway. 

S 0 d,Nahbo0b All 
66. 

	

/o I 	Sher Pli Kn, 

	

16/5, 	Fourth 	trE3€, 
RenganagRr 	Tricny-2l 
Retired 	pssenqeJ1'; 

ScuthernRailJ8 Y 

S.Dakshinamoorthr, 
. S/a K.&omasunat :n ?UIR 

664 
17, E..B.oLmy, 

Fietr 
hajare! 
d Guard 

i 

Trichy-231 

w southern Railua' 
APPLICANTS 

.Contd.,/- 



V.Krishnamurthy, 
665 	Sjoq C.Venugopel R.aju, 

14, Kumarari Street, 
Melekaikandarkottal, 
Trichy—li Retired 
Guard/A, gouthern Railway. 

R.Arna1aathan, 
S/n Rayappa Asariyai', 
70, Krishriarnoorthy Nger, 
Meter rectory Road, 
Trlchy-21., Retired  
tt, Southern rilw. 

T.K.Rajagopalan, 
S/o T.V.Krishnasamy 1yor1q, 
2, First Street, K1Iuwh., 
Illupur Road, Trlchy-20 
'RetireJ Passenger Guarc, 
Southern Railway. 

K. Karumbairam, 

660 	
S/i S.Kurnbalingam Pillai v  
46.-B, R.amakrishna ager, 
Kallukuzhi, TricThv-20, 
Retired Driier, 5cutherr,  
Railway. 

G,TKuppusiniy 

66 	
50 Govinda Asar, 
6/, Samynethn Saet 
Melekalkandhar<ottei Post., 
Trichy—Il., Retired Driver! 
,. Southern Raluay. 

T,U.Arunachaler, 
S/a T.F.Venketaha1em Pillai, 

67fl. 	56—Pa, M'jdaliar street, 
WJr.yur Iost, richy—t3., 
Retired Guard/, 
Southern Rajiwa', 

J..u.596 to 668 are 
9J)iC3fltS 2n 0.I.79/93. 

R 0 Krishnasamy, 

671. 	S/o A,Ramaserny Ayybngarp  
3,Srinivasa PL1eI Street 
Near Satyanereya Ternie, 
West Mambalam, riqdras - 600 033 
Retired Passenge; Guard, 
Southern Railway. 

T.Ramesarny NeicF'er, 
572. S/oThirurnalai aicke, 

No.75, first St;eet, 
Vadugepatti ViLage, 
K..Sathanur, Tricr.y 	st 1. icc., 
Retired F!rernan Sctreri 
Railway. PPLICANTS. 

.Contd,/— 



.. 	 S. 

K.M.bdu1 flajeeth, 
673, 	S/c K.Thangmecra Mohidue., 

8.249 9  8.HSE,L, ToLinship, 
Rani1et._632 406, Nrth !:ct 
Distri-t, Retired Shunter, 
Southern Railway. 

N.Krishnasarny, 
5/. Narayenasarny P1lai, 
27/3; Sakthi Vináyaoar S' 
Crawford, Trichy-12.  
Retired Driver/A, 
Railwa y. 

G.Amirthalingarn, 
S/a Il.Gena p athy, 	I 

675, 	Periyar Streut, 
KelakaIkandarkctt, 
Trichy_Il., Rtid Diiver. 
Southern Railway. I 

 

677. 

S.tndrew, S/c S4:j. 
Guru Illam1  3rd 5L±et 
EE.Colriy, M8h2aiI1ur aT , 
Viliupurmn, S,tt 
Dsrict., 	etjtJ Issen 
Driver, SoLthrn Rài1wy. 

4'eromv 
.Thangavelu P4ari, 

25, Sjndararn Pjjlaj Thotta, 
Edasn4j uUJ, 
Trjch,12,., Retiiec Shurte. -, 
S.outhe Railway, 

fVl GSvindaraju, 

679. S/o IlUtrukrjshna  Neldtj, 

Samyaar,  Thoppu, House No.37 
Tricliy81  Retired S unter, 
Southern Railway. 

A.Pbdl Reiamen, 
679. 	S/c G.Fbdu: Kareem, 

6/B, Jella Pakkiri Street, 
Maduraj Road, Trich_8, 
Retirej Dr:vr/Spec 	Grad 
Southern Raluay. 

K.Raagopa' 
S/o 2.Krisr- asamy J 1Ju 
91, •SINCO 01onv 
Edarralajpat -., Pjthu 
Sundarri P:i9 ftottr, 
Trichy-12 9  Fetited

Ir  

	Shu;;ter 3  
SOUft)er,I Ra..Jway. 

6G0. 

PPLICNTS. 
. 4Coritd,/-. 



 

, 65 .. 

G.1<uppu'seriiy Naicker, 
S/a 11.Geriqathara Naicker, 

61. 	69, Illanqao Street, 
Pnmalaipatty, Trirhy-4.1  

Retired Shunter/B 
Southern Rilway. 

C.nd!, S/u Chinnafyari, 
612. 	N.Kuttappattu, 

Ramjee Nager Post, 
P'mbedkar Nagar, Trichy.-), 
Retired Shunter, ! 
Southern Railway, 

A.M.Skill, 5/0  
683, 	124, Crawford Colony, 

Crawford, Trichy-12,, 
Retired Shuffl;er, 
Southerh 

S.ibdul Kareem1  

Sb  Sheik. Ibrahlrr, 
634. 	56/P.4, SingarathrppL 

Trichy—$, Retirec  
Driver,'A, Soi'then Riiwy, 

J.Issac, S/s R,Jseph' 
6E. 	36, Raghavachary Street, 

Sembiath Post, Pereritur, 
Ma.dras-600 011, P.etiied 
Diver/Sp1, Scuteri Rei1icy.. 

R.Gopalakrishnan, 

g' 	5/a  S.cthakrisher, 2 
Sethurma 'Pillal colony, 
Trichy-20, Retirej Shunter, 
Southern Railway. 

. 	. N.Jyaramari, 
607. 	S/c N,K.L.Naresa •Ayyar, 

g!—D, 'Jarasimma.hery Colony, 
Nanjikottal Road. Thanjavur - 
613 001,, Retired Pass.. Cuerd, 
Southern Railway. 

R,Joseph,S/o D.P.Rsru 
68e. 	Chettiar, I—,, USC an2ya11 

Cetty Street, Uth Line, 
Nagapettirie-611 UCI, 
Retired Driver/A Spi. 
Scuthein Railway, 

S.D.R aj, 
68. 	S/u K.C.Sadsye L'c12lia:, 

321, \Jandiyar Colony, 
Thillai Nyar, Uclar R';aLI 

Th.anjavut, Retired tuird/, 
,-SQuthern Railway. 

VA 

f'.. APPLICANTS. 
• 



A. Veleyu th am, 
S/o .R.Annamelei, 

690 	12/UI 2364,PookkatF a 
Vastha New5treet, 
Thenja'iur - 613 DOl, 
Retired Driver/p 
Southern Railway. 

R.Murugaiyan, 
S/o Ramasamy Konar, 
ienin Negar, 	H Udayamerthndapura 
- 614 706, Thiru 
Taluk, Retired GuJ/C. 
Southern Railway. 

R.Gopblekrishnsfl, 
S/u, K.Ramanujarn N'i, 
Plot No 0  19, 	brahai 1d IIdithEr 
Nagar, Via. SivajiNar 
ThanjavuT - 1., 	t'-e 
Driver/A, Southern 

P,Sriniva.san, 
5/0 Peohaiyappa iucsiiyi, 

112, R/4, 11LiosaiiYarHtrJt, 
1v1ud9jjcr Chhtrern, 
Trichy-1, Retired üard/A, 
Southern Railway. H 
G.Keiysnasundaram, H 
5./0 ritIndisrami Pjj1i.*, 
finoppanar Street, 
.mmaflpEtai, Vedicp q. .nn ?'1, 
P1 4 — 613 205 9  Tharpavur 
District, Retired Gard/P, 
Southern Railway. 

K.Senniyasi, 
S/c Kesave Padeyaci, 
18, Kamper Street, 
Senthaneerpurern, Ti.chy_ 
Retired Driver/C, 
Southern Railway. 

K.Sankaranarayatian, 
S/a V.Lnganethan, 
C.99/A North East ;xt ensio , 
7th Cross, Thill6i agar, 
Trichy-1 8, Retired L-uari,/S 
ScuthernRailwav, 

S.Periyasemy, Sb Sngi1i, 
Docr No,59/9, Mudaillyar 
Chetram, Muneear 	<oii 
Street, Tiichy-1..,[etir1 
Drijcr, Southern Railuay. 

691,  

692 

6c3. 

 

 

6C, 6. 

6!7. 

044 APPLICANTS 



K, Nandagopel, 

69B. 
S/o 	. Krishr.asemy, 
431 	Rrj.ndav-en Street, 
Indira Nagar, 	LIC Colony, 
Trichy-21..0 	Drivr/.Sp),. 
Retired, 	Southern Railway. 

• T.R.Balesubramer-ij,en, 

699k S/o Rethinam, 	16, 
North, Street, 
Tiruvalyaru 	613 204 
Retired )rver/ 
Southern Rei1ey. 

S. II as th an, 
R. 'Babu 	Seh.lb, 

• Retired 	Passenger Dr1.ve, 
Southern Railway, 
Meerkaa Street, 	Tenrjr, 
Trichy-'17. 

P,Gowrisundaram, • 
7f S/c  S.Periasany,. 106-4 

Menickaurem NaduStret, 
Ilelapuaur, 	Tichy-1 . 
Retired Guard/A, - 
Southurn Railway. 

TRaniap rn, 

702 .ihahgavelü, 	5,- 
.. BharathjDesn Street; 

Kilpèrumpekkery1, •• 
Villupuram. - 605 '602, 	: 
Retired Driver/B, 

• SpUthern Railway. 

7030 'S/b:Peekri.'Thev,ar, 
2/257,"Teluk'Offjce R03d, 
'thiruthuraipoondi 614 	7131  

Retired Driver/A, 
• SoutherpReilwdy, 

Y.Uugm, S/ô . Vaiyepuj, 

704.. 
Pal8niyBndaver Koil Street, 
Inmko1ethu, Trichy •Dist'1ct 

• Retired 	huriter, 	Southern 
Railway'. 

t1,Nazjr AhameJ,- 

705. 
f r S/bbdIGfor 'ahIb,-  

137-A, 	Lund Office, 
Thenriur, 	Trichy-17, 
Rètlred"D-river/Spi., 
'Southern ,Railway. ..•, APPLICANTS 

..Contd./- 



F3,  

V.\Jelu, 
S/ \Jaiyapuri, 706e 	•rrethiyur, Iniyanu'Roari9  
House No.33, Trich-9, 
Retired Shunter, 
Southern Railway. 

S.Marimuthu, 

707 	S/i 11.Sinar Paia'achi, 
2:8/ç,•• Railway Colóny,  
1Kellukuzhl, Trichy..2O. 
Retired Shunter, 	I  
Southern Rai1wy. 

P,fiamundy, 

708 	5/o Palanlyandi, 4 
I 	

Mudukkupatti, 
udukottai Rped, 

Trichy-20, R3tjred Shunir 
5euthern Railway0 

Llnnasimuthu, 
S/c S.Thnmas, 13 

709 	Wes4 friyanathauer, 
Dindigul, etired h.inet;  
Southern Rejlwv1  

rSa'isr inluthL, 
710 	S/oPruleppan, 9/5, 

N.M1Cn1.iny 6th trOss, 
Trichy-.201  Fceti'ed -.huri.cr  
Southern •Réilway H 

P Pluthusamy, 
711 	/oThanarkevarrier, 1 

PB.S.Co1ny, Pur1ukotiai 
Read, Trichy-20, Retired 
Shunter, ..Southern 'ailuay. 

S.Palaniyendi, 
712, 	S/o Satalyan, 31/3 0  

Palahiyendavar Koil Stree 
Innarnkolathur, Trichy Djs 
Retired Shunter, Southern 

Railway. 

Ko1,1hrumugham, 
713w 	S/o Kuthian eliaE fiay.n 

4/93, .Palaniyendeer Koli 
Strèet, Innemkola, Ihur, 
Trichy, Retired Stnnt't, 
Southern Railway, 

9 

 

SKanda3arn 	J. 
7i4. 	S/o Subbaraja Gevndar, 

Kadhn1ltJi Pci;, 
42,Et Thottipeiayarn, 
Erodë_6, Retirëd Sbunting 
Driver, Southern ailway, 

 

:. 1PPLICNTS 
Contd./— 



( 715, V.Th1s're3&n, 
5/0 Ven1<etchplern. 
136, R.M.S.Clony, 
Nnjeekbtt1 Ro'd, 
Trichy - 6, Retired Drivr/ 
h.Special, Southern Rilwry. 

716. 	-.G,Rouse, 5/0 Smuel Rouse, 
35 9  Kenedi Street, 
Subremeniepurem, 
Trithy - 0,Retired Shunter, 
Southern R1lwey. 

R.V.Ponneiyen, 
5/0 R.Vedjjelij, 14-1, 
Seint bntony's Lhurci 
NeqPp8ttinsm - 61 001 
Retired Driver/n, 
Southern Reilwey. 

 

 

N.Rejmenickam, 
5/0 NereyenPsemy PiUei 
180  Netheji Street, 
K. me re jP pu  rFm, 
Rejekilpekkern Pt, 
Medr's - 600 073 
Retired Driver, 
Southern Re5luy, 

51 .Nos6 669 to 718 ere 
epplltents in 0,-., 80/93 

By 	vccete Shr K.Subb R;rj, in 	 95 to 403/91, 
57/90r,416/90, 320/92, 299/92 and 377/92 9  

By idvocrteShri R.Bhrsk?rEn it, 0..Nos, 44/93 to 76/93, 

By 'uvocpte hri P.hjjL 	'jij 	in 0.1.Nos, 77/93 & 78/93, 

By Idvucete Shri VIiy& 	>i 	.ir, 	 79/93 & 80/93 

Versus 

1. 	Cheirmen, 
R e iiw y Boerd, 
Rrjj. Bheuen, 
New DelhI, 

2, 	The Union of Irdje 
represented by the 
Secretery, 
Ministry of RFilweys, 
ReIl 8h'veh, 
New Delhi. 

Responder-1t - I in Od.Nos. 
395 to 403/91, 79/93 & 80/93 

Rsuortt - 2 in Od.Nos. 57/900  
416/0,320/92,298/92,371/92 ehd 
44 ,to 76/93. 

Resndent - I in OJ..Nos. 57/90, 
415/90,320/92,298/92,377/92 and 
44 to 76/93 
end.Respondent - 4 in O..Nos. 
395 to 403/91. 

.,• Respondents. 

Contd,/— 



S 0904,  

 

 

Union of Indie 	 Respondent - 1 in 0J.Ns 
through the 6oner 	 77/93 end 78/9:3 
1aneger,Southern Reiluys, Respondent - 2 in 0.f.Nos. 
Perk :own, fvhdres_ 3 	395 to 403/91,79/93 & 80/93. 

Respondent 	3 in OJ.Nos. 
I 57/3, 41 6/90, 32 0/92, 29 8/92, 
377/92 end 44/93 to 76/93. 

The Chief Personnel Officer Respondent - 2 in O.P.Nos. 
Southern Reilwey, 	 77/93 and 78/93 
Perk Town, Medres - 3 

Divisionel Reilwc'y 
11eneger,SoLthern Rei1uj-, 
Mys ore. 

6. 	Senior DjvjSjGnCl 
?ersonnel O?ficer, 
o'jtnern Reilwey, 

Pelght 

The Djvjsione1 Personrul 
Officër,Southern R1u;ny, 
Medurci I)ivision, 
Medurci.  

¶esrcn'ient 	3 in 0.1.Nos. 
3'E tj /03/91.. 
Fnncdnt - 4 in Oj-.Nos. 

7/9r,41 6/909 320/92 10 298/92 
e1a 377/92 

- 3 in O.-.No.77/93 

ksc.onnt - 3 in O.f.No. 78/93 

B. 	The Divisionel 	 trcient - It in O..Nos. 
Superintendent, 	 44.:1 	to 76/(33 

Southern Reilucy, 
Division') 0ffice,PE1ght. 

9. 	The Division1 Reilwey 	RsDondent - 5 in 0.P.Nos, 
Vieneger, 	 320/92,298/92 and 377/92. 

Southern Reilucy , 
Bengelore. 	 .,.... Respondents. 

(By tdvocate Stir! K.R.D,Kpent for Shri i.N.Venugopele 
GowdF, Reilwey dvocete ft4r respondents in all the 
epplicetions). 

V 
s.. Contd/— 

III 
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Shri Justice V.S. Malimath, Chairman: 

These cases have been plated before the Full Bench as per 

the directions made by the Chairman by his order dated 23.10.1992 

in exercise of the pors conferred by Section 5[4)[d] of the 

Administrative Tribunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Banga lore Bench • The reason for the reference is 

the conflicting views taken by differen t benches, one view having 

been taken by the Ernakulain Bench in its order made in application 

K-269/88 dated 2004.1990 and a contrary view taken by the PFincj-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun- 

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding .75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc-

ount for computing retirement benefits to those who have retired 

before 1 • 4.1979 and not exceeding 55% of the running allowance. 

for those retiring after 1.4.1979. To appreciate the rival con-

tentions it is necessary to advert to the relevant provisicns 

governing the applicants conditiors of service in regard to pension 

and other retirement benefits. 



2- 

he reca1 aendations of the Third Pay Catini- 
3. 	In pursuance of 

ssion the pay scale of the employees of the Indian Railways 

including those of the runni g staff were revised with effect 

from 	1.1 .1973 	by 	t e 	rules alled 	'Railway Seants Revision 

of 	Pay Rules, 	1973 hereinma ter referred to as the 	'Revision 

of Pay Scale Rules' made b the President in exercise of the 

powers conferred by &e provis to Article 309 of the Constitution 

of 	India. 	It is et ugh to s ' ate that there was 	considerable 

increase in the subs intive pa' of all the members of the running 

staff. 	So far as t e grant Ld quantum of pension is concerned 

the same 	is 	regula ed by s itutory provisions made under the 

proviso to Article 109 	of 	t1, e Constitution. 	Pension and other 

retirement benefits depend u )n the average emoluments that the 

retiring employee WAs drawin before his retirement. 	Statutory 

rules 	govern 	xx 	di terminati n of average emolument for grant 

of pension and other retiram, it benefits. 	The relevant statutory 

rules that were in force wh n the revision of pay scale rules 

came into force on 1;  1 .1973 a extracted as follows: 

"2544. [C.S.R, 486 - li ets and Avera 	lnts: The 
term "Bnoluments", used in these Rules, means the ernolurrents 
which the Officer w s receiviLag irrediately before his retirement 
and includes:- 

[a] Pay other than that rawn in tenure post; 

[b) Personal ilowance,1 which is granted [ii in lieu of 
loss of substant'ivfr pay in respect of a permanent post other 
than a tenure postj or [iij with the specific sanction of the 
Government of Irk-Jia l  for any

Ist 

er personal considerations. 

Note: Personal pay grantedn lieu of loss of sutantive pay 
in respect of a ç rrranent 	other than a tenure post shall 
be treated as pers al allowAhce f or the purpose of this article. 
Personal pay grant 1 on anyll other personal, considerations shall 
not be treated as personal. allowance unless otherwise directed 
by the President. 

/ 
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[C] fees or corrnission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"flouimsnts" means the average earnings for the last six rronths 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
371], and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro ternpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office teiiporarily 
vacant in consequence of the absence of the permanent incurthant 
on leave without allowances or on transfer to foreign service; 

deputation [duty] allowances; 

[f ] duty allowances [special pay]; and 

[g][i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-curn-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Enoluments" means: 

the enolurrents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the terrorary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-Al: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959, the term "emoluments" means 
the emoluments which the officer was receiving immediately before 
his retirement and includes:- 

[a I  substantive pay in respect of a oermarent post, other 
than a tenure post, held in a substantive capacity; 

[b] personal allowance which is granted in lieu of loss 
of substantive pay in respect of a permanent post, 
other than a tenure post; 

(c] special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned pernu-
nently and the post is a held in a substantive capacity; 
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[d][1] For the jourpose ofl calculation of average emoluments: 
With effect from 1st Sept ernbe , 1962, save as otherwise provided 
in Rule 2544-B [C,S. . 486-B] ne-half of: 

i., the difference 'between i,the total emoluments referred to 
in items [a], 	] and  [ I above and the pay actually drawn 
in higher off ic ating or enporary,  appointments; 

ii0 Special pay othEH than th t referred to in clause [C] above. 

pay drawn in 

personal allow 
[bJ above; 

V. the difference 
ally drawn in 
in substantive 
vice in the t 
the grant of a 

[2] For the purpose 
death-cum-retjrement 
emolunents in respec.  
upon the last one ye 
ments as per items [a 

[e] [1] For the purse of 
The actual amount of the runn: 
limited to a rraximum of 75% oi 
of [a] to [c] and [d] 1] above 

tiori of average emoluments: 
aiiowance drawn during the month 

other emoluments reckoned in terRE 

l2J For the purpose f emolu nts of [ordinary] gratuity/death--
cum-retirement qratuj±v:- The i onthlv vrci of rlrnninrT 1 lr-r' 

officiating appointments; 

than that referred to in clause 

ween tli substantive pay and the pay actu-
gher tnure appointment[s], whether held 
of fici tting capacity, provided that ser-
re apç intment[s], docs not qualify for 
cial adl itional pension. 

emolunintsfor [ordinary] gratuity and/or 
atuity.I The difference beten the average 
of it 	[a] to [d][1] above calculated 
of serI ce and the last substantive emolu-
to [c] bjve. 

drawn during the 36 
the date of quitting 
of other emoluments 
above drawn during t 

Note[1]: if imediat 
has been absent fro 
inents for the purçx 
death-curn-retirernent 
have been had he not 

Provided that 
account of increase 
of higher off iciatii 
certified that he woi 
ting or temporary ap 

Note [2]: In case 
after completing thx 
to a permanent post 
service the emolume: 
years' service dunn 
post shall be treat 
substantive capacity,  

- L--  - - 
days of running duty immediately preceding 
ervice I mited to 75% of the monthly average 
eckoned 11 •n terms of [a] to [c] and [d][2] 
samepe iod, 

j beforel,his retireirient or death, an officer 
duty on Leave with allowance CE his emolu- 

of ca culating ordinary gratuity and or 
ratuity thould be taken a.t what they would 
aen abse = from duty. 

e amount of gratuity is not increased on 
n pay no: actually drawn and that benefit 
or tern )rary pay is given only if it is 
have cxbitinued to hold the higher of ficia-

tntment It for his proceeding on leave. 

re a tfXTiporary officer who quits service 
years" service is appointed substantively 

ny time luring the last three years of his 
s drawn by him after completion of three 
the per d he was not holding a perrrnent 
as ifrawn in a pernarient tpost held in 
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2544-B [C.S.R. 486-B).[1]: If an officer holding a permanent 
post in substantive capacity:- 

(a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post) borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1), all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septener 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay"  as defined in Rule 2003[21), which the Railway servant 
was receiving irnimediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/tath-cum-retireinent gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averac 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary ] /Gra-
tuity tath-cum-retirement gratuity will also include the monthly 
average of running allowance drawn during the 365 days of running 
duty immediately preceding the date of quitting service limited 
to 75% of the emoluments as defined above. For the purpose of 
calculation of average emoluments the actual ariount of the running 
allowance drawn during the month limited to a maxirrurn of 75% 
of other emoluments as defined above shall also be taken into 
account. 

Note[1]: If a Railway servant, iirniediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 

r. 



wances [including leav preparati ry to retirement] or on foreign 
service or having been uspended Put reinstated without forfeiture 
of qualifying service,'':  his erro urrents should be taken at what 
they would have been Iiad he no,4 been on such leave or foreign 
service or suspension. 

Provided that the rrolumen shall not be increased on acc-
ount of increase in y, not Actually drawn arid that benefit 
of higher officiating .' r tempopary pay is given only if it is 
certified that he wouldhave contnued to hold the higher off icia-
ting or temporary appoirftment but for his proceeding on leave. 

[2] Pay drawn in lfenure ai intinents will count for persons 
governed by the Railsay Pension i ls, 1950. 

It 	is clear from Rule2544[g] ht one of the components that 

constitutes average emlanents is trie actual arrount of running 

allowance drawn by the Railways iservant during the rronth, limited 

to a maximum of 75% o the ot4r emoluments reckoned in terms 
sub-clauses 

of/ [a] 	to 	[f] 	of 	the said 	ruls., The epression 	'erroluments' 

used in the rules inclLdes pay 4nd some other allowances. 	When 

the revision of pay scale rulos were promulgated and brought 

into force with effect fFom 1 .1 .1 73 in the light of the recamien-

dations of the Third Pafr Corrrnis'on ,no steps were sirrultaneously 

taken to amend the stautory ru es regulating grant of pension. 

Persons retiring after, 1.1.1971,   who had received the benefit 

of increase in pay in jccordance with the revision of pay scale 

rules were entitled to claim ccqutation of their pension taking 

into account the revisd pay - 	the actual amount of running 
prev us 

allowance drawn during the !inorl 	limited to a maximum of 75% 

of the eacluments whi 	included the enhanced revised pay. On 

21.1.1974 the Railway board by their letter No. PC 111/73/1RA 

directed as follows: 

"The question of 
various allowance con 
Pay Scales under Rail 
under consideration of 
on, the Ecerd have dec: 

ision of rules for the regulation of 
nt un the introduction of Revised 
Servics [Revised Pay) Rules, 1973 is 
BOard Pending final decision, there-
as undr:- 
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[i] Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii) Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 	- 
down for each category based on their Authorised Pay Scales. 

2. 	The payments as al:xDve will be provisional subject to adjust- 
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pensior. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g]{i]  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1.1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

tory prescriptioa regulating canputation of ertolurnents and average 

emoluments contaird in Rule 2544 for the purpose of grant of 

retirement benefits. Any decision to ndify the same wDuld have 

effect only when the relevant statutory rules are amended in 

accordance with law. But what the Railway Board did was to 

attat to trodify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/1PZAIl paragraphs 1 to1  5 of which 

read as follows: 



"The question of revision of rules regarding treatment of 
Running Allowance as pay for cetain purpeses consequent urxn 
the introduction of revised y scales under Railway Services 
[Revised Pay] Rules, 41973 hasbeen under consideration of this 
Ministry. It has nov ,  been decided that the existing rules in 
this respect may be nbdif led . follows in the case of Running 
staff drawing pay in rvised pay, scales: 

Pay for the p.rrpses of sses and PTOs shall be pay plus 
40% of pay. 

Pay for the pu4se of 	ave salary, Medical attendance 
and treatment, Edcatlonal Tssistance and retirement benefits 
shall be pay P1+  actual 	unt of running allowance drawn 
subject to a rnax9nurn of 45: of pay. 

Pay for the purç4se of flyittion of pay in stationary pests, 
Compensatorj [Cii] Allo ne, House Rent Allowance and 
rent for iailway 	rers sI 11 be pay plus 300-0 of pay. 

These orders takeieffect f n 1.4.1976. 

The payments al4ady all d on provisional basis in terms 
of para 2 of RailwayMinistry S letter No. PC 111/73/RA dated 
21.1.1974 for the ehod fror 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The abeve has theHsanction f the President. 

Hindi version of this lett will followsu 

The limit of 75% of tL. actual amount of runninç allowance drawn 
ii 

in the preceding riontI1 for the purpose of computation of enolu- 

ments for quantifyingjpension as reduced from 75% to 45%. The 

statutory rules prescibing thelpiaximum limit of 75% were, however 

not amended. 

4. But as the auth 

Railway Board's order 

tory rules Shri Day Du 

enged the Railway Bca 

of Delhi in C.W.P. Nc 

of the Central Admini 

the said case stood 

'rities t9iréatened to give effect to the 

lated 22. .1976 in preference to the statu-

t Shanria nd other aggrieved persons chall-

I.' s order bated 22.3.1976 in the High Court 

91 5/78. Consequent upon the establishment 

rative ibunal with effect from 1.11.1985 

ransferr to the Principal Bench of the 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all retirement benefits in accordance 

with the Railway Board's letter dated 21.1 .1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until rtcdified in accordance with law. 

We should advert, at this stage, to arother order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. it could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakulam Bench of the Thibunal in O.A. 

No.K-269/88 for a direction to grant them pension by adding runn-

ing allowance upto a maximum of 750.- of their pay for computation 

of their pension in accordance with the judgment of the Principal 

Bench in T No.410/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of 	the power conf err i  by Arti le 309 of the Constitution. By 

the said amen3nnt sa!Ld rule [i) and g[ii) of Rule 2544 were 

amended firstly with effect 	1.1 .1973 reducing the limit 

of running allowance Jpr the p xe of calculat:ing the average 

emoluments fran 75% to 45%. On the same day, a further amerñment 

was made with effect from 1 .4, 979 increasing the maximum from 

45% to 55%. Wherea 	e first amendment was given retrospective 

effect from 1 .1 .1 973 tie second amendment was given retrospective 

effect f ran 1 .4.1 979. For th sake of convenience we shall 

extract the amencments ks follo' : 

"subject: Amendment to Indian Ra iway Establishment Code- 
Volume' I & II, 

In exercise of tie powers conferred by proviso to Article 
309 of the Constituti n of In&4 the President: is pleased to 
direct that Rule 1302, 1309, 502 and 2544 of Indian Railway 
Establishment Code, Voltr I & I [First reprint and Fifth reprint 
respectively] 	ameried as ii the lvance Correction Slips 
b.428, 429 & 430 R.1111  and 405 R.II enclosed as ?\nnexures 'A'. 
'13', 'C' and V. 

2. 	The amendment wil1be effec ive from 1.1 .1973. 

3.. 	This issues with L :.he conci rence of the Finance Directorate 
of the Ministry of Railways. 

4,, 	Hindi version is akached. 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

DA:As abDve 	 I 	 Railway Board. 

No.E[P&AJII-86/R-15 	 New DeLhi, dated 17.12.1987" 

"ANNEXURE 'D' 

ADVANEODRRECTI SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and •'{ii} ma 	substituted by the follo..iing: 

I 
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g[i) 	'!For the 	of calculation of average enolurrents:- 

servant during the nonth limited to a maxim= of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'For the purpose of gratuity and/or death-cum-retirement 
gratuity: the rrthly average of running a11aances 
drawn during the 365 days of running duty imiediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters NO.PC 111/75/RA/1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1 976). 

EXPLANATIa': The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been nodified through administrative 
instructions isstd with the President s approval effective fran 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay recanmerKied by the Third Central 
Pay (1rriiiission. The purpose of this anendrrent is to give state-
tory force to the administrative instructions with effect fran 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

sd/-[K.vKATESAN 
Director, Establishment [P&A] 

- 	Railway Board." 

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the pa.iers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be aimnded as in the Advare Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', Vol 'C' 
and 'D' respectively. 

The arrerxirent will be effective fran 1.4.1 979. 

This issues with the corurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K. VEKATENJ 
Director, Establishment [P&R) 

DA:As above 	 Railway Board. 

No.E[P&A]II-86/RS/1 5 	 New Boihi, dated 17.12.87" 

'C 
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"ANNEXURE 'D' 

ADVAE QJRRJX 'ION SLIP NO. 407 R.II 

RULE 2544 

Sub-Rule g[iJ d be g[ii}  riy substituted by the folling: 

g[iJ 	"For the pirj:ose of calculation of average erroluments:- 
55 	of 	baic averge pay, 	in 	the 	revised scales 	of 
pay, drawnduring th e period;" 

gui] 	"For the pse of atty and/or death-retirament 
gratuity: 55 	I of eic 	average 	tay, 	in 	the 	revised 
scales of j)ay, drawn during the period.: 

AUI4:7.1inistry off Railway's letter No.E[P&A ]II-80/- 
PS-b 0 date il 	17.7.198 3 

EXPLANATION: 

The Rule 254 ,f 	Indian Rilway Establishment Gde, Volume 
II [5th reprint] has been modi id through administrative instruc- 
tions issued with Pesident' approval effective 	from 1.4.1979. 
These instructions w re neces itated by the Government's decision 
on the rec 	endatj ns of 	'R nning Alloinc 	Oomrnittee 	[1980]1. 
The pirpose of this: amendment is to give statutory force to the 
administrative 	insti1  ctions 	s ith effect from, the same date on 
which the instructids were i si.ied. 	It is certified that retros- 
pective 	effect giveii 
any 

to the a rules will not adversely affect 
ernployec, to wha4 these ru es apply. 

Sd/- { K.VT 	3 
Director, Lstablishment !P&Ai 

Railway Board.0 

The amendment to the sta-t-utory rules havinq been effected during 

the pendency of the 0A the ar plicants amended their application 

on 	20.9.1989 	challeiing the two amendments in so far as they 

were given retrospecdve effect from 1.1 .1973 and 1.4.1979 respec- 

tively. 	Their princâpal contetion wes that they, as pensioners, 

have 	acquired 	veste rights to receive penston 	in acoordance 

with the rules in f roe on t e dates on which they retired and 

that those rights of heirs car ot be taken away by the subsequent 

amendments mede to rules 	on 5.12.1 988 	by 	giving retrospective 

effect to the same. This acco ding to them is unjust, rnafestly 

unreasonsble and ab 
I 

Ltrarry 	an thus violative of Article 14 of 

the 	Constitution of India. he Ernakulam Bench consisting of 
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Vice Chairnan S.P. Mukerji and Judicial 	mber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1 988 to the extent the amend-

inent to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the anendrient to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the arrendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the r'mning allowance subject to a rraxium of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the naku1am Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order rrade on 25.7.1 990. 

Shri C.L. 11allick arid others in O.A. No.1572/88 and connected 

applications challenged the Railway Prd ts order dated 22.3.1976 

and the amendments to Rule 2544 before the Princioal Bench of 

the CAT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21 .1 .1974. That application was opposed by the res-

pondents therein viz., Union of India represented through the 

Chairmen, Railway Poard ani. the General Manager, Northern Railway. 

It is surprising that these respondents did not bring to the 

notice of the Principal Bench that the validity of the amendment 

el 
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to Rule 2544 was challenged b2fore the Ernakulam Bench and that 

a decision has been +ndered  on 20.4.1990 striking down the araend- 

merit to the extent tey gave retrospective effect. 	On the date 

on which the applicnts pres nted their applications before the 

Principal Bench, 	the Erna',-,ulzm Bench had not yet rendered its 

decision. 	But 	the Erna,'­,ular, Bench had rendered its decision 

long before the Prin ipal Benc decided the 	cases on 23.10.1991. 

The applicants were obviously inware of the decision. 	That iy 

be the reason for th ir not br nging the decision of the 	nakulam 

Bench to the notic of the Principal Bench. 	But the condt 

of the respondents is inexcusable as the Union of India was a 

party to the proce dings bef re the Ernakulam Bench. 	Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench whn the 	O.A. No.1 572/88 	and 	other connected 

cases were heard and disposed of on 23.10.1991. 	All thase appli- 

cations were 	isnis. ad repel ing the challenge to the amendment 

to the rules. 	The incipal Bench took the view that the vested 

rights of 	the pens oi-iers were not affected by the amendment of 

the rules on the ound 	t. t the total amount of pension and 

retirement h2nef its they woul have received before the amendment 

we not reduced by the 	a:-.-er&&5 rules. 	Following this decision 

of the Princi3el Bench aupi cations 	1--o.351 	to 	423/88 	filed 	by 

sini1arly situated Persons h fore the Abmedabad Bench were dis- 

It 	is surprising that the Union of India rissed on 28.2.1992i

ntice 

which was one of  rspon nts before the Abmedahed Bench did 

not bring to the  of the said Bench the decision of the 

Ernakulam Bench in 4.A. K-269 88 to which it was a party. 
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It is for the first time after all these cases were referred 

to the Full Bench, transferred and clithed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakularn Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also informed us that the Special Leave Petition and the 

aplicetion for sts are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the F -r&ulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncejment of the Supreme Court 

where they had challenged the decision of the Ernakulam Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. A13-7\L2 \.1, NNIBAI PATTI AND orHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to apprmach the Supreme Court as similar rratters 

were pending there. It is in these circuustances that the Supreme 

Court observed that the course adopted by the High Court was 

not correct and that if the High Court thought that the point 

raised by the apoellants was the same as was pending in the Sup-

reme Court it ought to have stayed the hearing of the writ peti-

tions until the Supreme Court disposed of the other matters. 



These observations, it is obvous, were 	made having regard 

to the context and te circun3tances of the case. 	What binds 

the Tribunal under Aiticle 141 of the ConstituLion of India is 

the principle of law laid down by the Supreme Court. 	It is not 

possible to understan the decision of the Supreme Court as laying 

down the principle tht if an appeal is pending before the Sup- 

reme Court in which tle validit of a particular statutory provi- 

sion is challenged, tat the Hi h Courts where the same provisions 

are challenged in oer cases should defer consideration until 

the Supreme Court Zers b-ic decision. 	The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the S reme Court depends upon the facts 

and circumstances of each cas in the present batch of cases 

we are oencerned witl the va] able riqhts of the apçlicants who 

have retired between 1976 and 1988. 	These 	cases relate to re- 

tirerrent benefits and any delay in disposal of these cases would 

cause great hardship d prej ud cc to the old and retired pension- 

ers. 	The SLP is pen ing befora the Supreme Court fran 24.7.1 990 

and the operation of the ord r of the Ernakulam Bench has not 

been stayed. 	Bven th n the ap licants narein have not been given 

the benafit of the Tecision f the Enakulam Bench in regard 

to ca[Dutation of 	tleir retir cent benefits. 	Having regard to 

all these circumstan es we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. 	On behalf of th aeplicai ts it is contended that we should 
tile 

dispose of these cass in the light of the decision of/ Ernakulam 

Bench which has struck down the amencteent to Pule 2544 to the 

extent retrosoectiva effect has been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is maintained that
~he Principal Bench and the Abmedabed Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits tne decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

	

12. 	At the outset we must observe that the respondents are 

taking advantage of their owii lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahniedabau 

Eencn decided the two sets of cases where the same statutory 

provisions were challenged. it is well settled that a Division 

Bencn is bound by judicial discipline to follow the earlier 

decision of another Bench vide; AIR 1959 SC 1933 Ui'LION OF IrDlA 

Ai\i) AUTiiER v. RAGHUBIR SIrUh iuiD OTIILRS wherein it is observed: 

are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court. 

If only the respondents baa fairly placed tne decision of the 

Ernakula;n Bench before the Principal Bench and the Ahiiedaba 

bencn, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the ErnaKulan; Bench whicn had the competence 

to do so. The respondents are now trying to take advantage 

of tne failure on their part of performing their duty of placing 

the decision of the Ernakulari Bench when similar cases came 

up for consideration before the Principal Bench and Ahmedabad 

Benca. If the respondents had acted fairly and diligently, 

conflict of decisions would nave been avoided. 

	

1. 	
I 
We shall now examine tne contention of the respondents 

tnat tne orders of the Principal Bench and the Ahnniedabad Bench 

- 	- 	that 
have the etfect of declaring/tue impugned amenuiiient to the Rules 

to the extent that they give retrospective effect are valiu. 
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At the outset we would 11ke 	to say that 	the applic;ations filed 

by 	the 	aggrieved 	parties havin.8 ue n 	dismissed 	by 	the 	Principal 

Bench and the Anmedabad ench, tnose orders cannot 	be under- 

stood 	as 	declaring 	that the 	impu ned 	provisions 	of 	the 	rules 

are 	valid. 	The 	decisiot of 	tne Ernakulam 	Bench 	wnich 	struck 

down the amendment to tne rules in o far as they gave retrospec- 

tive 	effect 	is 	not 	an 	order in 	p rsoriem. 	The 	Ernakulam 	Bench 

has held that under 	the roviso t irticle 	309 of tne Constitu- 

tion the President has p wer to pr nulgate rules with retrospec- 

tive 	effect. 	It, 	howev r, 	strucK down 	the 	amendment 	of 	the 

rules to tOe extent they gave retr spective effect on the ground 

tnat it is arbitrary anu iolative of Article 14 of toe Constitu- 

tion 	to 	deprive 	the 	pen"ioners cy the 	rights 	which 	vested 	in 

tnem as on the dates on which they retired ,by amending the rules 

suosequently 	with 	retrosective effect. As 	the 	impugned 	provi- 

sions were struck down a violativ,  of Article 14 of the Consti- 

t.ution 	the 	legal 	effect is 	that the 	impugned 	amendments 	were 

void 	ab initio vide DEEP BAND v. TATE OF JfIAR PRAI1dSi-i reported 

in AlP 1959 SC 648. 	Once a competent court declares a statutory 

provision as 	voiu 	as 	of ending to fundamental rights conferred 

by 	irticIe 	14 	of 	the onstituti n 	that 	decision 	binds 	every 

one and 	not merely 	the 	iarties tc the 	proceedings. 	The 	effect 

of 	the 	decision 	of 	the Ernakulam Bench 	is 	thaL 	the 	amenuments 

giving retrospective ef9ct was not in exist.ence from its incep- 

tion. 	In 	Black's 	Law ictionar , 	5th 	Edition, 	it 	is 	stated 

that Judgment in Rem is:J 

'im 	adjudication 	pr nouiceci 	tpon the status of some parti- 
cular 	thing or subject matte , 	by a 	tribunal having compe- 
tent authority.  

in 	ilaisnury's 	Law 	of 	E gland, 	4th Edition, 	Vol.16 	the 	meaning 

of "Judgment in Rem" is given at p ra 1522 as below:,- 

"1522. 	Meaning of "Judgmen in rem". 	A judgment in rem 
may 	be 	defined 	as the 	judg lent of 	a 	Court 	of kowpetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahrnedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulan] Bench, the 	tribunal 

cannot be asked to strike downuie statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahinedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reverseu 

by way of review or on appeal to the higher court. The only 

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION Oi INDIA v. RAGiUDiR SINGiI AND 

OThERS - 

"Where a statute is declared invalid in India it cannot 
be reinstated unless constitutional sanction is obtained 
tnerefor by a constitutional amendment or an appropriately 
modified version of the statute is enacted which accords 
with constitutional prescription". 

It cannot and is not disputed that the Ernakulam Bencn of the 

Tribunal was competent to declare the impugneu statutory provi-

sion void as offending  Article 14 of the Constitution. The 

. ,,statuLory provisions declared void have not been shown to have 
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been resurrected either by an apJropriate aiuendment to the Cons- 

titution or 	by 	suitable modificafion of the statutory provision 

to bring it within the constitutitnal prescription. 	The applica- 

tioii 	for 	review cha1lerging 	the flecision of the Ernakulani Bench 

has 	been 	dismissed. 	Though 	an appeal 	has 	been 	filed 	against 

the 	decision 	of 	the 	Enakulani ench 	to 	the 	Supreme 	Court 	no 

decision 	has as 	yet 	beii 	render1d by 	it 	reversing the decision 

of 	the 	Ernakulam i3ench 	it 	is adniitted 	that 	the 	Supreme 	Court 

has not so far stayed t'ie operat1on of the said decision. Hence, 

we have no hesitation lb holding that the order of the Principal 

Bench 	and 	the 	AhinedabaI1 	Bench 	d not 	have 	the legal effect of 

resurrecting 	the 	impugned 	statu ory 	provisions 	which nave 	been 

already 	declared 	void 	uy 	the ea her decision of the Ernakulam 

Bench, 	In the light of our above findings it follows that there 

is only one 	decision which holdz the 	field 	viz., 	that of Erna- 

kulani Bench which has declared the impugned provisions as void. 

As 	the 	decisions 	of 	the 	Princ pal 	Bench 	and 	Anmedabad 	Bench 

do 	not 	have 	tne 	effet 	of 	de laring 	the 	impugned 	provisions 

as 	valid, 	it 	follows 	that 	there are 	no 	conflicting 	decisions 

requiring resolution of the conf 	t. 

15. 	Assuming that tnere two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subseqient case . It is obvious that the Prin-

cipal Bench and the Ahmdabad Beich have rendered their decisions 

witnout noticing the arlier d cision of the Ernakulam Bench. 

In such a situation it is well ettld that rh ]tr 

rendered in ignorance f the earLier decision has to be regarded 

as per incuriam and nt bindin4 on the court in a susbsequent 

case. This principle has beelli succinctly stated in Salmond 

on Jurisprudence, 12n Editi4, page 151 at para (5) as 

\(V 
follows: - 	 I 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions tnat are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.13. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. Dc Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
tnat the court acts in ignorance or,  forgetfulness of it. 
if the new, decision is in conflict with the old, it is 
given per incuriaui and is not binding on a later court." 
(ernphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of tne Ernakularn Bench and that the subsequent decision of the 

Principal Bench and tne Ahmedabad Bench nave to be regarded as 

per incuriain and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Anmedabad Bench nave to be ignored and the Ernakulam Bench 

decision alone should be regarded as holding the field as a 

precedent in regard to the validity of tne impugned rule in 

so far as it gives retrospective effect. 

l. 	As the Full Bench is not bound by eitner of the deci- 

sions, we shall now examine as to whicn of the decisions lays 

down the law correctly. The Ernakulani Bench nas rightly proceed-

ed on the basis that the President has under tne proviso to 
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Article 3139  of the Contitution power to promulgate rules with 

retrospective effect. T is, howe er, is suoject to the condition 

that the rules do not ffenu an of the fundamental rights con- 

ferred by Fart III o the Co stitution. 	Want the Ernakulaw 

Bench has done is to e amine as to whether retrospective effect 

given to the amendment violates Article 14 of tue Constitution. 

It nas held that it des, on ue ground that the vested rights 

of the applicants in the matter of receiving pension and otner 

reLiral benefits have een affe ted by the retrospective opera- 

tion of the amended r le. 	It is well settled that pension is 

a valuable right which !a Covernin nt servant earns. It is neither 

charity nor bounty. G vernhleat 'ervant acquires right to pension 

and 	oLher 	retirement enefiLs cm the date he 	retires from ser- 

vice. 	deprivation of ucu a va uable vested right after retire- 

ment, 	in 	our 	opinion, is 	mai ifestly 	unreasonable, 	arbitrary 

and 	therefore 	violative of 	Alticle 14 	of 	the 	Constitution. 

Tnat is precisely wuat, the Ernaj ulam Bench nas said in its deci- 

sion. 	Inc 	Principal Bench 	an,,, Ahmedabad Bench have 	not 	taken 

the 	view 	that 	such 	vested rih s can 	be taken away 	by a subse- 

quent 	amenuiflent 	to 	the rules by 	giving 	retrospective 	effect 

to 	tne 	same. 	Wnat ney 	nave said 	is 	tnat 	the 	vested 	rights 

of 	tue applicants 	bef re 	tnet ave not 	in any manner 	been cur- 

tailed by the impugned amendmeir - s 	to tne rules. 	By the revision 

of Pay Scale Rules 	th: pay sca es of tue members of the running 

staff were ennanced Jith effect from 1-1-1973. 	Under Rule 2544 

tue 	ineDers 	of 	the unning 	staff were 	entitled 	to 	computation 

of 	their 	pay 	and 	re iremenc enefits 	taking 	into 	account 	tne 

running allowances whch they w re receiving subject to a maximum 

of 75 	of tneir pay and other llowances. 	Rule 2544 was amended 

by 	notifications 	da ed 5-12- 968 	prescribing 	the 	maximum 	at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those wtio retired from 1-1-1973 to 4-12-1988 were, in accordance 

with iu1e 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-197:3 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caine into effect from 1-1-1973. Wnen the maximum 

is reduced from 757, to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by tne Atimedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantuat of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, witn tne pension wnich he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

as the case may. We are concerned with persons who retired 

between 1-1-1973 and 4-12-1988 thereby earning a right to compu-

tation of pension in accordance with the statutory rules then 

in force. As by the time tney retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This r(ght wnicn 



accrued 	in 	their 	favcur on 	the r 	retirement 	Detween 	1-1-1973 

and 	4-12-1988 was 	sou ht 	to 	be affected 	by 	amending 	the 	rules 

on 	5-12-1988 	with 	re rospecti e 	effect 	reducing 	the 	inaximuu 

limit 	of 	running 	allowance that qualifies 	for 	pension. 	Wnen 

the 	maximum 	limit 	of funning a lowance 	is reduced 	from 	75% 	to 

45% or to 55% it autom tically r duces the pension and retirement 

benefits 	that 	stood v sted 	on the 	date 	of 	retireineiit. 	It 	is 

impossible, 	therefore, to agree with the view taken by the Prin- 

cipal 	Bench 	followed by 	the 	Ihmedauad bench 	that 	the 	vested 

right 	of 	the 	pensioners who retiren 	between 	1-1-1973 	and 

4-12-1988 	in 	regard o 	pensio and 	otner 	retirement 	benefits 

have not 	been auversety affect d 	by 	giving retrospective effect 

to 	the 	amendeu 	rules. We 	ha ie, therefore, 	no 	hesitation 	in 

nolding that the decisons of t e Principal Bench and the Ahmeda- 

nad 	bench 	with 	great respect re 	wrong 	and 	that 	the 	decision 

of 	the Ernakulam ben h 	is 	ri8i t.. 	The 	ErnaKulam 	Bench 	nas, 	in 

our 	opinion, 	rightly declared the 	amenued 	provisions 	to 	the 

extent 	they 	nave 	ben givell 	retrospective effect 	as 	void 	as 

offenuing Article 14 f the Con titution. 

As the decision f the Er akulam Bench is in appeal before 

the Supreme Court w would 1 Lke, in tne interest of justice 

and to avoid multip icity of proceedings, to direct that the 

present applicants hali be bounu by the directions of tne 

Supreme Court and ti at the p yments made in pursuance of our 

directions in all t ese case shall be liable to be suitably 

adjusted. 

For the reasons stated above, all tnese applications 

are allowed with the following directions: 

1) fite respon ents skin 1 recompute the pension and 

other reti al benefits of the applicants or tneir 

L.Rs in ac ordance ith Rule 2544 as was in force 

nefore it was ante Ided uy iotification 	dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

if the amounts due to the applicantsjL.Rs are 

not paid within the prescribed time the amounts 

due shall be paid with interest at 12 per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

as per the aforesaid directions shall stand regu-

lated/adjusted in accordance with the orders 

/directions as may be issued by the Supreme Court 

in SLP No.10373/90 against the decision of the 

Ernakulam Bench of tne rfribunal in Application 

No. K-269/88. 
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